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LOK SABHA DEBATES

LOK SABHA

Monday, July 22. 1996/Asadha 31. 1918 (Saka)

(The Lok Sabha met at One Minute Past
Eleven of the Clock)

[MR. Speaxer in the Chair]

MR. SPEAKER : A missing man has come back'

(Interruptions)

ORAL ANSWERS TO QUESTIONS
[English]
Pivatisation of Ports

+

*161. SHRI RAJU RANA
DR. KRUPASINDHU BHO! -

Will the Minister ot SURFACE TRANSPORT be
pleased to state

(a) whether the Union Government have prepared
guidelines on private sector investment in ports:

(b) it so. the main points of the gdudelmes ]
formulated;

(c) whether the Governmemt propose to amend the
Major Port Trusts Act. 1963 to accommodate the changes.

(d) it sc. the time by which the said amendment is
likely to be introduced:

(e) whether any of the ports in the country have
been selected for privatisation of the port operations:

{f) if so. the details thereot Statewise and the names
of private firms interested for the job: and

(g) the role of the State Governments in this regard”

THE MINISTER OF SURFACE TRANSPORT (SHR!
T G. VENKATRAMAN| (a) to (g} A statement is laid on
the Table of the Lok Sabha

STATEMENT

(a) Yes, Su

(b) The guidelines mainly cover the objectives of
private sector participation The areas identified for
Jrivate participation, legal framework. options fot
obtaining private sector participation and procedures 1o
be followed tor processing privatisation proposals

(c) No, Sir, as the Major Port Trusts Act. 1963 allows
for private sector participation.

(d) Does not anse

(@) and (). All major ports In the country have been
advised to seek private sector participation in identified

areas. Private entrepreneurs can participate in the
tenders as and when these are invited by the Ports.

(g) State Governments are not concerned with the
development of Major Ports.

SHRI RAJU RANA : Mr. Speaker, Sir, | did nog get
the written answer. Please allow other Members

DR. KRUPASINDHU BHOI : Sir, the hon. Minister in
his answer had said that the guidelines cover the
objectives of private sector participation. In the last
Session the predecessor of the Minister has told the
Press that privatisation had not taken place properly
after the liberalisation policy and the press says that
privatisation 1s making no headway.

The Standing Committee has also recommended a
comprehensive legislation. A propgsal of Rs. 21 000
crore from private participation has been pending with
the Government of India. | want to know whether the
Ministe: 1s going to clear it and if not. what are the
difficulties.

Secondly, | want to know whether the Paradip Port
Trust has alrady got a Rs. 7.500 crore loan sanctioned
from A.D.B. for handling of more than 10 milhon tonnes
of coal for port handling to be shifted to the South
Coast If it 1s so. what 1s the dithiculty with the
Government? s there any bureaucratic wrangling?

Thirdly. the Standing Committee of the Department
had repeatedly told that there was a necessity for a
comprehensive legislation to make more room for
private participation. But the previous Minister has not
rephed in his Press briefing about this. | want to know
whether the tile is cleared without any bureaucratic
wrangling.

SHR! T.G. VENKATRAMAN : Sir. we have already
given the following norms tor private sector
participation.

1. The private sector would bring in a substantial
part of the much-needed resources

r

With private managerial expertise. effictency.
productivity and quality of service can be
expected to be improved

3 An element of competition would be
introduced 1n port services

4 Gestation penod for setting up new taciities
1s hkely to be reduced.

5 Latest technology trom ali over the world 1s
likely to be introduced

These are the things that we have brought
n

DR KRUPASINDHU BHO! : What are the proposals
pending with the Government of India?

MR. SPEAKER : Is there any proposal pending
beftore the Government?
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DR. KRUPASINDHU BHOI : With regard to the Coal
Handling Branch of Paradeep Port, | would like to know
whether his Department is having a comprehensive or
composite project so that the loan of Rs. 7,500 crore
sanctioned by ADB for the last three years can be
cleared.

MR. SPEAKER : Mr. Minister, if you have information,
please give. Otherwise give it in writing later.

SHRI T.G. VENKATRAMAN : | do not have any
information regarding this particular port.

SHRI GEORGE FERNANDES :
should be allowed.

MR. SPEAKER : | did not know that you were a port
man.

Sir, port people

[Translation)

SHRI GEORGE FERNANDES : Mr. Speaker. Sir. the
hon’ble Minister says that-

[English]
Major Port Trusts Act 1963 allows for private sector
participation-

[Translation]

| have got a copy of that legislation with me here
iself. | would like to know under which Section, the
point of private sector participation has been mentioned.
He should tell this to the House and secondly this
matter relates to Ports and Airports but at present | am
not talking about Airports. However. Ports and Airports
are always treated as maximum secunty zones. In case
anybody wants to go there. he has to obtion a pass for
this purpose Photography is prohibited there. As in the
case of Airports what to talk of foreigners. even Indians
are not allowed to do so. There 1s so much restriction
there because we consider Ports and Airports very
important for the secunty of our country. Even then
efforts are being made to process this privatisations
business clandestinely, we have not forgotten

[English]
MR. SPEAKER . Please ask the question

{Translation]

SHRI GEORGE FERNANDES ' | would like to know
as to why that land was aliotted to Kargil? Under which
Section of the law. it was done? Now they are going to
do all these things and that alsoc clandestinely. | have
asked a simple question that in which area privatisation
1s being allowed but the answer 1s not to the point and
deals with something else Therefore kindly let us know
what exactly are the plans with regard to privatisation
and under which section of the legislation you can go
in for it?

JULY 22, 1996
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[English]

SHRI T.G. VENKATRAMAN : Sir, Section 42 of the
Major Port Trusts Act allows private sector participation.
The areas identified for privatisation are container
terminals, various cargo handling terminals and berths,
warehousing and storage facilities, tugs. pilotage,
cranage services and dry docking and ship reprairing
facilities.

SHRI GEORGE FERNANDES : It is contained in
which Section of the Act?

SHRI T.G. VENKATRAMAN : Sir, Section 42 of the
Act.

SHRI SHARAD PAWAR : Sir, regarding (e) and (f)
parts of the question, we have not received a proper
reply. The question is specific. The part (e) asks whether
any of the ports in the country have been selected for
privatisation of the port operation and part (f) asks. if so,
the details thereof. The reply is :

“All major ports in the country have been
advised to seek private sector participation
in indentified areas.”

This 1s not a correct reply. A specific question has
been raised and we want a specific answer as to
whether any proposal has been received by the
Government of India

SHRI T.G. VENKATRAMAN : Sir, the answer is very
clear. Perhaps. it i1s not clear to my learned triend. It
says that all major ports in the country have been
advised to seek private sector participation. There i1s no

.dentification and specfic mention ot particular ports

and all the eleven ports have been so advised

SHRI SHARAD PAWAR : | would like to know
whether any port has been selected

SHRI T.G. VENKATRAMAN . There 1s no selection.

PROF PJ KURIEN : The specific question is
whether any port has been selected or not. Why do you
not answer this question?

SHRI T.G VENKATRAMAN : There i1s no question of
selection It 1s for all the eleven ports You have to give
a proposal and we will approve 1t

SHRI RAJU RANA : In addition to this. | want to
know whether the Government i1s considering
privatisation of medium and small size ports and if so.
whether any consultation i1s being done with the State
Governments.

SHRI TG VENKATRAMAN ‘- The minor ports are
within the jurisdiction of the State Governments. They
themselves have to decide about privatisation

SHRI P SHANMUGAM : Mr. Speaker, Sir, | can
boast by saying that the public transpon system in my
State, Tamil Nadu 1s the best in the whole country. But
| am very sorry to say that the public trangporn system
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in the capital city of our country, New Delhi, has gone
trom bad to worse. There is no proper transport available
for the common man in New Delhi. The Delh: Transport
Corporation has already withdrawn many of its services.

MR. SPEAKER : Please come to the question.
SHRI P. SHANMUGAM : | am coming. Sir.

MR. SPEAKER : You come to the question. Do not
speak in future tense.

SHRI P. SHANMUGAM : What are the steps that the
Government propose to take to improve the public
transport system in the capital city of New Delhi?

SHRI T.G. VENKATRAMAN - Sir. the question is
about ports. My triend I1s asking about transport.

MR. SPEAKER : May | request the senior Members
to give a chance to the new comers also.

SHRI P.S. GADHAV! : Mr. Speaker. Sir. the hon.
Minister has stated in part (b) of his reply that the
guidelines mainty cover the objectives of private sector
participation, the areas identified for private participation.
legal tramework, options tfor obtaining private sector
participation and procedures to be followed for
processing privatisation proposals. | would like to know
from the hon. Minister whether there is any time limit for
processing these proposals.

In respect of Kandla Port, when IOC and IFFCO
applied. even after 100 applications were made there
was no reply So I. would like to know from the hon
Minister whether the Government 1s going to have any
time-bound programme for processing these proposals

SHRI T.G. VENKATRAMAN Now. that a suggestion
has been made by my hon frnend trom the ot"er side,
I will consider that.

SHRI MANORANJAN BHAKTA - Mr Speaker. Sir, |
would like to ask a very specitic question to the hon.
Minister about the areas that he has indentified for
privasation. In view of the reservation of those areas for
privatisation, the development from the Government side
will be stopped in those areas. That 1s one thing.

Secondly. the hon. Minister has stated in his reply
that the State Governments are not concerned with the
development of major ports. Since the Union Territories
like Andaman and Nicobar Islands and Lakshadweep
are under the domain of the Central Government, |
would like to know trom the hon. Minister whether these
Union Territories will be looked after by the Union
Territonies Administration and whether they will do the
needful in respect of budgetary allocation and the
development of these ports.

SHRI T.G. VENKATRAMAN : Sir, | want a separate
notice. | will reply after getting the notice.

MR. SPEAKER : Question No. 162, Shn Pinaki
Mishra. He 1s absent.

SHRI RAMESH CHENNITHALA = Mr. Speaker, Sir.
this question is very important. Please allow it.

ASADHA 31, 1918 (Saka)
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MR. SPEAKER : No, the hon. Member is not here.
What can | do?

(Interruptions)

MR. SPEAKER : | know that it is important. But the
hon. Member is absent and he has not even authorised
anybody to put this question. So. | cannot help it.

indira Gandhi Nahar Project

"163. SHRI GIRDHARI LAL BHARGAVA
SHRI MAHENDRA SINGH BHATI :

Will the Minister of WATER RESOURCES be pleased
to state :

(a) whether Indira Gandhi Nahar Pariyojna is the
largest and most important irrigation project of
Rajasthan;

(b) whether the tate ot Churu, Ganganagar,
rlanumangarh, Bikaner, Jaisalmer, Jodhpur and Barmer
is fully dependent on this project;

(c) it so. the details thereof and the steps taken by
the Union Government to save these districts of
Rajasthan:

(d) whether the Government of Rajasthan have
temporarily given its share of 0.6MAF to Punjab under
this project;

(e) it so. the details thereof. and

(f) the time by which 1t i1s likely to be restored to
Rajasthan as it is tacing acute water shortage?
[Translation]

THE MINISTER OF WATER RESOQURCES (SHRI
JANESHWAR MISHRA) - (a) to (f). A Statement is laid
on the Table ot the House.

STATEMENT

(a) Yes, Sir.

(b) Substantial areas of these districts are covered
by Indira Gandhi Nahar Project for irngation and drinking
water.

{c) The details ot areas for irngation covered under
these districts are as below

S.No. Name of Distrnict Area covered

(lakh ha.)
1. Snganganagar 1.76
2. Hanumangarh 2.65
3. Churu 0.67
4. Bikaner 5.84
5. Jodhpur 0.67
6. Jaisalmer 6.48
7. Barmer 0.62
Total 18.69
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In addition 0.87 MAF of water is also earmarked for
drinking purpose for these districts from Indira Gandhi
Nahar Project.

The main canal 649 in length has been completed.
The distribution system upto 5635 km has also been
completed by the end of March 1996. The project. on
completion. will cover culturable command area ot 18.69
lakh ha. and wrrigate 15.17 lakh ha. Irrigation potential
created in Indira Gandhi Nahar Project Stage | and Il
upto March 1996 1s 9.38 lakh ha. while the actual
irrigation durnng 1995-96 has been 7.90 lakh ha.

(d) to (). Rajasthan’'s share in surplus Ravi-Beas
waters has been fixed in the 1981 agreement as 10.62
BCM (8.6 MAF) According to the agreement. will such
time as Rajasthan is in a position to utilise its full share.
Punjab shall be free to utilise the waters surplus to
Rajasthan’'s requirement which was identified as 074
BCM (0 € MAF). Rajasthan’s full share of 10.62 BCM
(8.6 MAF, will be restored as soon as full irngation
potential 1s developed in Indira Gandhi Nahar Project
Stage-il.

[Translation]

SHRI GIRDHARI LAL BHARGAVA : Mr. Speaker.
Sir. the hon'ble Minister has been a Minister earlier
also. indira Gandhi Canal is the oldest Canal of India.
It belongs to the period when Indira Gandhi used to be
the Prime Minister of India and she was very prompt in
taking a decision. The canal has been named after her.
Irrigation of Ganganagar. Hanumangarh, Bikaner.
Jaisalmer. Jodhpur and Barmer i e entire western desert
area of Rajasthan depends on this canal. As a result of
this canal. all these areas would be irnigated and people
of these areas would get drinking water as well. The
Government of Rajasthan is doing all this inspite of lack
of resources. In 1993-94, the State Government has
contributed Rs. 80 crore and the Central Government
gave Rs 52 crore in 1994-95, they contributed Rs. 93
crore and the Central Government gave Rs. 60 crore.
simifarly in 1995-96. we contributed Rs. 93 crore and
Central Government Contributed Rs. 60 crore. What |
want to say 15 that the Government of Rajasthan have
spent Rs. 331 crore in all during the eighth Five Year
Plan pencd. whereas Rajasthan is a desert as well as
hilly region and has shortage of funds Sir. previous
Government had gven Rs 224 crore only against this.
in the current year viz 1996-97 Rs 86 crore have been
allocated and Rs €0 crore have been given. | want to
say that this 1s United Front Government At present.
you are sitting on treasury benches and it 1s quite
possible that you may have to sit on the opposition
benches in the near future 1t 1s question of time only
ir. view of this you shoutd adopt 2 sympathetic attitude
towards this 1ssue So my point is that you should provide
more funds to the Government of Rajasthan to enable
then to complete the iIndira Gandhr Canal. My second
pomt it that . /(interruptions)
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MR. SPEAKER : You may ask your second question
later on. let them give reply to your first question.

SHR! GIRDHARI LAL BHARGAVA : Sir, it is (b) part
of my first question itself...(Intarruptions) My second point
is whether Eradi Commission had stated that they would
provide 52.7 percent water to Rajasthan. Eradi
Commission had given their verdiot but meeting of the
Tribunal has not taken place for the last three years.
Shall we not get water which was to be made available
to Rajasthan. Kindly let me know your reply to my these
points and then we shall talk about other points. You
are vetern. | expect. you will rise above party level and
take care of the interest of Rajasthan.

SHRI JANESHWAR MISHRA : Mr. Speaker. Sir, one
should not expect wrong or right answer by praising
or alluring. | would hke to inform the hon'ble Member
that the Central assistance is not provided by the Ministry
of water Resources but by the Planning Commission
The amount has been sanctioned as per allocation
made by the Planning Commission this year. The
Ministry of Water Resources cannot make any
commitment to enhance the amount on its own. In so far
as the Eradi Commission 1s concerned. Indira Gandhi
Canal has not been able to utilise its full potential of
water so far The second phase i1s not operational at all,
first phase is operational and it has been decided that
a part of the remaining water can be utiised by Punjab
till Rajastnan 1s 1n a position to utilise full potential of
water

SHRI GIRDHARI LAL BHARGAVA : Sir, it means
they will not provide water to us and we shall not be
able to complete one of the largest canal of India. Punjab
will continue to use water. therefore. | request you to
provide sufficient funds for Rajasthan in the budget and
also convene a meeting of Eradi Commission. which
has not taken place since long. Sir, | request your honour
to pay special attention as | do not find any one else who
could take care of our interests Therefore. | look forward
for year help so long as you are our hon'ble Speaker
| shall very much appreciate If you become an M P. from
Rajasthan quota because | feel that only then we can
be benefitted. Kindly concede to what | say otherwise
we cannot be benefitted Indira Gandhi Canal is oftter
the name of a Prime Minister of our country. At present
Today flood is causing havoc ilast time We had
demanded Rs 326 crore for Hanumangarh but we were
and provided even a sum of Rs. 21 crore which was
allocated to us and Rajasthan Government has demand
Rs 300 crore this ime but no amount has been recetved
by them so far Sir. we have to deal with tamine like
starvation and now Sambar Lake has also been reeling
under flood 15 thousand workers have been rendered
jobless. As a result of this. people may not get sait and
many people may suffer trom T.8. and blood
pressure ..(Interruptions) So their plight is miserable
So, | seek your protection. Since you are occupying the
Chaur, | treat you an M.P. trom Rajasthan quota and Shri
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Janeshwar Mishra has also been a Minister for long. so
| request you to get in ?? funds so that Rajasthan may
get sufficient water. This is what | want to say. The
hon'ble Minister should give sympathetic consideration
to this problem. In can they word us to resert to same
sort of agricultural path, then we are prepared for than
also if the same is in the interent of our country. If our
porty will alow us, our M.L.As and M.Ps of Rajasthan to
support me on this issue.

MR. SPEAKER : You have made your submission.

SHR! GIRDHARI LAL BHARGAVA : In case we have
to resort to Dharna or demonstration we shall do that.

[English]
MR. SPEAKER : | think it is an important project.

[Translation]

SHRI JANESHWAR MISHRA : The hon'ble Member
has given suggestions and that suggestion has been
recorded in the procedings. The Ministry will forward
his suggestion to the Planning Commission Eradi
Commission has prepared their interian Report and our
Ministry is awaiting the same.

SHRI MAJOR SINGH WOKE : Sir. | would like to
say some thing about. Eradi commission maintioned
here. The Government of Punjab have never accipted
the report of Eradi Commussion. It*has death with water
problem, border areas as well as Abotion and Fazilka.
It has also death with the question of exchange of
certain areas. The Government has never accepted the
report of Erdi Commission. At present Punjab i1s not
getting water. We need coal and rail wagons in ordere
to run our Thermal Plants. The thermal plant of Ropar
in not being commissioned for want of coal. Coal 1s not
available in Bhatinda also. The Punjab will never accept
the report of Eradi Commission. There are many rivers
in Punjab and should provide water to them but case
we do not have any surplus water have can we provide
the same to them.

MR. SPEAKER : Please ask your question. This is
regarding Indira Gandhi Project.

SHRI MAJOR SINGH UBOKE : The Punjab is not
having suthcient quantity of water, the will be supplied
by the rivers, by Harike and Bhorkron. But there s
death of water is Punjab, the crops are being faded.
ever tube-wells aare not functioning.

MR. SPEAKER : Please ask your question.

SHRI MAJOR SINGH UBOKE : Have can we provide
water to them in these circumstances? No Government
of Punjab would accept. The report of Eradi
Commission.

SHRI JANESHWAR MISHRA : An agreement has
aiready been reached about Indira Gandhi Canal. The
question of water distribution has also been settied.
The Government of Punjab has also agreed to it.

ASADHA 31, 1918 (Saka)

Oral Answers 10

Therefore, | feel that it will not be proper to raise this
controverry now.

[English]

COL. SONA RAM CHOUDHARY : Mr. Speaker. Sir.
| represent Jaisalmer and Barmer. | would like to talk
about the Indira Gandhi Canal Project at Rajasthan.
The work on this Canal started almost 40 years back.
and the work is going on in Jaisalmer and Barmer
districts. My B.J.P. friend. Shri Bhargava, has said that
adequate funds are not available. That is one point.
This year, there were floods only in Eastern Rajasthan
and Nagaur side: but in Jaisalmer and Barmer districts,
there is famine and there is no rain this year. This is the
same place where the work on the Canal is in progress.
The peopie have no drinking water.

MR. SPEAKER : Please ask the guestion. You do
not have to give a speech here.

ZOL. SONA RAM CHOUDHARY : Sir, | request the
Minister that he should prevail upon the Yojana Bhawan
to get additional tunds. Secondly, there 1s a B.J.P.
Government in Rajasthan and though they have got
funds. | am sorry to say that the work i1s not going on
properly and there is a lot of delay...(Interruptions)

Whatever funds are given should be utilised
properly and judiciously. That is not being done. There
are lot of contract litigations with the result that the
progress of works i1s held up and because of these
defaulting contractors. there is lot of loss and wastage
of funds. You should give additional funds and tell the
Ministry that funds are given and there should be
progress of work which should be monitored by a high
level committee in which there should be a Member of
Parliament and a representative on water resources
from Yojana Bhavan. It should be obtained in writing
that the funds have been utilised properly.

MR. SPEAKER : You are arly giving suggestions.
Please ask the question.

{Translation]

SHRI JANESHWAR MISHRA : Mr. Speaker, Sir.
Barmer District 1s to be caused under the phase !l of
Indian Gandhi Canal project. There 1s no habitation to
utilise the water in Phase Ii. It can be termed as strange
gameplan of destiny. A place for which people are
struggling to have water there i1s no habitation but a
desert. The State Government have made repeated
requests to the Centre guidelines have also been issued
in this respect that something should be done to arrange
habitation of people in that area. There should have
been both the things simultaneously. In case water is
not made available and people start living there. the
remet waved be that people will desert that place. It
people start living there. their helds cannot be irngated
without water. So both the things should be done
simultaneously. Exervation of canal has been alone but
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habitation could not be arranged. Hence we are facing
difficulties.

VAIDYA DAU DAYAL JOSHI : Allotment has been
made there...(Interruptions)

SHRI JANESHWAR MISHRA : Mr. Speaker, Sir.
allotment has been made but people are not prepared
to live there. The Government of Rajasthan have put
several technical obstacles in this respect as a result of
which the people who come there to stay. also go back.
| think you are also aware of this fact.

SHRI LALMUN! CHAUBEY : Mr. Speaker. Sir. the
slogan of Green Revolution had gained a lot of
popularity among the people. Atter Nehru. Indira Gandhi
Centemplated that first of all desert areas of Rajasthan
should be covered under Green Revolution. There 1s no
question of any allurement. | would request you to
forward the note of Shri Bhargava to the Planning
Commission. You may discuss this matter with the
Planning Commission and let us know as to how much
money they are allocating for this project. You have
commitment to give practical shape to the concept of
Indira Gandhi because her party has supported you
I. theretore request the hon'ble Minister to let us
know the outcome of his discussion with the
Planning Commission, so that the people living in the
desert area may hope that the canal i1s being completed
soon.

SHR!I JANESHWAR MISHRA - Mr. Speaker. Sir. the
work on the canal is almost complete. In so far as the
question of Green Revolution is concerned. it has been
materialised in the areas covered in the first phase of
the project In the second phase. the earth contains
sand which . {Interruptions)

SHRI LALMUNI CHAUBEY : Kindly discuss this
matter with the Planning Commission or send them a
note.

SHRI JANESHWAR MISHRA : We are facing many
obstacles including the question of habitation of people.
The hon'ble Member has suggested that | myself should
discuss the matter with the Planning Commission |
would like toc point out that generally the problem of
irngation has to be tackled by the State Government
itselt In case they do not adopt progressive methods
then development of these areas will lag behind The
Central Government cannot arrange habitation of
people It the State Government wili not act. the
difficulties would futher increase and the points raised
how to be clanfied repeatedly.. (/nterruptions)

VAIDYA DAU DAYAL JOSHI Mr. Speaker. Sir. you
have not allowed me to ask a question. | would like to
ask the hon'ble Minister as to when this project would
be completed”?

MR. SPEAKER ' You have alreadv asked a question
the same has been replied Question No 164 i1s also
there
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[English]
Flood Control

+

*164. SHRI RAJIV PRATAP RUDY :
SHRI SRIBALLAV PANIGRAHI :

Will the Minister of WATER RESOURCES be pleased
to state :

(a) whether the rivers originating in Himalayas and
flowing through the different parts ot the country,
particularly in Bihar, U.P., Rajasthan. Haryana and
Assam are causing devastating floods:

(b) if so. the reasons thereof:

(c) whether the Government have any proposal/
scheme for control of such floods:

(d) whether Government have also received any
shcme in this regard from Uttar Pradesh:

(e) iIf so. the details of the proposal received and
scheme chalked out by Union Government and the
action taken in this regard. and

(f) the details of schemes formulated for this purpose
with the help of World Bank or other agencies. State-
wise?

[Translation]

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) The Rivers onginating in
Himalayas and flowing through Assam. Bihar, U.P and
Haryana are causing severe floods

(b) The main reasons for floods in these rivers are
heavy rainfall, flat topography. lack of easy outfall,
inadequate drainage and in some cases backing up
waters in tributanes from the main rivers at their outfalls.

(c) Rashtriya Barh Ayog constituted by the
Government of India, in its report (1980) has made 207
recommendations for implementation by State
Governments. For the severe flood prone basins of
Ganga and Brahmaputra, the Central Organisations of
the Ganga Flood Control Commission and the
Brahmaputra Board have prepared comprehensive
master plans for tlood management for formulating
detailed schemes and implementation by State
Governments

(d) and (e) Yes. Sir Flood Control and anti-erosion
schemes received from the Government of U.P, trom
time to time, costing more than Rs. 1 crore have been
examined in Ganga Flood Control Commission and
approved after studying techno economic feasibility.
Implementation of these schemes is the responsibility
of the State Government.

(f) No flood management schemes are under
consideration for World Bank Assistance.
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SHRI RAJIV PRATAP RUDY : Mr. Speaker, Sir, |
have gone through the answer given by the hon'ble
Minister carefully and trying to comprehend the same.
In my question | had asked the names of nivers
originating from Himalayas. The hon’ble Minister has
got the answer prepared. | am unable to follow one
thing that although most of the rivers originate from
Himalayas but from which parts of the Himalayas, they
originate. Mr. Speaker. Sir, | would like to draw your
attention towards the front page news of newspapers
published from Bihar for the past two days in which it
has been stated that entire Bihar. particularly North
Bihar has been flooded. This question has been raised
and discussed repeatedly in the House.

| want to tell the hon'ble Minister that the rnvers
originating from the Himalayas in Nepal such as Gandak.
Budi Gandak, Kosi, Bagmati. Mahananda, Kamla in Biha,
and Saryu and Gomati in Uttar Pradesh are the major
features relating to this problem. As a result cf
continuous cutting of trees for the last 40-50 years in
Nepal. the water of rivers. consequent upon rains in the
hilly region. which was retained in the natural catchment
areas previously. now entire Bihar trom Nepal without
any hindrance as the areas of Nepal have been
denunded. Alongwith water huge amount of sand also
enters Bihar and Uttar Pradesh The root of the probiem
hes in Nepal. For example. Barrage of Kos: was
constructed on the border of Nepal The life of this
barrage was 30 years

[English]
MR. SPEAKER What 1s your question?

[Transiation]

SHRI RAJIV PRATAP RUDY ' Mr. Speaker, Sir, this
1S a national problem | am coming to that point and this
1Issue must be compreherded but the barrage area

[English]
MR SPEAKER You are teaching geography here

[Translation]

SHRI RAJIV PRATAP RUDY Mr. Speaker. Sir. that
sand 1s coming in our area. | would hke to know trom
the hon'ble Minister whether in order to prevent in
coming of sand. he would constitute an India-Nepal
Water and Environmental Control Commission so that
this problem is solved?

SHRI JANESHWAR MISHRA ~ Mr Speaker. Sir in
order to constitute India-Nepal water and Environment
Control Commission. The Ministry of Environment and
Forests would be consulted and a reply could be given
there after negotiations are taking place with Nepal i
the respect and efforts are being made to solve the
problem being faced by the people n Kost area of
Bihar. Many a time talks are deadlocked but at present
they are being held in the nght direction.

SHRI RAJIV PRATAP RUDY ° Mr. Speaker, Su. |
want to ask a particular question from the hon'ble
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Minister about Valmiki Nagar Barrage on the Gandak
river. This is situated in Tarai area of Nepal and quite
adjacent to Nepal. there was a major Gandak Irrigation
Project involving Rs. 2000 crore approximately. It was
prepared at the instance of Nehruj after independence
and it was enterested to the State Government at that
time. This Gandak Project provides irrigational facilities.
To Tirhut Commissionry Saran Commissionary -
Chhapra, Sewan. Gopalganj and Muzattarpur District.
At present there is a lot of silk callected in Valmiki
Nagar Barrage and it has further spread in Gandak
region with the result that all major and minor
distributanies are full of silt. Consequently the project
involving thousands of crores of rupees. which was
meant to irrigate entire North Bihar has become useless.
So | want to know whether hon'ble Minister would
consider farmulation of same scheme to revive this
Gandak Project and the Central Government would
provide assistance to the State Government in
sympathatic manner through the Planning Commission
for this purpose?

SHRI JANESHWAR MISHRA : In case the State
Government would submit any plan about the silt
accumulated in the Gandak river and consequently in
the canals as well then Central Government would
examine the same.

SHRI RAJIV PRATAP RUDY : | am talking abeut
canalsof Gandak.

SHRI JANESHWAR MISHRA : | have already told
about canals. Canals come through rivers
{English]

MR. SPEAKER : | have not permitted you to ask
questions.

[Translation]
SHRI RAJIV PRATAP RUDY : Would you agree to
the proposals submitted by the State Government?

SHRI JANESHWAR MISHRA : In case State
Government submit the proposal. efforts would be made
to implement the same with the concurrence of Planning
Commission.

[English]
MR SPEAKER ° Shn Snballav Panigrahi.

!Translation]

AN HON'BLE MEMBER ' This question relates to
Nepal. What Orissa has got to do with 1t

[English]
MR SPEAKER . The question is listed in his name
also

SHRI SRIBALLAV PANIGRAHI : The peopie of Orissa
have good relations with the people of Nepal.

This i1s a national problem and a nationa! crisis.
Every year a colossal loss is caused by flash floods
and severe floods in different parts of the country,



15 Oral Answers

particularly in the Gagetic belt. Even right now when
this question is being answered in the Parliament,
several areas are reeling under the severity of floods in
different States. particularly in Bihar and Assam. The
details have been studied. A comprehensive study has
been conducted by the Government of India through
different organisation like the Rashtriya Barh Ayog. the
Ganga Flood Control Commission and the Brahmaputra
Board. These are the organisations which are going
into the details and are finding out the solutions. They
have submitted their comprehensive reports. The
Rashtriya Bad Ayog. according to the reply given by the
hon. Minister, has made 207 recommendations.

MR. SPEAKER - What is your question?

SHRI SRIBALLAV PANIGRAHI : | am coming to it.
207 recommendations have been given by the
Rashtriya Barh Ayog. In addition. the Ganga Flood
Control Commission and the Brahmaputra Board have
also prepared comprehensive national plans. What are
the common features among these reports and plans;
how many of them have been put to implementation?
If not, why?

Probably. the constraint of fund is the main reason.
Therefore why is the Government ‘hesitant to bring all
these things for consideration of the World Bank, if we
have constraint of funds? There is no denying that we
have to go in for flood control measures. These are the
recommendations, but what are the reasons for not
implementing the comprehensive recommendations of
these commissions? Where from do you propose to
arrange funds? What is the reason for not taking it up
with the World Bank?

MR. SPEAKER . You are repeating it again and
again.

[Translation]

SHRI JANESHWAR MISHRA : This Commission was
constituted under the Chairmanship of Shn Jai Sukhlal
Hathi and they had putforth 207 recommendations.
Guidelines were issued to the State Governments on
the basis of there recommendations. It is true that we
have not taken foreign aid for Control of floods. But
keeping in view lack of resources., the State
Governments have been asked to furnish their opinion
on the question of seeking foreign aid for this purpose.
After receipt of their opimion. action would be taken with
regard to these projects which may fulfil the conditions.

[English]

SHRI SRIBALLAV PANIGRAHI : Sir, he has not given
answer to my question. He has answered only one pan.

[Translation]

SHRI NAWAL KISHORE RAI : Mr. Speaker. Sir, |
support the the question raised by Shri Rajv Pratap
Rudy and the reply given by the hon'ble Minister
Monsoon is still to come and North Bihar has already
been in the grip of floods twice. Our Sitamarhi area is
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still reeling under water and the hon'ble Minister has
said that talks are being held with Nepal. | would like
to know. through you Sir, whether after identifying the
place around Nunthan Daman Bagmati, Sheesh pani of
Kamla Balan and Ram Nagar Ramayya of Adhwara
group and Kosi of Kosi Dam in Nepal, a big dam would
be constructed with the cooperation of India and Nepal,
as suggested by the State Government and the problems
of North Bihar would be solved by taking flood control
measures and storing water. According to hon'ble
Minister, negotiations are being held with Nepal. So |
want to ask him (a) upto what time there talks would
continue between Nepal and India, is there any time -
limit and how much time will be taken to control the
water of rivers originating from Himalaya, and (b) the
Government of of Bihar have forwarded a three phased
plan to control the water of rivers of Adhwara Group
and | was informed by the Government of India in reply
to my question in tenth Lok Sabha that that plan was
under consideration of Planning Commission and a
part of the same plan has been approved but the work
has not been started to execute the same. Therefore |
want to ask is to when three phased plan to control the
water of rivers of Adhwara Group. submitted by Bihar,
would be approved and the time by which the required
amount would be santioned?

SHRI JANESHWAR MISHRA : Mr. Speaker, Sir, so
far as the question of negotiations between India and
Nepal i1s concerned. they are to be held between two
countries, it 1s not one sided affairs. Therefore we cannot
fix any ttme himit secondly, the plan in question is being
examined in the Planning Commission and as soon as
the same 1s received from them, the Ministry of Water
Resources would inform the State Government to
execute the same.

SHRI NAWAL KISHORE RAIl : The Government of
India can express its inclination to execute the Plan.

[English]

SHRI SONTOSH MOHAN DEV : Sir, the hon Minister
has. in his answer, referred to the Brahmaputra Board.
| would like to know how many schemes have been
given by the Brahmaputra Board for controlling the river
waters of Assam, because every year, there are
perennial floods in Assam. This year the floods have
been very heavy in Arunachal Pradesh also | would
like to know the stage in which these schemes now are.
Is 1t a fact that there are certain disputes between some
States like Assam and Manipur and Arunachal Pradesh
and Assam? |f so, what steps are taken by the
Government to sort out these problems and to provide
funds so that the perennial flood problem 1s controlied?
...(Interruptions)

MR. SPEAKER : it is a very comprehensive question
that he has asked.
[Translation]

SHRI JANESHWAR MISHRA : Mr. Speaker, Sir, the
Brahamputra Board and some other agencies of Assam
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have submitted projects to construct some dams but
Arunachal Pradesh have some objections to these
projects because its large area would be submerged
and their Assembly has also proposed that no
negotiations would be held and therefore no progress
has been made so far. The Chief Minister of Arunachal
Pradesh never comes forward to hold talks. that is the
difficulty.

SHRI KALPNATH RAI : Mr. Speaker. Sir, | would like
the hon'ble Minister to let us know whether the State
Government of Uttar Pradesh have sent any project to
the Central Government keeping in view the devastating

- floods in U.P., and if so. whether State Government and
Central Government have formulated any time bound
programme to control the floods?

Mr. Speaker. Sir. owing to devastahing floods ir
Ghaghra river, large scale erosion is taking place n
Dohrighat area and there 1s every possibility of the
entire town being washed away by the nver. Large
scale erosion s taking place in Saroj village also
Therefore | want to ask the hon'ble Minister whether
Government propose to hold talks between
representatves of State as well as Central Government
and whether the hon'ble Minister proposes to visit that
area and formulate some Schemes so that people of
that region may have same rehet?

SHRI JANESHWAR MISHRA : The Government of
Uttar Pradesh have not submitted any such scheme to
control floods which may be considered by the €entral
Government certain schemes to prevent erosion were
received and they are under consideration, some of
them have already been approved and same others are
still being examined Some schemes have been sent
back to the State Government as they have not repled
to our comments for the last one year.

SHRI ATAL BIHARI VAJPAYEE = Mr Speaker. Sir.
Yesterday | was in Gauhati Flood situation in Assam Is
very senous which have caused clossal losses of life
and property. Gauhati - Siichar national highway has
been cut-off owing to floods. the trathic has come to
standstill and essential commodities are not reaching
Silchar the State Government told me that they have
asked assistance of Rs. 300 crore from the Central
Government but the Central Government have not
disbursed any amount to them ! want to know whether
Central Government have not received any report about
the situation prevailing in Assam or in spite of having
received the correct report, Government 1s not
responding to the extent it should have done?

SHRI JANESHWAR MISHRA M1 Speaker. Sit. reliet
work and financial assistance for the flood atfected
people i1s given through Ministry of Agrculture. | think
there has been detailed discussion on this subject in
this House during past four days and Mimister of
Agnculture has rephed to 1t as well. However it any
question of Shri Vajpayeej stll remains Un-answered
We would consult the Agrniculture Ministry for that
..{Interruptions)
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(English]

SHRI SONTOSH MOHAN DEV : As rnghtly pointed
out by Shri Vajpayee. it is under DG BRTP. | have
written a letter to Shri Mulayam Singh also. There. the
conditions is very serious. You kindly send the DG
(BRTP) and look into it. This is our life line. | am grateful
that Shri Vajpayee has raised this point. (Interruptions)

MR. SPEAKER . We have discussed this subject
last week

(Interruptions)

SHRI NIRMAL KANT! CHATTERJEE : Sir, you-please
give me one minute. These are multi-purpose projects
aimed at controlling the flood and generating power.
We are all drawing the attention of the Government to
this problem only. The potential of hydro-electricity is so
much that it can flood the entire country with light.
There is one problem of conflict between the States.
But there 1s another problem also. | am surprised to see
this kind of a statement. | have visited those areas
several times. The size of the projects were between
Rs. 25.000-40.000 crore. Leaving all these to the State.
Government is an absurd proposition. Therefore. would
the hon. Minister kindly. in association with the Ministry
of Power try to do this? | am only emphasising the other
aspect. i.e. the potential of it. ...(Interruptions)

MR. SPEAKER : Mr. Minister. anything to answer?
| think 1t 1s only a suggestion.

(Interruptions)

MR SPEAKER : We cannot spend the whole time
of the House on one question.

(Interruptions)

MR SPEAKER : About Bihar sufficient questions
have been raised.

(Interruptions)

MR. SPEAKER : The next Question is very important.
| am personally interested in it.

(Interruptions)
MR. SPEAKER : No more question on this subject.
(Interruptions)

MR. SPEAKER : Next Question, | think. I1s very
important. | am personally interested in it
[Translation]

Shortage of Teachers in Kendriya Vidyalayas

+

*165 SHRI RADHA MOHAN SINGH
SHRI DEVI BUX SINGH

Will the Minister of HUMAN RESOQURCE
DEVELOPMENT be pleased to state :

(a) whether there i1s acute shortage ol techers in
Kendriya Vidyalayas in the country. especially in Bihar,

(b) it so, whether the Union Government propose to
fill up the vacant posts; and
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(c) if so. the time by which the posts are likely to
be filledup.

[English]

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) to (c). As per information furnished by Kendriya
Vidyalaya Sangathan. approximately 9% of the
sanctioned posts of teachers are vacant as on March
31, 1996. The vacancy position in Bihar is comparable
to the All-India percentage. Action has already been
initiated to fill up the vacant posts expeditiously:
advertisement for filling the vacancies by direct
recruitment was issued in June. 1996.

[Translation]

SHRI RADHA MOHAN SINGH : Mr. Speaker, Sir,
the answer given to my question is confusing. The
situation prevailing in Central Schools of our country is
full of contradictions on the one hand. there has been
continuous shortage of teachers in most of the Central
Schools. Particularly in seven States of North East, Bihar
and Uttar Pradesh are on the top while the other hand,
Central Schools in Delhi, Haryaha, Madhya Pradesh
have susplus teachers. There are 1500 surplus teachers
in there areas on which an expenditure of Rs. 10 crore
i1s being incurred. | want to ask the hon’ble Minister
whether Government is planning to transfer these
surplus teachers to North-East State, Bihar and Uttar
Pradesh in order to fill in the vacant posts there?

[English]

SHRI MUHI RAM SAIKIA : Mr. Speaker. Sir, the
present position of vacancies against the sanctioned
posts is like this: In the case of Principal. the total
number of sanctioned posts in 769, the present position
of strength in 706; and the totai number of vacancies is
63. In Bihar alone. the total number of sanctioned posts
1s 51; the position at present is 48; and the total number
of vacancies is 03.

In the case of Vice-Principal. the corresponding
figures are 378, 235 and 143 respectively. In Bihar
alone. the corresponding figures are 20, 15 and five
respectively.... (Interruptions)

Then in the case of the PGT the corresponding
figures are 5892, 5631 and 261 respectively.
...{Interruptions)

Regarding the North-Eastern Region. the number
of posts is...(Interruptions) | am explaining this.
[Transiation]

SHRI RADHA MOHAN SINGH . The reply being
given by the hon'ble Minister i1s altogether different to
the question.

[English]
SHRI MUHI RAM SAIKIA : | am explaining this.
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[Translation]

SHRI RADHA MOHAN SINGH : Mr. Speaker, Sir, my
question is that there are 1500 surplus teachers in
these areas. | have got a News-paper, 800 such teachers
have been transfered recently to such schools where
no vacancy existed for them.

{English]

MR. SPEAKER : The question is this: If surplus
teachers are available in other States, would you like
to deploy them in other areas where there are vacancies
or shortage?

SHRI MUHI RAM SAIKIA : There is a problem in
North Eastern Region. In some cases, what we find is
that they are not available in remote areas. The problem
in the North Eastern Region is that qualified teachers.
through direct recruitment, are not so adequately
available. Therefore, teachers are appointed or recruited
from other parts of India. They go there and join; but
they are always trying to go back to their own States.
This 1s about the North Eastern States.

The second question was regarding the surplus
(Interruptions)

MR. SPEAKER : It 1s a maiden answer!
(Interruptions)

MR. SPEAKER : No. No.
(Interruptions)

SHRI P.R. DASMUNSI : Sir, he is admitting that the
teachers are going and coming back. What is this?
...(Interruptions)

[Translation)

SHRI KARIA MUNDA : The teachers go there and
comeback...(Interruptions)

PROF. RASA SINGH RAWAT : In Central Schools.
teachers are appointed on the basis of
recommendations...(Interruptions)

[English]

MR. SPEAKER : The Minister is answering. The
senior Minister 1s answering. Please sit down. Shn
Bommai please.

(Interruptions)

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI) : The hon. Minister
gave the vacancy position. in Bihar, the vacancy position
is 203, in all. The hon. Member said that there are
surplus teachers in places like Delhi. If there are surplus
teachers in any part of the country, we will iImmediately
take action.

We will see that they are transferred to those places
where there are vacancies...(Interruptions)

SHRI SONTOSH MOHAN DEV : They go and come
back...(Interruptions)

MR. SPEAKER : Shri Dev, | think, you can ask your
supplementary a littie later. Now, there will be second
supplementary.
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[Translation]

SHR! RADHA MOHAN SINGH : Mr. Speaker, Sir, my
second supplementary question is that maxinum number
of posts are lying vancant in the Central Schools in
seven States of North East and its main reason is that
tacilities given to the employees of Central Government
working in those States are not being provided to them
in the real terms. That is why teachers are not anxious
to go there. They are discriminated. Special Duty
Allowance which is 20 percent of the pay is also not
paid to the employees of Central Schools. The
employees belonging to these states are not transfered
there and teachers of those States are transterred to
these three or four States. 700-800 teachers were
transferred last year. There were no vacancies. even
them 700-800 teachers were transferred to these States
Again the teachers who wish to go to North East, are
not transferred there. The facilities agree to by the
Department are not provided to them. Therefore, | want
to ask the hon'ble Minister whether be would consider
removal of such disparities and fill the vacant posts in
those States by transfer?

[English]

SHRI S.R. BOMMA! - The vacancy position
throughout the country 1s nine percent. In Bihar. 1t 1s 8.9
per cent. It 1s approximately identical throughout the
country...(Interruptions) You said that vacancies were
more tn Bihar But it i1s not so

[Translation]

SHRI RADHA MOHAN SINGH ~ Mr Speaker, Sir.
the hon'ble Minister has already admitted that teachers
do not want to go to the States of North East. | want to
ask whether there disparties would be removed on
account of which the teachers do not want to go there
and action will be taken to affect transfers to there
States in order to fill in the vacancies and if so. by when
it would be done

[English]
MR. SPEAKER . | think, it 1s enough.

SHRI S.R. BOMMAI : The question 1s not about
posting the teachers from an area to that very area
Preterence should be given | would see that teachers
who have been selected from Bihar are posted in Bihar.

[Translation]

SHRI RADHA MOHAN SINGH - Mr. Speaker. Sir,
this issue concerns these States

[English]

MR. SPEAKER : Do not interrupt the Minister when
he 1s answerng.

SHRI S.R. BOMMAI! - It cannot be a compulsory
one. Sometimes teachers from Bihar will have to go to
Assam. Sometimes teachers from Utltar Pradesh will
have to go to other countries. As far as possible. we will
try to post teachers belonging to that area and fill up
the vacancies...{Interruptions)
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MR. SPEAKER : In reply to the earlier question, he
has said that he would look into that.

SHR! S.R. BOMMAI : As far as my information is
concerned, there are no surplus teachers in any school.
...(Interruptions) 1f you can find out, | will transfer them.

[Translation]

SHRI DEV!I BUX SINGH : Mr. Speaker, Sir, | want to
ask the hon’ble Minister that whether it is a fact that the
provision of making appointments in the Central Schools
on ad-hoc basis has been struck oft during the last year
and no part time teachers are being appointed and
teachers are being treated as daily wage workers and
it so, whether Government would consider making
appointments on ad-hoc basis so that studies of children
could go on smoothly and their future becomes bright?

[English]

SHRI S.R. BOMMAI : Sir. we have stopped ad hoc
appointment because these are not in interests of the
students as well as the teachers. We have already
advertised and recruitment will take place within a
month. We have also advertised for special recruitment.
Interviews are going on. We will fill up all the vacancies
as early as possible.

[Translation]

SHRI RATILAL KALIDAS VERMA : Mr. Speaker, Sir,
the hon’ble Minister has just now stated that there are
vacancies of teachers in Central Schools throughout
the country but it in very sorry state of affairs that backlog
of SC and ST in the month of March has not been
covered in spite of the orders of Central Goverment

12.00 hrs.

To ftill up those vacancies. The Assistant
Commussioner had drawna complete list to fill up the
backlog and sent to Delhi tor approval. Only four
persons have been appointed...(Interruptions)

[English)

MR. SPEAKER : You may kindly ask the question.
Otherwise, you will not get the answer.

[Translation]

SHRI RATILAL KALIDAS VERMA : When a person
tor Bihar comes forward (interruptions). he 1s not allowed
to present himself. |, theretore. want to ask the hon’ble
Minister whether the list drawn to fill up the backlog of
SC and ST would be completed immediately
. (Interruptions)

[English]

SHRI S.R. BOMMAI Sir, so far as the recruitment
of the Scheduled Castes and Scheduled Tribes is
concerned a special recruitment has taken place. Both
in the year 1993..(Interruptions)
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WRITTEN ANSWERS TO QUESTIONS
[English]
Indian Children in Pak Custody

*162. SHR! PINAKI MISRA : Will the Minister of
EXTERNAL AFFAIRS be pleased to state :

(a) whether "Edhi’, a social organisation of Pakistan,
has drawn the attention of the Government to the
pathetic condition of 38 Indian children who were
rounded up by Pak Security forces for illegal fishing in
Pak-waters:

(b) it so. whether 'Edhi’ had requested the
Government to repatriate these children from Pakistan’s
custody. and

(c) it so. the Governmnet's response thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI | K.
GUJRAL) : (a) to (c). On 18th May. 1996, the Pakistani
newspaper ‘Dawn’ carried a report which stated that 34
Indian children were lodged in the Edhi Welfare Centre,
Karachi. The report further stated that these children
had been arrested by the Pakistani authorities In
September 1994.

The matter was immediately taken up with the
Government of Pakistan who was requested to provide
personal details/documents of these children.
Permission was also sought for ofticials of the High
Commission of India, Islamabad to visit Karachi so as
to obtain access to these children to determine their
antecedents for taking further necessary action to bring
them to India.

Maulana Edhi of the Weltare Centre was also
contacted to determine their background and ascertain
their weltare. Maulana Edhi informed the High
Commission in writing that formal permission of the
Government of Pakistan would be required by his
organisation for interacting with our Mission regarding
these children.

Government of Pakistan has as yet neither provided
details nor has it allowed our Mission offcials to have
access to these children. In the present situation we are
unable to make any authoritative assessmen! regarding
these children There have. however. been indications
that these children are from Gujarat and Daman and
Diu and may have been in the fishing boats which were
apprehended by Pakistam agencies for allegedly fishing
in Pakistan: waters.

We are actively pursuing this matter with Pakistan.

[Transiation]
Sale of Arms and Ammunitions

*166. SHRI SANTOSH KUMAR GANGWAR : Will
the Minister of DEFENCE be pleased to state -

(a) whether there 1s any scheme under Government's
consideration to sell arms and ammunitions made In
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Indian ordnance factories in the international markets;
and

(b) it so. the action being taken in this regard and
our position in the international market?

THE MINISTER OF DEFENCE (SHRI MULAYAM
SINGH YADAV) ' (a) Ordnance factories and detence
public sector undertakings have already been exporting
their products.

(b) The steps taken to enhance exports include
policy and procedural liberalisation, utilisation of our
Missions abroad. interaction with foreign delegations,
participation in selected defence exhibitions abroad,
undertaking publicity measures and the use of marketing
skills and infrastructure of non-defence public sector
undertakings and trading houses.

A beginning has been made in this field. Given the
production capability (backed by R and D and quality
assurance support) in India and our comparative
advantages (such as lower man hour costs the potential
for export of conventional arms and ammunition as well
as for undertaking repair and overhaul work is
substantial; but the problems of making entry of securing
orders 1n a shrinking world market have to be contended
with.

Cement and Power Plants in Bhutan

167 SHRI MAHESH KUMAR M. KANODIA - Wil
the Minister of EXTERNAL AFFAIRS be pleased to
state

(a) whether Bhutan has made any proposal to set
up cement and power plants in Bhutan with Indian
collaboration;

(b) if so, the details of the proposal; and

(c) the time by which the said plants are likely to be
set up”?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I.K
GUJRAL) : (a) Yes. Sir. During the visit of king of Bhutan
from 4-7th March, 1996. the Agreements on setting up
of Tala Hydro-electric Project and the Dungsum Cement
Plant in Bhutan were signed on 5th March, 1996.

(b) Tala Hydro-electric Project 1s a run-of-the river
project on nver Wangchu in Bhutan. The project Is
expected to cost around Rs 1891.18 crores
{(December'95 estimates) and to generate 1020 MW of
power. Governmet would be providing necessary finance
in terms of an outright grant of 60% of the project cost
and 40% of the cost as a soft loan. All the surplus
power from the project i1s to be purchased by India at
rtes to be mutually agreed upon at the time of
commissioning of the Project.

The Dungsum Cement Plant is a dry process
cement plant with a capacity of 0.5 milhion tonnes per
year. This 1s envisaged as a joint venture between Royal
Government of Bhutan and an indian company to be
selected. Government would be providing necessary
funds as grant for this project estimated at Rs. 300
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crores and another Rs. 100 crores for the infrastructural
facilities at the Indian side.

(c) As per the present estimates, construction of
Tata Hydro-electric Project is likely to be completed in
8 years and Dungsum Cement Plan in 5 years.

Financial Assistance to Minority Institutions

*168. SHRI BHANU PRATAP SINGH VERMA : Will
the Minister of HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) the number of Minority Institutions (Technical
and Non-Technical) functioning in the country, State-
wise:
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(b) whether financial assistance and other facilities
are provided to the Minority Institutions by the
Government; and

(c) it so, the details thereof?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI) : (a) to (c). It is
the State Governments which accord recognition for the
minority character of an educational institution. Details
of minorities education institutions which got such
recognition are not maintained nationally. However,
details of madarasas which were provided financial
assistance by the Government for Modernisation are
furnished in the attached Statement.

STATEMENT
S State's Name No. of 1993-94 No of 1994-95 No. of 1995-96
No Madarsas Madasas Madasas
1. Uttar Pradesh 10 Rs. 3.04,000/- 40 Rs. 11,69.600/- 120 Rs. 34.88.000/-
2. Madhya Pradesh 19 Rs. 5,77.600/- 39 Rs. 11.09,600/-
3. Haryana 5 Rs. 1.52,000/- 5 Rs. 1,32.000/-
4 Karnataka 9 Rs. 2,73,600/-
5 Kerala 42 Rs. 12,76.800/-
6. Tripura 24 Rs. 7.29.600/-
7 West Bengal 80 Rs.  24,32,000/-
8. Assam 64 Rs. 19,45,600/-
9. Tamil Nadu 1 Rs. 30.400/-
10. Sikkim 1 Rs. 30.400/-
11. Delh 5 Rs. 1,52,000/-
Total Rs. 3.04,000/- Rs. 18,99,200/- Rs. 1.16,00,000/-

Grants to Fake Colleges

*169. DR SAHEBRAM SUKRAM BAGUL
SHR! SOHAN BEER

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state

(a) whether crores of rupees have been given away
as grants by the University Grants Commission to the
Colleges.

(b) it so. the particulars of the colleges existent on
papers only. State-wise to which such grants were made
by the University Grants Commission alongwith the
amounts allocated to each of them; and

(e) the number of officers/employees held
responsible for this and the action taken against them?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI) . (a) to (c).
According to the information received from the University
Grants Commission (UGC), Development Grant is
provided to recogmised Colleges as per rules/regulations
framed under the UGC Act according to prescribed
norms. The UGC maintains lists of colleges which are

eligible to receive grants. It has informed the Government
that, in October, 1988. Magadh University, Bodh Gaya.
Bihar had forwarded to UGC a proposal of Abdul
Qayum Ansari College, Jehanabad. Bihar for financial
assistance. The UGC after examination approved Rs.
6.95 lakhs 1n July. 1994 for the Seventh Plan period.
Subsequently. DIG (CID). Bihar informed the Commission
that the papers submitted by the College for recognition
were in fact forged. The coliege has been blacklisted by
the UGC. The Bihar Police have also registered a
criminal case under IPC 467/468/471/420.

No other case of this nature has come to the notice
of the commission so far.

New Education Policy

“170. PROF. RASA SINGH RAWAT :
KUMARI MAMATA BANERJEE

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the Union Government intend to modity
and bring about unfromity in the New Education Policy
announced In 1986.
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(b) if so, the action plan theereof;

(c) whether the Government propose to make the
primary. secondary and university level education as
well as vocational education more practical, employment
oriented and human value based:

(d) the results achieved so far with regard to various
campaigns, such as. achieving the target of cent-percent
literacy, adult education, non-formal education, etc:

(e) whether the Government propose to increase
the budget on education: and

(f) if so. the details thereof?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI) : (a) to (f). A
Statement is laid on the Table of the House.

STATEMENT

(a) to (f). The National Policy on Education (NPE).
1986 and its Programme of Action (POA) were updated
and placed before the Parliament in 1992. Aspects of
uniformity in education. Employment-oriented education
and value education are built into it. As of now,
emphasis would be on toning up the implementation
and stepping up resources for education so that there
is a better linkage between education and the world of
work and improvement of access. retention and quality
at all stages of education. particularly. elementary
education.

About 53.19 million persons have been made literate
tit 31-03-1996 under Total Literacy Compaigns (TLCs)
and other adult hiteracy programmes. 70 lakhs out of
schools children are benefiting from 2.79 lakhs Non-
Formal Education Centres (NFE).

The Government 1s committed to increase aliocation
on education and on primary education in particular.
[English]

Traffic Handled by Major Ports

*171. DR T SUBBARAMI REDDY : Will the
Minister of SURFACE TRANSPORT be pleased to
state

(a) the capacity of each major port in the country
and the extent of traffic handled by each of them during
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last three years, yearwise and the first ten months of
1995-96;

(b) whether the Government propose to expand
further the capacity of major ports;

(c) if so, the details thereof alongwith the steps
taken to improve the performance of each major ports;
and

(d) the plans prepared in this regard for 1996-97;

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) The aggregate capacity of all
the major ports as on 31.3.92 was 169.23 million tonnes
which increased to 177.21 million tonnes by 31.3.1996.
As against this, the major ports handled a total traffic as
under :

Year Traffic handled
(in million tonnes)
1992-93 166.58
1993-94 179.26
1994-95 197 .26
1995-96 (Apr-Jan) 175.39
215.26 (provisional)

1995-96 (full yr.)

Portwise details of capacity and traffic are given in
the Statement enclosed

(b) and (c). Yes. Sir 30 new Projects have been
sanctioned in 8th Plan so far which will enhance the
aggregate port capacity of the 11 Major Ports to 216
milhon tonnes. Of this aggregate capacity. 190 million
tonnes is likely to be achieved by end of 8th Plan. and
the balance in the 9th Plan The steps taken to improve
the performance of major ports include in addition to
creation of additional capacity. the replacement and
modernisation of the old and obsolete equipment and
floating crafts and creation of additional port tacilities to
meet the growth of traftic

{d) In the Annual Plan 1996-97. an outlay of Rs
576.60 crores has been provided for the development
of Major Ports. During 1996-97. the major projects hkely
to be commissioned are Replacement of Pir Pau Oil
Pier at Mumbai. Third Oil Jetty at Kandla. Crude and
POL products handling faciities at New Mangalore and
Approach Bridge to Service Berth at JL Nehru Port.

STATEMENT

Detarls of capacity and traffic handled by Major Ports during the lasts 5 years

Name of the port Capacity as on

Tratfic handied

31.3.92 31396 1992-93 1993-94  1994-95  1995.96  1995-96

{April- (Full

Jan ) year)

1 S e

1. (a) Calcutta 5.95 6.75 516 517 5.60 6.03 6.12
(b) Haldia 16.76 17.03 13.18 13.35 1478 12 88 15.31

2. Paradip 7.65 8.55 7.61 6.33 10.12 9.46 11.26
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1 2 3 4 s & 7 &
3. Vizag 22 45 23.65 22 77 2560 30.03 27 09 32 82
4. Madras 22.07 22.07 25 33 26.54 29 .46 24.71 30.72
5. Tuticonn 510 6.10 3.22 6.70 8.04 7.54 9.29
6. Cochin 1060 13.26 798 762 8 69 943 11.48
7. N. Mangalore 9.55 10 00 7.99 8.60 8.01 7.09 8.88
8. Mormugao 1592 16.30 16 31 18.72 18.88 13.93 18.11
9. JL Nehru 590 590 301 3.30 501 567 6.87
10. Mumbai 26 80 26 80 29.02 30.75 32.05 27 .56 34 05
11 Kandla 20.40 20.80 22 91 24.50 26.50 2500 30.34
Total 169 23 177.21 16658 17926  197.26 17539 21526
[Translation) [English)
Leprosy Inter-State Water Dispute
172 KUMARI UMA BHARAT! ‘173 SHRI SOUMYA RANJAN

SHRI PANKAJ CHOWDHARY .

Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state

(a) whether the number of Leprosy patients in India
1s largest in the world

(b) if so. whether any survey has been conducted
in this regard.

(c) f so, the hindings thereot:

(d) whether the Government have chalked out any
programme for the eradication of leprosy. and

(e) if so. the ime by which this programme 1s likely
to be implemented”?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFAREY (SHRI SALEEM
IQBAL SHERVAN!) (a) Yes Sir

(b) and (c) The surveys conducted have revealed
that there were 0 54 million registered cases In the
country as on March 1996

(d) and (e) The Government of India launched a
National Leprosy Eradication Programme in 1983 The
strategy of the Programme is based on eftective
Multi Drug Treatment (MDT) therapy Under the
programme . drugs are supphed lree of cost to all the
States/UTs to meet their tull requirements The
Programme 1s being implemented as 100°c Centrally
Sponsored Scheme The objective of the Programme 1s
lo achieve elimination ot Leprosy by 2000 A.D. thereby
reducing the case load to less than one case per
10.000 population.

SHRI DATTA MEGHE

Will the Minister of WATER RESOURCES be pleased
to state :

(a) whether the water resources in the country are
being utilised fully:

(b) it not, reasons therefor;

(c) whether the irngation projects of Maharashtra
and other inter-State water disputes are hampering the
optimum utihsation of water resources. and

(d) it so. the measures being taken by the
Government in this regard?

THE MINISTER OF WATER RESOURCES {SHRI
JANESHWAR MISHRA)  (a) and (b). Full utihsation of
available water resources is not possibie due to
evaporation and vegetative (transpiration) losses and
due to allowing certain amount of water to tlow n the
river tor maintaining the nver regime. Out ot a total
available utihsable water of 1142 bilhon cubic metres
in the country, the present (1994) utiisation of water
(surtace and ground) is about 606 bilhon cubic metres
1e. 53% leaving 536 billion cubic metres of utilisable
water as unutihsed

(c) In so far as Maharashtra 1s concerned. utiisation
ot ava:lable utilisable water resources has been
planned to be achieved by 2005 A.D. and no irngation.
project ot the State i1s pending clearance because of
inter-State Water Dispute Generally. implementation of
projects planned for utilisation of water resources having
inter-State aspects are delayed due to inter-State Water
Disputes.
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(d) As per the existing practice. efforts are made to
solve the water dispute through negotiations with the
basin States. In case the efforts do not fructity and if any
one of the basin States approaches the Central
Government to set up and Tribunal. the same is set
up under Inter State Water Disputes Act. 1956 to
adjudicate. For resolving such disputes. a Standing
Committee on inter-State issues in water resources
was set up in April. 1990 under the Chairmanship of
Union Minister of Water Resources. There is also a
proposal for devising National Policy Guidelines for water
sharing.

National Highways

*174. DR. ARUN KUMAR SARMA : Will the
Minister of SURFACE TRANSPORT be pleased to state:

(a) whether the Government propose to strengthen
the National Highways Nos 31. 37 and 52 during the
current year:

(b) if so. detalls of the schemes prepared and
scheme-wise allocation of funds made theretor; and

(c) the action taken so far in this regard?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) to (c). There is no proposal
to strengthen NH 31 and 37 during the year 1996-97
However. a provision of Rs. 4. 97 crore has been
made to strengthen kms. 68. 69. 71 and 76 in Assam
in NH 52.

Removal of Blindness at Pre-Natal Stage

*175. SHRI N DENNIS  Will the Minister of
HEALTH AND FAMILY WELFARE be pleased to state

(a) whether the Government are aware of the
problems of babies who are born blind:

{b) if so. the details thereof and

(c) the steps taken by the Government to eradicate
the disease causing blindnes in children durnng pre-
natal stage”?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) ' (a) and (b) Very few persons are bhnd by
birth. Some of the factors responsibie for congential
bitndness are meternal infections hike Rubella
Toxoplomosis. Syphilis during pregnancy. maternal
malnutnition and lack of health education of the pregnant
mothers.

(c) It 1s not possible to detect bliindness at the pre-
natal stage. However. proper ante natal care under
Child Survival and Safe Motherhood Programme 1s
provided to all pregnant women to prevent blindness
due to Vitamin 'A’ deticiency in new born children.
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Science Education in Schools

*176. SHRI MOHAN RAWALE : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state

(a) the main objectives of the Centrally sponsored
scheme for improvement of Science Eduation in Schools;

(b) the funds released and utilised under the
scheme during each of the last three years, State-wise;

(c) the extent to which the objectives of the schemes
have since been achieved;

(d) whether some States have diversified the funds
on items not envisaged in the Scheme: and

(e) if so. the details thereof and the reaction of the
Government thereto?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHR!I S.R. BOMMALI) - (a) The main
objective of the Scheme is to improve the gquality of
science education.

(b) to (e). A statement indicating the statewise
release of funds under the scheme during the last three
years i.e. 1993-94 to 1995-96. 1s enclosed. The Scheme
i1s under implementation since 1987-88. All the States
have been given assistance under the Scheme. An
evaluation of the Scheme was got conducted by NCERT
In 1995 The evaluation report indicates that there has
been considerable improvement in inculcating scientific
abiliies and values in students and improving teaching
ot Science and Mathematics. The schools in which the
Scheme was implemented have also shown a better
pass percentage. The study also shows that the Scheme
15 extremely usetful and has enormous potental to
generate scientific climate in the schools. No instance
of diversion‘misuse of the funds has come to the notice
ot the Department of Education, Ministry of Human
Resource Development.

STATEMENT

State-wise position of the release of funds by the
Government to the states under the Scheme of
Improvement ot Science Education during the years
1993-94 to 1995-96 and utihization position thereof.

S Name of State - Funds }eleaééd
No (Rs In lakhs)
1993-94 1994-95 1995.96

1 2 3 4 5

1. Andhra Pradesh 536 .40 56.72
2 Assam - 904 .30

3 Goa . 6 69

4 Haryana 47329 .

5 56.95

Himachal Pradesh 42 14
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1 2 3 4 5
6. Kerala - - 426.17
7. Karnataka - 662.62
8. Madhya Pradesh 17.56 560.00
9. Mizoram 28.29 . 27.72
10. Meghalaya - 170.40
11. Maharashtra - 707 .68 -
12. Nagaland - 156.81 83.86
13. Onssa 198.99 . ;
14. Punjab 16599 137 02 92 44
15 Rajasthan 41217 - -
16. Sikkim 053 - .
17. Tamil Nadu 071 .
18. Tripura - - 407 .10
19. Uttar Pradesh 188 48

Total 2064 55 213985 2316.63

[Translation]
Cargo and Passenger Ships

*177. SHRI KACHARU BHAU RAUT -
SHR!I SARAT PATTANAYAK -

Will the Minister ot SURFACE TRANSPORT be
pleased to state .

(a) the total number of cargo and passenger ships
in the country:;

(b) whether these are enough to meet the
requirements of out-going and in-coming passenger and
cargo services of the country,

4 (c) whether the Government are manufacturing or
purchasing more ships. and

(d) it so. the details thereot?

THE MINISTER OF SURFACE TRANSPORT (SHRI
TG VENKATRAMAN) (ai There are 333 cargo ships.
3 passenger ships and 13 passenger-cum-cargo ships
registered under the Merchant Shipping Act. 1958 as
on 31.3.1996

(b) No. Sir

(c) and (d). The Government s acquiring ships tor
the Andaman and Nicobar Administration as detailed
below .

S Types of vessels No of  Name of the
No vessels  shipyard
‘ ; o o .

1 Hindustan Shipyard
Limited.
Visakhapatnam,
Andhra Pradesh

1. 1200 Passenger cum
» 1500 Tonne Cargo
Vessel.
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1 2 3 4
2. Vehicle Ferries . 4 Damodar Engineers.

Port Blair. Andaman
Nicobar Islands.

3. 400 Passenger cum 1 Hooghly Dock and
100 Tonne Cargo Port Engineers

Vessel Limited, Calcutta,
West Bengal.
4. 50-60 Passenger 2 Aicock Ashdown
Vessel (Gujarat) Limited.
Gujarat.
5 35-45 Passenger 1 Alcock Ashdown
Vessel (Gujarat) Limited.
Gujarat.
6. Touring Vesse! 1 Bristol Boat Builders
Cochin. Kerala.
7. 100 Passenger-cum- 2 Shalimar works
Vehicle rerry Limited. Calcutta (West
Bengal).
Total 12
[English)]

Dawki Amabil Transborder Trade Route

*178. SHRI AMAR PAL SINGH
SHRI ANANTH KUMAR :

Will the Minister of EXTERNAL AFFAIRS be pleased
{0 state:

(a) whether the Dawki Amabil transborder trade
route between Bangladesh and India has been closed
since January. 1996.

(b) it so. the reasons therefor.

(c) whether the Union Government have received
requests trom traders for reopening the trade route: and

(d) it so the steps being taken by the Government
for reopening the trade route?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |.LK
GUJRAL) (a) and (b). Trade with Bangladesh through
Dawk: Tamabil route came to a hait in January. 1996
due to finng by Bangladesh Rifles on 16.1 1996 at the
site of construction of a new Indian Customs building.
The Bangladesh authornities had earlhier protested
against the construction on the grounds that it amounted
to erection of detensive works within 150 metres of the
boundary hne

(c) Yes. Sir

(d) A meeting/joint inspection of site by Government
officials from both sides was held on 24.6.96 at Dawki
Tamabil border to resoive this issue. It is proposed to
recommence work at the Dawki station as soon as the
tormal response of the Bangladesh Government is
received.
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Venereal Diseases

*179. SHRI BANWARILAL PUROHIT : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) whether attention of the Government has been
drawn to the newsitem captioned "Alarming rise In
venereal diseases” appearing in the ‘Statesman’ dated
June 13. 1996 :

(b) if so. whether the factors responsible for increase
in cases of venereal diseases have been ascertained;

(c) if so, the details thereof;

(d) whether the Government propose to enhance
general awareness about veneral diseases. and

(e) if so, the details thereot?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) Yes. Sir.

(b) and {(c). The various factors found responsible
for increase in the incidence of Venereal Diseases. now
better known as Sexually Transmitted Diseases (STDs)
are :

(a) Urbanisation and industnialisation leading to
social disruption.

(b) Migration
{c) Work related to travel and tourism.
(d) Change In social values

(e) Change in health seeking behaviour as a
result of Information, Education and
Communicaion (IEC) Campaign under AIDS
Control Programme. because of which more
cases are being reported

(d; and (e). All media of communication including
inter-personal communication are being used to create
awareness among the people An |EC package
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consisting of 4 posters, one folder and a flip book has
been prepared specifically for the persons attending
STD clinics for wide display and distribution.

ICDS Projects

*180. SHRIMATI VASUNDHARA RAJE : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) the number of Integrated Child Development
Services projects sanctioned for the State of Rajasthan
and other States so far:

(b) the Central Assistance provided for those
projects during last three years:

(c) whether the World Bank has also been funding
the ICDS projects: and

(d) if so, the amount of World Bank assistance made
available to different States in those years for
implementing ICDS?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R BOMMAI)  (a) A total
numbeer of 5614 Integrated Child Development Services
(ICDS) Projects have been sanctioned in the country till
date. Of these. 270 ICDS Projects have been sanctioned
In the State of Rajasthan. The state-wise details of the
number of ICDS projects sanctioned till date is given in
statement-|

(b) The Central assistance provided for the
sanctioned ICDS Projects during 1993-94, 1994-95 and
1995-96 was Rs. 410.62 crores, 434.99 crores and Rs
568.38 crores. respectively

(c) Yes. Sir.

(d) An amount of Rs. 338.73 crores has been
provided to the four World Bank assisted States till date
for implementation of World Bank Assisted ICDS
Projects The year-wise and the state-wise details are
given in statement - il

STATEMENT-I

integrated Child Development Services (ICDS) Statewise, Naturewise sanctioned Projects as on 31st March
1996 (Including Foreign Assisted/TINP Projects)

S No. States/UTs Vrfiuira;

" Tribal Total

1 2 3
1.  Andhra Pradesh 301
2 Arunachal Pradesh 12
3. Assam 198
4 Bihar 494
5 Goa 11
6  Gujarat 181
7 Haryana 109

|

Urban
o -
33 29 363
0 39 ’ 51
3 23 224
R 93 598
0 0 11
12 34 227
5 0 114
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1 2 3 4 5 6
8. Himachal Pradesh 67 0 8 75
9. Jammu and Kashmir 123 2 3 128
10. Karnataka 166 12 7 185
11.  Kerala 153 10 1 164
12 Madhya Pradesh 329 -27 130 486
13.  Maharashtra ’ 249 27 50 326
14 Manipur 13 1 18 32
15 Meghalaya 1 0 29 30
16 Mizoram 1 1 19 21
17  Nagaland 25 2 26 53
18 Onssa 186 12 126 324
19. Punjab 118 5 0 123
20. Rajasthan 220 30 30 270
21 Sikkim 4 1 0 5
22. Tamil Nadu 384 48 2 434
23  Tnipura 13 ) 5 23
24 Uttar Pradesh 905 19 11 935
25  West Bengal 298 22 46 366
26. Delhi 3 26 0 29
27 Pondicherry 3 2 0] 5
28. Andaman and Nicobar 2 1 2 5
29. Chandigarh 0 3 0 3
30. Dadra and Nagar Havel 0 0 1 1
31. Daman and Diu 2 0 0 2
32 Lakshadweep 0 0 1 1
Total 457 310 733 5614
STATEMENT-II

Amount released to the States during 1990-91 to 1996-97 under World Bank Assistance

(Rs. in Crores)

o Releases ~

Year Andhra Pradesh Onssa MP. Bihar Total
1990-91 5 00 4 50 - - 9.50
1991-92 28.00 35 96 - - 63.96
1992-93 14.00 13 00 3.16 2.85 »33.01
1993-94 15.00 1500 8.75 14.29 53.04
1994.95 16.14 25.57 3300 15.00 89.71
1995-96 23.00 26 00 28.51 12.00 89.51
Total 101.14 ,_,.1.2.0..0.5.. 73.42 4414 338.73
{Translation) started in Uttar Pradesh and Madhya Pradesh with the

world Bank assistance. State-wise;

Hoalth Schemes (b) the satent to which the said schemes have

1234 DR. G L KANAUJIA = Will the Minister of proved to be successtul separately. and
HEALTH AND FAMILY WELFARE be pleased to state : (c) specitic steps being taken tor expeditious

(a) the names and details of the health schemes implementation of those schemes?
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THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI!) (a) to (c). National Programme for central
of AIDS. Leprosy. Blindness and Population growth are
being carried out in the States of Uttar Pradesh and
Madhya Pradesh with World Bank assistance.

An Externally Funded Project Cell has been set up
in the Ministry to monitor the effective implementation
of these Projects

[English]
Sharing of Cauvery Water

1235. SHRI S.D.N.R. WADIYAR : Will the Minister
of WATER RESOURCES be pleased to state :

(a) whether Government have recently taken
decision on sharing of Cauvery water by Karnataka and
Tamil Nadu:

(b) if so. the details thereof; and
(c) the reaction of those State Governments thereto?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) to (c). To resolve the
Cauvery Water Dispute, the Central Governmet
consititued Cauvery Water Disputes Tribunal on 2nd
June, 1990. The Tribunal passed an Interim Awade on
25.6.91 directing the Karnataka Government to ensure
inflows of 205 Thousand million Cubic feet (TMC ft.) of
water into Mettur reservoir of Tamil Nadu for each water
year (June to May) with monthly and weekly stipulations.
6 TMC ft. of water for Karaikal region of the Union
Territory of Pondicherry will be delivered by the State of
Tamil Nadu in a regulated manner. Further, the State of
Karnataka shall not increase its area under irrigation by
the waters of rniver Cauvery beyond the existing 11.2
lakh acres

So far. the Tribunal has conducted 90 hearings and
the basin States are participating in the proceedings of
the Tribunal.

o

[Translation)

Health Care

1236.. SHRI HARIVANSH SAHAI : Will the Minister
of HEALTH AND FAMILY WELFARE be pleased to state:

(a) the per capita amount spent on medicines in the
rural areas of Uttar Pradesh;

(b) whether there is any proposal to increase this
limit; and

(c) the total expenditure borne by the Governmnent
as a result thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) Health being a State subject, medicines
are procured and supplied by State Governments from
their own resources. However, as per information
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available in National Accounts Statistics, per capita
Government expenditure in U.P. on health is Rs. 42 for
the year 1992-93. In addition to that drugs required for
implementing major National Health Programmes are
supplied as per approved norms by the Central
Government.

(b) and (c). Information is being collected from State
Government.

[English]
One Rank One Pension

1237. PROF. RAM NAIK : Will the Minister of
DEFENCE be pleased to state :

(a) the policy of the Government on one rank one
pension issue; and

(b) the time by which it is likely to be implemented?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHRI N.V.N. SOMU) : (a) and (b). Ex-
Servicemen's demand for One Rank One Pension was
examined by a High Level Empowered Committee
(HLEC). The acceptance of the principle of One Rank
One Pension was not found feasible for a variety of
reasons. However, a scheme of One Time Increase in
pension to the Armed Forces pensioners who retired
before 1.1.1996 has been sanctioned w.e.f. 1.1.1992 in
pursuance of the unanimous recommendations of the
High Level Empowered Committee.

Road Sector as Industry

1238. SHRI MULLAPPALLY RAMACHANDRAN :
Will the ‘Minister of SURFACE TRANSPORT be pleased
to state :

(a) whether the road sector has been declared as
‘Industry’; and

(b) if so, the details thereof?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) Yes. Sir.

(b) The activities connected with construction,
maintenance and development of roads are to be treated
as ‘Industrial Concern’' under para 2 (c) (XVIl) of the
Industrial Development Bank of India Act 1964 and
under para 2 (c) (XVI) of the Industrial Finance
Corporation Act 1948 so as to facilitate loan from lending
institutions to private/public sector companies to take
up toll-based highway projects.

Infectious Diseases

1239. SHRI SANAT KUMAR MANDAL : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) whether antibiotics and other life saving drugs
used against many diseases are rapidly losing their
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effectiveness as bacteria and other microbes develop
resistance to them; and

(b) if so, the effective measures being taken to fight
the ten biggest killer infectious diseases In the country
to ensure that its socio-economic development is not
crippled by the burden of these diseases?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) Drug resistance in most drugs used in
the treatment of infectious diseases Is attributed to
indiscrimimnate use of antibiotics.

(b) In the National Programmes on Control on
diseases proper combination of drugs. dosage/duration
of treatment are prescribed for effective control of the
major communicable diseases.

Mother and Child Care Facilities

1240. SHRI KRISHAN LAL SHARMA : Wil the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) whether the Government have shifted from
demographic targets to mother and child care facilities;

(b) whether this shift has brought about any change
in the attitude of those opposed to family planning on
grounds of orthodoxy and rigidity in views; and

(c) if so. the what extent?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) to (c). The system of setting
contraceptive targets trom the top has been replaced
by a system of decentralised planning at the Primary
Health Centre level. The Primary Health Centre level
planning will take into account the needs of the
community and 1s expected to lead to improvement in
quality of services as well as greater acceptance by the
people.

Cochin Port Containers Strike

1241. SHRI KODIKUNNIL SURESH : Will the
Minister of SURFACE TRANSPORT be pleased to state:

(a) whether the Government are aware of Cochin
Port containers strike;

(b) it so, the reasons therefor; and
(c) the reaction of the Government thereto?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) Yes, Sir.

(b) The blockade of containers moving to and from
Cochin Port with effect from 25th June, 1996 by Cochin
Port Labour Union was to protest against non-usage of
private labour pools by a private Container Freight
Station viz. Asian Terminals. Other trade unions have
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also objected to the private CFS engaging outside
workers to work in the Container Freight Station.

(c) Consequent to a meeting held by the Port Trust
on 26.6.96 with the representatives of all concerned
unions. steamer agents. etc.. the blockade has been
lifted.

[Translation]
Linking of Roads

1242. SHRI JAI PRAKASH AGARWAL : Will the
Minister of SURFACE TRANSPORT be pleased to state:

(a) whether Union Government propose to link the
dense populated rural areas of National Capital Territory
of Delhi with National Highways;

(b) if so. the details thereof and the time by which
it is likely to be taken up for implementation; and

(c) if not. the reasons therefor?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) to (c). Constitutionally, the
Government of India i1s responsible for maintenance
and development of National Highways in the country.
All roads other than National Highways are primarily
the responsibility of the State Government concerned.
The proposed roads are State roads and reponsibility
lies with the Government of National Capital Territory of
Delh.

[English]
Modernisation of Jetties

1243. SHRI RAMESH CHENNITHALA : Will the
Minister of SURFACE TRANSPORT be pleased to state:

(a) whether there is any centrally sponsored scheme
for the modernisation of jetties:

(b) if so. the details thereof:

(c) whether the Kerala Government has
implemented this scheme from 1991

(d) whether the Union Government had given 50
percent of the total amount spent; and

(e) if not. the reasons therefor?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) and (b). Yes. Sir. Under this
scheme Government of India provides ioan assistance
to State Governments for implementaton of various IWT
Schemes including Modernisatiun of Jetties

{c) The scheme ! th¢ Kerala Govurnment tor
modernisation ot 5. passenger jettics was sanctioned
by the Gevernment ot India in January. 1993, As per the
latest progress report furnished by the State Government
of Kerala. out of the 55 ,ettics sanctioned for
modernisation, 37 “C’ type and 3 "B” type jetties have
been completed so far
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(d) and (e). The funds released by the Central
Government In this regard are based on the sanctioned
amounts.

National Barrage Projects

1244. SHRI AMAR ROYPRADHAN : Will the
Minister of WATER RESOURCES be pleased to state :

(a) the critena laid down tor declanng any Barrage
project as a National Project:

(b) the names of projects declared as National
projects by the Government during the last three years.
State-wise:

(c) the names of projects for whom the demand of
declaring them as National projects is pending. and

(d) the time by which those projects are likely to be
declared as National projects?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) - (a) and (b). It was proposed
to categorise River Valley Projects including Barrage
Projects falling under the following criteria as nationally
important projects - :

(1 Projects which are either international or
having international aspects:

(11) Any State Project or projects having inter-
State aspects with irrigation potential above
1 lakh hectares:

() Projects of national importance from other
angles.

However. no project in irrigation sector has been
declared as ‘National Project’.

(c) and (d). Do not arnse

Job Oriented Education

1245 SHRIMATI VASUNDHARA RAJE ~ Wil the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state .

{ai the guidelines issued to State Governments to
lay much emphasis on job onented education. and

(bj the steps taken to assist the State Governments
to popularise and expand the scope of vocational
courses”?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA)
{a) No Sir. However. a Centrally Sponsored Scheme of
Vocationalisation of Secondary Education was launched
in February. 1988 with the primary objective to enhance
indwvidual empolyabulity.

(b) For populansation of Vocational Education
Programme following steps have been taken -

- several documents have been prepared and
1ssued particularly for development of
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curriculum. instructional maternal. school
industry linkages. training of teachers,
vocational surveys etc.

- folders. posters. vocational films developed.
- publication of Vocational Education Bulletin.

- organisation of exhibition of matenal
produced by students

For expanding the scope of vocational
courses -

- Joint Council for Vocational Education has
been set up at national level for providing
guidance to the programme.

- A Central Institute of Vocational Education
has been set up to provide technical and
academic support

- 60 Vocational courses have been covered
under Apprenticeship Act

- State Govts/UTs have been asked to develop
school Industry linkages

Loss of Crops and Property by Flood

1246. SHRI N.S.V. CHITTHAN : Will the Minister of
WATER RESOURCES be pleased to state

(a) the total annual loss to crops and property due
to tlood havocs.

(b) the steps being taken to control the flood
damages:

(c) the steps taken tq.preserve the water by proper
utihsation of the rainy water for irngation.

(d) whether the project of linking of nvers 1s being
revived for better water management. and

{e) if so. the details thereof?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) = (a} Annual average loss to
crop and property due to floods based on data from
1953 to 1994 1s estimated at about Rs 982 crores

{b) The various flood management measures such
as embankments. drainage channels, town protection
works. raising of  villages. and anti erosion schemes
undertaken through successive five year plans have
provided a reasonable degree of protection to an area
of 144 million ha (against a flood prone area of 40
milion ha as assessed by RBA) Till March 1995, about
Rs 4159 crores have been spent on tiood management
works The Central Government 1s operating 157 tlood
forecasting stations covering 62 nver basins which are
providing timely flood forecasting services to the State
Government for Issuing warnings and organising rescue
& rehet operations.

(c) In the Five Year Plans emphasis was placed on
creation of storages across rivers in order 10 utihse the
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rain water for irrigation and other purposes. as a result
of which the total live storage capacity of the country
is at present about 193.2 billion cubic metres. Dams to
create additional live storage capacity of 77 billion cubic
metres are under various stages of construction. In
addition. about 130 billion cubic metres storage is likely
to be added through major and medium schemes under
consideration

(d) and (e). The National Water Development
Agency is carrying out studies on the National
Perspective Plan for water resources development
which. inter-alia envisages transterring water from
surplus to water-short basins by inter-hnking of nvers
and constructing reservoirs at potential sites. It 1s
estimated that another 220 billion cubic metres ot wate:
will be available tor utihsation under National Perspective
Plan for use through inter-basin transters

Irrigation Water Rates

1247 SHRI SANDIPAN THORAT Wil the Minister
of WATER RESOURCES be pleased to state

(a) the rngation water rates currently in operation
In various States. State-wise and when they were last
revised.

(b) whether 1t 1s a tact the prevaihing water rates are
highly uneconomic and dc not cover even maintenance
charges;

(c) it so. whether experts committee has gone into
the problem of uneconomic water rate structure and
made certain recommendations

(d) it so. the details thereof and

(e) the detais ot action taken proposed for
rationalisation of water rates in consultation with the
State Government?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) (a} Details indtcating the
irngation water rates currently in operation in varous
States alongwith the year of theu last revision are
appended

{b) to (e) There 1s a gap between revenue reahsed
through irngation and related charges and the cost of
operation and maintenance ot urigation projects
According to the report of the Committee on Pricing of
Irngation Water (known as Vaidyanathan Committee)
submitted to the Planning Commission in September.
1992, the actual irngation revenue on an average.
worked out in 1989-90 to Rs 50 per hectare (Rs 20
per acre) as agamnst the operation and maintenance
costs amounting to Rs 270 per hectare (Rs. 109 per
acre) The suggestions of the Committee include .
treating water rates as users charge. the objective of
water charges 1s ultimately to recover cost. linking
prowvision of water rates lo the improvement of the quality
ol service: revision and impiementation of water rates
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in phases. consohdation of the system of Farmer group
management. upgrading the system to higher level
efficiency 1in water use and productivity, setting up
experls group at the State level for working out norms
tor operation and maintenane and procedure for periodic
review: setting up of autonomous boards at the State
level to review policy regarding cost of water. revising
water rates and introducing a minimum tinancial return
criteria The recommendations of the Vaidhyanathan
Committee were studied by the Group of Othcers (GOO)
set up by the Planning Commission in December. 1992
The GOG m its report of December. 1994 recommended
inter-alia. that the irngation water rates should cover
the tull annual operation and maintenance c<ost In
phases in next 5 years period. Irngation being a State
subject. recommendations of the GOO alongwith the
report of the Vaidyanathan Committee has been sent by
the Planning Commission to all the States tor
consideration and further action.

Construction of Hostels

1248. SHR!I AMAR ROYPRADHAN . Will the
Minmister ot HUMAN RESOURCE DEVELOPMENT be
pleased to state -

ta) total number of hostels avaiable for working
womern in West Bengal:

(b} the names of places trom where the proposal
for construction ot more of such hostels in West Bengal
have been received durning the last three years. district-
wise.

(c) the number of proposals sanctioned as on March
31. 1996 and the tunds allocated for each hostel: and

{d) the time by which the remaining proposals are
likely to be declared by the Government?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMALI) (a) 35 hostels
have so far been sanctioned in West Bengal

() and (¢} A statement is attached

1d) The time by which remaining proposals are likely
to be approved depends upon the time by which
complete schematic requirements are met

STATEMENT

S Names ot places from where whether Funds
No Proposals have been proposal allocated

received sanctioned (Rs. in
District Place as on  lakhs)
3131996
2 3 4 5
. Calcutta Calcutta Yes 13.70
2. Howrah Bagnan No. -
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1 2 3 4 5

3. Midnapore Haldia One pro- 91.03

(2 proposals) posal
sanctioned.

4. North 24 Chukgaria Yes 30.44
Parganas Krishnapur Yes 29.63

5. South 24 Basanti No
Parganas

6. Uttar Dinajpur  Raiganj Yes 7.43

Water in Narmada River

1249. SHRI SUSHIL CHANDRA : Will the Minister
of WATER RESOURCES be pleased to state :

(a) the quantum of utilisable water available in
Narmada river,

(b) whether various opinion have been expressed
in this regard from time to time.

(c)h the steps taken by Central Water Commission to
find out exact data regarding availability of water; and

(d) the details of places where water measurement
stations have been set up for measuring the availability
of water alongwith the name of authority who has set
up these stations including the name of controlling
authority?

THE MINISTER OF WATER RESOURCES (SHR!
JANESHWAR MISHRA) ' (a) As per the Award of
Narmada Water Disputes Tribunal (NWDT). the quantum
of available flow in Narmada niver at Sardar Sarovar
Dam site 1s 28 Million Acre Feet (MAF) on the basis of
75% dependability.

(b) Yes. Sir

(c) After detailed analysis on the basis of further
observed data upto 1990, Central Water Commission
has confirmed in 1993 the assessment made by the
Narmada Water Disputes Tribunal.

(d) The names of places where Central Water
Commission. Government of Madhya Pradesh and
Government of Maharashtra have set up hydrological
observation stations along the nver Narmada and its
tributaries for assessing the flow in the river are as
under :

Central Water Commission

1. Dindori 11. Hoshangabad
2. Manot 12. Chhidgaon

3. Mohgaon 13. Handia

4 Hirdayanagar 14, Ginnore

5. Jamtara 15. Kogaon

6. Patan 16. Mandleshwar
7. Belkheri 17. Rajghat
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8. Gadarwara 18. Chandwada
9. Burmanghat 19. Gaurdeshwar
10. Sandia

Madhya Pradesh

1. Mortakka 11. Chhidgaon

2. Sankalghat 12. Satrana

3. Jhansighat 13. Manegaon
(Bagra Tawa)

4. Bargi 14. Maheshwar

5. Mandla 15. Tikhernia

6. Hatni 16. Bamni Banjar

7. Lingwa 17. Parastola

8. Bhadli 18. Sakker

9. Lower Beda
10. Upper Beda

Maharashtra
1. Dhadgaon

Projects in Assam under C.R.T.

1250. DR. PRABIN CHANDRA SARMA : Will the
Minister of SURFACE TRANSPORT be pleased to state

(a) the details of the on going projects tunded out
of the Central Road Fund in Assam;

(b) the details of the project-wise estimated cost,
and the amount released and spent so far.

(c) whether the Union Government have released
the entire allocated amount. and

(d) if not. the reasons theretor?

THE MINISTER OF SURFACE TRANSPORT (SHRI
TG VENKATRAMAN) : (a) and (b). The details of the
on-going Projects are given in the attached statement

(c) and (d). The following amount were aliocated
and released to the Assam State during the last 3 years

e Rs_n Lakhs)
1993-94 40 .00
1994-95 42.00
1995-96 21.00
STATEMENT

Name of the Work
1 2

State Name ; Assam (Rs. in Lakhs)

Research Project-R-5 Study 2.84
of critical moisture content of

evaluation of sub-grade stre gth

for pavement under different condition
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Widening of North Guwahati 70.00
Amingaon high Kalbarn road from
15th to 34th Km.

2

Rangapara to Borjuli under 5.50
Tezpur Rd division

Khanamukh to Kachubeel under 5.50
Tezpur Rd division

Lilabari Seajuli Rd. 6.00
Anipur Oliviacherra Rd. 8.00
Paldi Derby Borjalenga Road 25.00
Silchar Jayantipur Road 40.00

Sonai-Motinagar Deedar kosh Road 40.50

Assistance from World Bank to Irrigation
Projects in Bihar

1251. SHRI BRAJ MOHAN RAM Wil the Minister
of WATER RESOURCES be pleased to state

(a) the names of the irngation projects in Bihar
being operated with the assistance of World Bank;

(b) whether certain irngation projects of Bihar are
still under the consideration ot World Bank for grant of
assistance:

ic) if so. the details thereof: and

(d) the estimated cost of these irrigation projects in
Bihar which are already unde: operation with the aid of
World Bank?

THE MINISTER OF WATER RESOI!/RCES (SHRI

JANESHWAR MISHRA) (a) At present, no World Bank
assisted irngation project 1s in operation 1n Bihar.

(b) and (c). A project proposal tor second phase of
Multi-State Subernarekha lrrigation Project with Bihar
component of Rs 1695 47 crores 1s in its formulation
and prehminary consideration stage

(d) Does not anse.

Bridge on NH-52 in Assam

1252. SHRI ISWAR PRASANNA HAZARIKA - Will
the Minister ot SURFACE TRANSPORT be pleased to
state .

(a) whether there 1s a long standing proposal for
construction of a bridge on NH-52 across river Jia-
Bharati near Chowkighat in Sonitpur district of Assam.

(b) if so. the details thereo! including the amount to
be sanctioned; and

(c) the time by which it is hkely to be completed?
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THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) - (a) Yes. Sir.

(b) and (c). The estimate for project preparation has
been sanctioned for Rs. 51 lakhs and the work is in
progress. The total project is likely to cost Rs. 70 crores
and it is too early to indicate the likely date of
completion.

Kendriya Vidyalayas in Gujarat

1253. SHRI CHANDRESH PATEL : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state

(a) whether a number of Kendrniya Vidyalayas have
been opened in Gujarat during the last three years and
till date:

(b) it so. the names and places of the same;

(c) the Rules. Procedure and Guidelines to open
the same;

(d) the plans and estimates to open more such
schools:

(e) whether there are demands and representations
from Gujarat Government and other quarters to open
more such schools in the State: and

(f) it so, the details thereof and action taken and
outcome thereof?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA}:
(a) and (b). Three Kendriya Vidyalayas have been
opened in Gujarat during the last three years and till
date at the following places :

(1) O.N.G.C.. Hazarna. Surat
(1) ONG C.. Baroda
() N.T.P.C.. Gandhar Gal Power Project. Jhanor.

{c) The norms tor opening ot Kendnya Vidyalayas
are given in the attached statement.

(d) For the country as a whole. the Government has
approved opening of 20 Kendriya Vidyalayas each year
under Civil and Defence Sector tor the penod from
1993-94 to 1997-98 and as many as found suitable
under Project Sector.

(e) Yes. Sir

(f) Proposals have been received by the Sangathan
for opening Kendriya Vidyalayas at the tollowing places:

(1) Valsad.
(1) Freelandgan). Dahod.
(m) Godhra. Distnct Panchmahal.

The sponsoring authorities have been asked to fultil
the terms and conditions as per norms tor opening the
Vidyalayas. Their response has not been received
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STATEMENT

Norms for Opening of New Kendriya Vidyalaya

1. Proposal for opening new Kendriya Vidyalaya
(Central Schools) are considered only if sponsored
by one of the following :-

(i) (a) Ministries or Departments of the Govt. of
India

(b) State Governments.
(c) Union Terntories Administrations

(d) Organisation of employees belonging to
the eligible categories. (as in ii).

(1) When a piece of land. measuring about 15
acres, 1s made available by the sponsoring
authority. free of cost. to the Kendriya Vidyalaya
SangafWan.

(i) (a) When there 1s a concentration of atleast
1000 employees of the defence services
or of Central Govt. employees of the Govt.
of India Undertaking. individually or jointly
and when there are atleast 200 children
(500 in the case of big cities) willing to be
enrolled in ditferent classes of the
proposed Kendriya Vidyalaya (Central
Schools) to begin with.

(b) A minimum number of 200 children would
be available for enrolment in schools In
new cantonments and Detence
establishments.

(v) When the sponsoring authority makes
available. free of rent or on nominal rent
temporary accommodation to house the
expanding Vidyalayas till such time as the
Kendriya Vidyalaya Sangathan can construct
its own Vidyalaya building on the land given
to it and

(v) Provision of the residential accommodation to
atleast 50% of the staff. where alternative
accommodation may not be available within
reasonable distance from the school. should
be made available by the sponsoring authority.
The number of such residential units need to
be earmarked before the school 1s opened.

2. A new Kendriya Vidyalaya (Central School) may be
opened in the campus of Govt. of India Undertaking,
if it agrees to bear the recurrning and non-recurring
expenditure including accommodation, land and
future development facilities as also the
proportionate overhead charges on the proposed
Vidyalaya provided the need for such a Vidyalaya
is established with reference to the location and
non-availability of alternate educational facilities.

3. A new Kendriya Vidyalaya (Central School) may be
opened in the campus of an Institution of Higher
Learning, like IIT, CSIR Laboratories etc. on the
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same terms and conditions as stipulated in respect
of schools for Public Sector Undertakings.

[Translation]
C.J.D. Cases

1254. DR. RAMKRISHAN KUSMARIA : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) whether some incidents of ‘mad cow' disease
have occurred in India, which has affected thousands
of cows in Britain and which is fatal to human beings
also:

(b) if so. the number of cases of C.J.D. that has
come to light in the country:

(c) whether the Government have prepared any
programme to curb this disease: and

(d) if so. the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) No such case has been reported in the
country.

(b) Does not arise.

(c) and (d). A Committee under the Chairmanship
of Prof. M.G.K. Menon has been constituted to go into
various aspects of ‘Mad Cow Disease.

[English]

Payment of Foreign Exchange by Shipping
Corporation of India

1255. PROF. AJUIT KUMAR MEHTA : Will the
Minister of SURFACE TRANSPORT be pleased to state:

(a) whether excess foreign exchange payment were
made to certain foreign companies by the Shipping
Corporation of India during the year 1994;

(b) if so. the details thereof:

(c) whether any inquiry into the lapse was
conducted by the Government: and

(d) if so. the outcome thereof and the action taken
by the Government in the matter?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) and (b). No, Sir. However. an
amount of US$ 2.75 lakhs pertaining to M/s. Standard
Steamship (Mutual) Bermuda Ltd. was inadvertently
remitted to M/s. United Stevedoring, Antwerp, Belgium
in December. 1994 by London office of Shipping
Corporation of India Ltd. The above amount alongwith
interest has already been recovered from the party.

(c) and (d). Government has not conducted any
inquiry. However, Shipping Corporation of India Ltd.
has instituted an internal inquiry in the matter and report
of the inquiry is awaited.
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Indian Children as Jockeys for Camel Racing

1256. SHRI K. PRADHANI : Will the Minister of
EXTERNAL AFFAIRS be pleased to state :

{(a) whether a new UN Report on Child Labour says
that young children from India are still being sold as
jockeys for camel racing in the Gulf countries or as
young brides to oldermen of Saudi Arabia:

(b) if so. the facts in this regards. and

(c) the action proposed to be taken by the
Government in the matter?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI
I.K. GUJRAL) : (a) to (c). The UNICEF has recently
brought out a report on the progress of nations with
regard to child welfare. but it does not refer to the
subject matter of the question. However. there have
been a few instances in the past which have come to
Government's notice regarding young Indian children
being used as jockeys for camel racing or as young
brides to older men in some Gulf countries. Government
have taken steps to prevent such instances by closely
scrutinising visa and passport applications and denying
these facilites to persons suspected of indulging in
such practices. Government proposes to continue these
steps.

[Translation]
Medical College

1257. SHRI G.M. KUNTURKAR : Will the Minister
of HEALTH AND FAMILY WELFARE be pleased to state

, (a) whether Post Graduate Studies could not be

introduced in Medical College. Nanded (Maharashtra)

£ far even though the college has already completed
e academic sessions;

(b) f so. the reasons therefor, and

(c) the steps taken by the Government in this
regard?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHR! SALEEM IQBAL
SHERWANI) : (a) to (c). The Government ot Maharashtra
has not sent any proposal seeking the permission of
the Central Government for starting of post graduate
courses in Medical College. Nanded under the
provisions of Indian Medical Council Act. 1956

[English]

Research Projects undegtaken by Centre for
Studies in Social Scignce, Calcutta

1258. SHRI PRADIP BHATTACHARYA : Will the
Minister ot HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) the Research Projects undertaken by the Centre
of Studies in Social Sciences. Calcutta during 1990 to
1995;
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{b) whether there is any Projects which is lying
incomplete. and

(c) it so, the reasons thereof?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHR! MUHI RAM
SAIKIA): (a) to (c). According to the information furnished
by the Centre for Studies in Social Science. Calcutta,
27 research projects were started and completed during
1990-95. The total number of projects. however
completed during 1990-95 is 48. While the projects
undertaken till 1993 have been completed. 15 projects
begun in 1994 and 1995, are yet to be completed.

[Translation]

Schemes for Welfare of Women

1259 SHRI VIRENDRA KUMAR SINGH : Will the
Minister ot HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) the schemes being launched by the Union
Government for the welfare of women: and

(b) the names of such schemes and position
thereof, State-wise?

THE MINISTER OF HUMAN RESOQURCE
DEVELOPMENT (SHRi S.R. BOMMAL) : (a) Government
of India has not approved any new Central or Centrally
Sponsored Scheme for Women's Development during
1996-97.

(b) Does not anse.

[English]
indian Labourers in Saudi Arabia, UAE and iraq

1260 SHR!I RAMASHRAY PRASAD SINGH : Will
the Minister ot EXTERNAL AFFAIRS be pleased to state:

(a) whether the Government are aware of the fact
that Indian labourers working in Saudi Arabia. UAE and
Iraq have been posing great problems due to their
behaviour; and

(b) if so. the details thereot and the action taken by
the Government in this regard. so far?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI | K.
GUJRAL) : (a) No. Sir. Indian workers in these countries
are generally regarded as law abiding and hard-
working.

(b) Does not arise.

Anti-india Broadcasting

1261. SHRI JAGAT VIR SINGH DRONA : Will the
Minister of EXTERNAL AFFAIRS be pleased to state :

(a) whether Indian Embassy in Washington had
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protested against the Anti-India broadcasting by US
media in regard to elections in Jammu & Kashmir:

(b) if so. the details thereof:
(c) the reaction of the Government thereto: and

(d) the steps taken by the Government to avoid
such situation in future?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 1K
GUJRAL) : (a) and (b). Reporting on US radio and
television on elections in Jammu & Kashmir was not
substantial. The main commercial networks did not cover
the elections in J&K at all. CNN telecast a news item
on May 30, 1996 which carried some criticism. There
were also some misleading reports on the subject in
the US print media of May 24. 1996.

The main thrust of the criticism was that the people
in Kashmir had been coerced to vote by secunty forces.
so that the turn out could be high.

(c) Government have comprehehsively refuted
these faise allegations in numerous briefings in Srinagar
and New Delhi as well as through Indian Embassies.
The Indian Embassy in Washington issued a detailed
press briefing the US media following the misleading
reports which appeared on May 24, 1996. Editors of
leading newspapers and news agencies were also
personally briefed by the Embassy.

(d) Government will continue with its policy of
transparency in J&K as the most effective method of
ensuring that interested observers are able to see the
reality on the ground for themselves and report the
correct situation to their audiences.

Setting up of Youth Hostels and Holiday Camps

1262. SHRI MANIKRAO HODLYA GAVIT : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) the number of youth hostels and holiday camps
set up in the country so far alongwith the facilities being
provided to the youths at these places, State-wise:

(b) whether the Government allow the retired
Government employees to avail of the same facilities
which are being provided to the regular Government
servants;

(c) if not, the reasons therefor. and

(d) whether the Government propose to extend these
facilities to Ex-Government servants also?

THE MINISTER OF STATE IN THE DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY
OF HUMAN RESOURCE DEVELOPMENT (SHRI
DHANUSHKOD!I ATHITHANR) : (a) The following 45
youth hostels have been commissioned. Panchkula,
Pipli, Bhiwani (Haryana). Dalhousie, Bilaspur (Himachal
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Pradesh); Ropar, Amritsar, Sangrur (Punjab). Jaipur,
Jodhpur (Rajasthan); Nainital, Agra (Uttar Pradesh):
Sacunderabad. Tirupati (Andhra Pradesh); Hassan.
Mysore (Karnataka); Calicut. Ernakulam, Veli (Kerala):
Madras, Thanjavur, Madurai, Tiruchirapalli (Tamil
Nadu); Panaji (Goa); Gandhinagar (Gujarat); Bhopal
(Madhya Pradesh): Aurangabad (Maharashtra);
Naharlagun (Arunachal Pradesh); Shillong. Tura
(Meghalaya): Patnitop (Jammu & Kashmir): Patna
(Bihar); Puri. Joshipur (Orissa); Darjeeling (West
Bengal); Golaghat, Guwahati (Assam); Imphal, Ukhrul
(Manipur); Tripura (Agartala). Dimapur (Nagaland);
Aizaw! (Mizoram): Port Blair (Andaman & Nicobar Island);
Pondicherry (Pondicherry); Namchi (Sikkim);

These Youth Hostels are non-religious, non-political
and non-commercial Units without any discrimination
on the basis of race, colour, sex. caste, careed or social
background. Overnight charges are kept to the minimum
so that the youth with limited means can avail the stay
facilities. Concession in overnight charges is given to
members of Youth Hostel Association and students in
organised groups of educational Institutions. It promotes
youth travel by providing inexpensive hostel facilities to
young persons on their educational excursions to
historical and cultural centres intended to foster feelings
of better understanding of each others. gain knowledge
about diversities of the country, its natural beauty and
historical heritage. The Department of Tourism,
Government of India have. however. not set up any
holiday camps.

(b) Youth hostels are primarily meant for short stay -
of travellers, especially youth. irrespective of their status.

(c) & (d). Does not arise.

Patent Right

1263. SHRIMATI GEETA MUKHERJEE : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) whether the US based Fox Chase Cancer Centre
has applied to European patent Office for right over
phylanthus Niruri popularly known in India as “bhuin
amla” which is used by Ayurvedic and unani doctors for
curing jaundice; and

(b) if so, the reaction of the Government in this
regard?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) and (b). US based Fox chase Cancer
Centre has filed a patent in Europe for treating hepatitis
virus by administering a component of phylanthus Niruri
popularly known as “Bhumi Amla” used by Ayurvedic
and Unani doctors for various ailments including Liver
disorders.
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No patent right can be granted for plants as such
or parts of the plants because these are available in
nature.

Pak Prime Minister's Statement on Kashmir

1264. SHRI JAGMOHAN : Will the Minister of
EXTERNAL AFFAIRS be pleased to state :

(a) whether Government’s attention has been drawn
to Mrs. Benazir Bhutto's recent address to the nation in
which she has, inter alia, expressed her resolve to give
whole hearted support to Kashmiri Muslims in their
struggle for right of self-determination; and

(b) if so. the details thereof and the reaction of the
Government thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI | K.
GUJRAL) : (a) Yes. Sir.

(b) The tone of Pakistan Prime Minister's address to
the nation on 28 June, 1996 was at variance with the
letter of felicitations sent by her to our Prime Minister at
his assumption of office. In his reply to the Prime Minister
of Pakistan. our Prime Minister suggested the
resumption of the Foreign Secretary level dialogue. We
await Pakistan's response to our Prime Minister's letter
to the Pakistani Prime Minister.

Closure of Jammu-Srinagar Highway

1265. SHRI CHAMAN LAL GUPTA : Will the
Minister of SURFACE TRANSPORT be pleased to state:

(a) the number of days Jammu-Srinagar Highway
remained ciosed for traffic during 1995 and from January
to June 1996 with main reasons therefor;

(b) the expenditure incurred on repair works on the
Jammu-Srinagar highway during 1993-94, 1994-95 and
1995-96; and

(c) whether the conditions of the highway is getting
deteriorated and the steps being taken to make the
highway motorable?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) - (a) The Jammu-Srinagar highway
remained closed for 41 days during 1995 and 9 days
during January, 1996 to June, 1996 due to heavy rainfall
and snowfall.

(b) The expenditure incurred on repairs works. on
the Jammu-Srinagar highway, during the years 1993-
94, 1994-95 and 1995-96 was Rs. 413 lakhs. Rs. 511
lakhs and Rs. 516 lakhs respectively.

(c) No. Sir.
Eventhough the existing availability of funds for
improvement/maintenance is quite meagre, yet

persistent efforts are on to maintain the highway in
motorable condition.
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[Transiation]
Central Government Health Scheme

1266. SHRI BHIM PRASAD DAHAL : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) whether all the Central Government Health
Scheme dispensaries are having their own laboratories
for blood/sputum/stool/urin testing;

(b) is not. the reasons therefor:

(c) whether the Government have any scheme to
provide the said facility in all the dispansaries; and

(d) if so, the details thereof and the time by which
the above said facilities are likely to be made available?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) No, Sir.

(b) to (d). It is not feasible to provide laboratory
facilities in each dispensary due to financial constraints.
However, all CGHS dispensaries have been covered
for laboratory facilities by attaching two/three of the
nearest dispensaries to the dispensaries which have
the laboratory facilities.

{English]
Impiementation of Major Projects

1267. SHRI CHITTA BASU : Will the Minister of
WATER RESOURCES be pleased to state :

(a) whether it is a tact that a large number of villagers
have been ousted from their native villages as a result
of the implementation of major projects like
Subarnarekha Multipurpose project and the Koel-Karo
Project;

(b) if so, the details thereof. and
(c) the steps taken for their rehabilitation?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) Yes, Sir.

(b) The total number of people affected by
Subernrekha Multipurpose Project and Koel Karo Project
is given below :

1 Subernrekha Multipurpose Project

1. Chandil Dam (Bihar) 37596 No.
2. Ilcha Dam
(1) Bihar Portion 126160 No.
(1)  Ornssa Portion 9653 No.
3. Haladia Dam 1629 No.
4. Jambhira Dam 6672 No.
5. Baura Dam 5474 No.

" _Koel Karo Project 22359 No.
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(c) The steps taken for rehabilitation in respect of
Subernarekha Multipurpose Project & Koel Karo Project
are given below :

|. Subernarekha Projects : According to the latest
policy of Bihar Government. a grant of Rs. 55.000 per
displaced family is being given which includes grants
for house building, economic rehabilitation. shifting
charges and 25 decimals of homestead. In addition
payment i1s made to compensate for houses and lands
acquired in the submergence area.

According to Orissa Rehabilitation Policy Act. 1994
a displaced family is being given assistance of Rs.
54.000 for purchase of house plots. construction of house
and purchase of cultivable land. Besides this a
rehabilitation assistance of Rs. 500/- per month is given
for one year from the date of displacement.

Il. Koel Karo Project . The rehabilitation package
for the project consists of :-

(i) Employment to one member tfrom every family
whose land 1s being acquired to be provided
in the ratio of 75:25 by the Government of
Bihar and in the project respectively.

(ii) Compensation for the acquired land to be
fixed by capitalising price of 15 years yield
from the land.

(iii) 25 decimal land free of cost to every oustee
tor construction of house at rehabilitation
site.

(iv) Rs. 750/- as transport grant for transpnrtation
of personal effects to each displaced family

(v) Rs. 500/- to Rs. 1000/- as grant-in-aid to
each family whose land would be acquired
depending on the amount of compensation
in addition to the compensation amount of
the land acquired.

(vi) Shops at market complex constructed in
colonies/construction sites would be reserved
for displaced persons.

(vii) Contracts for Earthwork and stone cutting
and contracts upto estimated value of Rs. 10
lakh tor affected persons on the basis of
competitive bidding among them. The affected
persons would not require to deposit earnest
money and security deposit.

(viii) Religious places would be constructed at the
rehabilitation site in lieu of those which may
be submerged.

(1x) All civil amenities. cultural activities for
tribals, technical/vocational courses for
displaced families etc

Birth Centenary of Netaji

1268. SHRIMATI KRISHNA BOSE : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

L
(a) whether Government will be convening a
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meeting of the National Committee on an urgent basis
in view of the birth centenary of Netaji Subhash Chandra
Bose which is only six months away. and

(b) it s0. the probable date of the meeting of the
National Committee constituted for this purpose?

THE MINISTER OF HUMAN RESOURCE
DEVEL OPMENT (SHRI S .R. BOMMAI) : (a) and (b). The
Government 1s conscious of the urgency that needs to
he accorded to the finalisation of the programmes/
activities to commemorate the Birth Centenary of Netaj

*Subhash Chandra Bose. All necessary steps are being
taken i this direction and the question of fixing the
next date tor the meeting of the National Committee 1s
also under considggation.

Kala-Azar

1269. DR. M.P. JAISWAL : Will the Minister of
HEALTH AND FAMILY WELFARE be pleased to state

(a) whether there 1s large scale incident of Kala-
Azar in Bihar,

ib) if so. the reasons therefor:

(c) whether the Government have stopped spraying
of DD T n the andamic areas:

«d) it so, reasons therefor:

(e) the details of assistance provided to the State
durning 1995-96; and

(1) the steps taken to ettectively control Kala-Azar in
Bihar?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) and (b). There has been an increase
in the incidence of Kala-Azar in Bihar over the perod
January - May, 1996 as compared to same period last
year The increase can be attributed to non-spraying of
DOT as per the schedule and inadequacy of active
house-to-house detection and treatment of cases.

ic) No. S
(d, Question does not arnse.

{e) During the year 1995-96, 99,200 vials of Sodium
Stibo Gluconate (SSG) and 10.000 wials of Pentamidine
which constitute essential drugs for treatment of Kala-
azar were supplied by the Central Government to the
Govt. of Bihar.

(f) steps taken to control the disease are -

- interruption of transmission through vector
control by undertaking residual insecticidal
spraying in affected areas.

- Early diagnosis and complete treatment
through Primary Health Care System.

- Health Education and
participation.

Community
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Training of Health functionaries.

Further, an Expert Team has been constituted
on 28th May, 1996 by the Govt. of India to
assess the implementation of the kala-azar
Control activities in Bihar and West Bengali
and suggest measures to ensure effective
implementation of the programme.

Interim Report of Pay Committee

1270. SHRI MRUTYUNJAYA NAYAK : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether the UGC has received any Interim
Report from the Pay Committee constituted to consider
and suggest the pay scales of Professors, Readers and
Lecturers of the Universities and Colleges; and

(b) the time by which the final report is expected to
be received by the UGC for fixation of pay scales of
Professors, Readers and Lecturers?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) No, Sir.

(b) As per the terms of reference of the UGC Pay
Review Committee, it would make its recommendations
in regard to the pay scales of University and College
teachers in the light of the 5th Pay Commission
recommendations in respect of revision of pay scales of
Central Government employees.

Inter State Water Disputes

1271. SHRI S.D.N.R. WADIYAR : Will the Minister
of WATER RESOURCES be pleased to state :

(a) whether his Ministry has been laying greater
emphasis on the settiement of Inter-State water disputes;

(b) if so, what are the Inter-State water disputes
pending for settlement;

(c) whether there has been an inordinate delay on
the scluti of those disputes:

(d) if so, the steps taken to resolve the disputes at
an early date; and

(e) the details thereof?

" THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) Yes, Sir. As per the existing
practice efforts are made to solve the water disputes
through negotiations with the basin states. In case, the
efforts do not fructify and if any of the basin States
approaches the Central Government to set up a Tribunal,
the same is set up under Inter-State Water Disputes
Act, 1956 to adjudicate. There is also a proposal
‘for adopting National Policy Guidelines for water
sharing.
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(b) to (e). At present, there are two Inter-State Water
Disputes, namely : (i) Cauvery Water Disputes & (ii)
Ravi-Beas Water Disputes.

In case of Cauvery Water Disputes, the Tribunal
has conducted 90 hearings till date.

In the case of Ravi-Beas Water Disputes, it has not
been possible to hold the sittings of the Tribunal due to
the resignation of one of the Members of the Tribunal.

Indo-iran Chemical Deal

1272. SHRI HANNAN MOLLAH : Will the Minister
of EXTERNAL AFFAIRS be pleased to state :

(a) whether attention of the Government has been
invited to the news item captioned “Clinton administration
to probe India-iran chemical deal” appearing in ‘The
Economic Times’, New Delhi dated June 30, 1996;

(b) if so, the facts of the matter reported therein and
the reaction of the Government thereto; and

(c) the steps taken to clarify India’s stand on this
commercial deal with Iran?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |.K.
GUJRAL) : (a) and (b). Yes, Sir. US Administration have
conveyed their apprehension about the possibility of
the pesticide plant being used for chemical weapon
purposes.

(c) Government have conveyed that India is
committed to nonproliferation of chemical weapons and
honouring its international commitment under the
Chemical Weapons Convention to which it is a signatory.

Birth Rate

1273. SHRI B.L. SHARMA PREM : Will the Minister
of HEALTH AND FAMILY WELFARE be pleased to state:

(a) the average annual birth-rate in the country at
present;

(b) the target of birth-rate by the year 2000;

(c) whether the Government are satisfied that as
per the measures undertaken so far, the progress in the
decline in the birth-rate would make the target
achievabile;

(d) if not, the additional measures which are under
consideration;

(e) whether the Government propose to examine
the desirability of debarring such people from voting or
standing for election who have more than 3 children
after a retrospective date; and

(f) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) As per latest Sample Registration
System estimates, annual birth rate in the country is
28.7 (per 1000 population) for the vear 1994.
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(b) In terms of National Health Policy (1983), the
target bisth rate for the country by the year 2000 AD is
21 (per 1000 population).

(c) According to the Planning Commission estimates
the target of Net Reproduction Rate (NRR) of 1 is
likely to be achieved by 2011-2016 A.D.

(d) The additional measures taken, inter-alia.
include the following :

(i) Under the Social Safety Net Scheme,
additional financial support to 90 districts
having higher birth rate:

(ii) Externally aided projects in states having
high growth rates:

(iii) implementation of Family Welfare Programme
on the basis of target free approach effective
from 1996-97 with emphasis on quality of
care and clients’ satistaction;

(iv) -Increased involvement of Non Governmental
Organisations (NGSOs); and

(v) Integrated Reproductive Child Health (RCH)
Package.

(e) and (f). A Constitution (Sevently Ninth
Amendment) Bill, 1992 which disqualifies prospectively
a person having more than two children from being a
member of either House of Parliament or either House
of Legislature of a State. has been recommended by
the Parliamentary Standing Committee on Human
Resource Development to be passed.

Bridge Over Yamuna

1274. SHR! VISHAMBHAR PRASAD NISHAD : Will
the Minister of SURFACE TRANSPORT be pleased to
state :

(a) whether the Government propose to construct a
pucca bridge in place of the pantoon bridge on river
Yamuna at Chilla ghat Banda Marg in Fatehpur district
in Uttar Pradesh; and

] (b) if so, the time by which this work is likely to be
completed?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) and (b). Constitutionally, the
Central Government is responsible for development and
maintenance of National Highways only and all other
roads are the responsibility of respective State
Governments. As the bridge in question is not on
National Highways network its construction is the
responsibility of State Government of Uttar Pradesh.

[Translation]
Central Water Commission

1275. SHRF ANAND RATNA MAURYA : Will the
Minister of WATER RESOURCES be pleased to state :

(a) the number of incidents of violation of official
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languages Act in his Ministry and in the Central Water
Commission during the last three years;

(b) the reasons for such violations and the acion
taken in this regard;

(c) whether incidents of such violation in the Ministry
and its attached offices are still continuing, if so, the
reasons therefor;

(d) if not, the reasons for providing more staff
facilities to ‘Bhagirath’ (English version) in comparison
to ‘Bhagirath (Hindi version) as also reasons for
depriving the Hindi Journal of necessary facilities; and

(e) the steps proposed to be taken to improve the
situation by stopping such violations of the official
languages Act and by putting an end to utter disregard
of Hindi?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) No violation of the Official
Language Act in the Ministry of Water Resources or the
Central Water Commission during the last three years
has come to the notice of the Government.

(b) and (c). The question does not arise.

(d) Similar staff and other facilities for both Hindi
and English edition of Bhagirath have been provided.

(e) The question does not arise.

Admission in Colleges in Delhi

1276. DR. MAHADEEPAK SINGH SHAKYA :
JUSTICE GUMAN MAL LODHA :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether attention of the Government has been
drawn towards the newsitem captioned “Sath Pratishat
Se Neeche Walon Ko to Dhakhila Hi Nahin Milnewala”
appearing in Jansatta dated June 17, 1996;

(b) if so, the facts thereof;

(c) whether only those students who have secured
more than 60% marks are likely to get admission in
colleges; and

(d) if so, the steps being taken to ensure that all
the students get admission in regular classes
irrespective of their percentage of marks secured by
them in Twelfth class? :

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) Yes, Sir.

(b) to (d). According to the information furnished by
the Central Board of Secondary Education 65,435
students have passed class Xil examination from Dethi
Zone this year. Most of these students would have
applied for admission to under-graduate courses in Delhi
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Colleges. Besides. Delhi University, being a prestigious
institution, attracts students from all over the country. As
almost every student applies for admission to more
than one course and in more than one college
simultaneously, the number of students who applied for
admission and the number of those who have not been
able to secure it cannot be stated precisely. However.
as in the previous years. the University should be in a
position to accomodate almost all the eligible
candidates in the Colleges, the Non-Collegiate Women's
Education Board, the School of Correspondence
Courses and Continuing Education and the External
Candidates Cell.

Relations with Neighbouring Countries

1277. SHRI RAJESH RANJAN Ahas PAPPU YADAV:
Will the Minister of EXTERNAL AFFAIRS be pleased to
state :

(a) whether any comprehensive action plan has
been chalked out or being chalked out to strengthen
further relations with neighbouning countries;

(b) if so. the details thereof:;

(c) whether the Government are contemplating to
convene an all party meeting to formulate an action
plan with a view to strengthen relations with these
countnes;

(d) if so. the details thereof: and
(e) if not, the reasons therefor?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI! I .K.
GUJRAL) : (a) and (b). Government accords highest
priority to sustaining and further strengthening relations
(wnh our neighbours and is committed to expanding
coopertion with them in all spheres of bilateral relations.
Action plans are prepared annually tor each
neighbouring country which take into consideration past
performance and future scope.

(c) to (e). There is a national consensus on the
above policy approach and Government i1s in regular
touch with all sections of public opinion about further
improving and deepening relations with all our
neighbours.

[English]
Engineering College in D.A. University

1278. SHRIMATI SUMITRA MAHAJAN : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether the Government have accorded
sanction to start an Engineering College in Devi

,khilyabhai University from the current Academic Session;
and

(b) if 8o, the time by which it is likely to be started
and the details ot courses. proposed to be started?
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THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) and (b). The All India Council for Technical Education
(AICTE) has accorded a conditional approval to Dew:
Ahilyabhai University for establishment of the Institute
of Engineering and Technology to conduct 4 years
degree courses in Computer Engineering. Electronics
and Instrumentation Engineering and Mechnical
Engineering with an intake capacity of 60 students each
for the session 1996-97.

Admission in Medical Colleges

1279. SHRI GULAM RASOOL KAR : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state the number of students of Jammu and Kashmir
who have been given admission in different medical
colleges of the country during the last three years.
Medical College-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : The Government have no information about
number of students from Jammu and Kashmir state
who have got admission in different medical colleges of
the country. However. 29 MBBS seats were allocated to
Jammu and Kashmir state from out ot the Central Pool
during 1993-94 and 1994-35. college-wise details are
given in the given Statement.

STATEMENT

Allocation of MBBS seats to the State of Jammu and
Kashmur from out ot the Central Pool.

1993-94 Session

S.No Name of the College Number of seats
. ‘ e ; ; B
Délhi ‘
1. Lady Hardinge Medical College. 3 (three)
New Delhi
2 Maulana Azad Medical College. 1 (one)
New Delht
Bihar
3. Rajendra Medical College. 2 (two)
Ranchi
4. Nalanda Medical College. Patna 2 (two)
Haryana
5. Medical College. Rohtak 1 (one)
Madhya Pradesh
6. Medical College. Bhopal 3 (three)
7. Medical College. Jabalpur 2 (two)
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1 2 3
Maharashtra
8. Govt. Medical College. 1 (one)
Aurangabad
9. S.R. T.R. Medical College, : 1 (one)
Ambajogi
10. Dr. V.M. Medical College, : 1 (one)
Solapur
11. Mahatma Gandhi Institute of o2 (two)
Medical Sciences, Wardha.
Kerala
12. Medical College. Prichur © 2 (two)
Rajasthan
13. Medical College, Ajmer 1 (one)
14. Medical College. Jaipur 2 (two)
Himachal Pradesh :
15. Indira Gandhi Medical College, © 2 (two)
Shimla ‘
West Bengal
16. C.N. Medical College, Calcutta : 1 (one)
Pondicherry
17. Jawaharlal Institute of Post- © 1 (one)
Graduate Medical Education
and Research, Pondicherry.
Total 28 (twenty
eight)
1994-95 Session
Delhi
1. Lady Hardinge Medical 1 (one)
College, New Delhi

Total 1 (one)

Good Offices of Sri Lanka

1280. SHRI RAJENDRA AGNIHOTRI :
DR. RAMKRISHAN KUSMARIA :

Will the Minister of EXTERNAL AFFAIRS be pleased
to state

(a) whether Pakistan has sought good offices of Sri
Lankan President to bring India and Pakistan to the
negotiating table as reported in the Hindustan Times
dated June 8, 1996;

(b) if so, the reaction of the Government thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI | K.
GUJRAL) : (a) Yes, Sir, The Sri Lankan Foreign Minister
during his discussions with the External Affairs Ministers
in Delhi on June 20, 1996 mentioned that the Pakistani
Foreign Minister, while on a visit to Colombo, had asked
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Sri Lanka to convey a message to India on Pakistan's
willingness to resume dialogue with India. The Sri
Lankan Foreign Minister added that his country had no
presumption of mediating but had only agreed to convey
the message from the Pakistani Foreign Minister as Sri
Lanka had good relations with both India and Pakistan.

(b) The Sri Lankan Foreign Minister was informed
that India would stick to the bilateral path in Indo-Pak
relations and India was awaiting a response to our offer
of a comprehensive and wide ranging dialogue on all
issues of mutual concern as contained in Prime
Minister's message to the Prime Minister of Pakistan.

[Translation]
Ranchi University as Central University

1281. SHRI LALIT ORAON : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) whether the Government propose to convert the
Ranchi University (Bihar) into a Central University;

(b) it so. the details thereof; and
(c) if not. the reasons therefor?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHR! MUHI RAM SAIKIA):
(a) Does not arise.

(b) The National Policy on Education - 1986, with
modifications undertaken in 1992, states that, in view of
the need to effect an all-round improvement in the
institutions, it is proposed that, in the near future, the
main emphasis will be on the consolidation of, and
expansion of facilities in, the existing institutions.

Pak's Defence Outlay

1282. JUSTICE GUMAN MAL LODHA :
PROF. PREM SINGH CHANDUMAJRA

Will the Minister of EXTERNAL AFFAIRS be pleased
to state :

(a) whether Pak's defence outlay and its nuclear
programme is creating imbalance of military power in
the South Asian region;

(b) if so, whether the Government have taken up
the matter with other neighbouring countries of the
region;

(c) if so, the details thereof; and

(d) it not, the reasons therefor?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI LK.
GUJRAL) : (a) to (c). Pakistan's high level of defende
spending, acquisition of sophisticated arms and
weapons oriented nuclear programme are not conducive
to peace and security on the region. Government have.
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A in their diplomatic interactions with other countries.
expressed their concern over Pakistan's acquisition of
sophisticated arms and its clandestine weapons oriented
nuclear programme.

(d) Does not arise. .

Bird Hit Menace at Airports of IAF

1283. SHRI K.P. SINGH DEO :
SHRI DHIRENDRA AGARWAL

Will the Minister of DEFENCE be pleased to state.

(a) whether due to bird hit menace faced by tlying
aircraft, certain structures and communications network
etc. located at airports are proposed to be shifted by
Indian Air Force (IAF) to new locations;

(b) if so, the details and the measures taken so far
" to tackle bird hit menace at the airports of Indian Air
Force;

(c) whether technology upgradation with the help of
foreign agencies was attempted in the matter.

(d) if so, the details thereof; and

(e) the losses suffered by IAF on account of bird
hitting of fighter aeroplanes during the last two years?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHRI N.V.N. SOMU) : (a) to (d). Though
certain airfields are prone to bird hits on flying aircraft,
no structures or communication networks are proposed
to be shifted away from these airfields. Howeever, steps
have been taken by the Ministries of Agnculture and
Urban Affairs and Employment and the concerned State
Governments for modernisation of slaughter houses/
carcass utilisation centres and for sanitisation of areas
around the bird-prone airfields to reduce bird activities.
% here 1s a proposal to acquire LPG operated Acoustic
devices. Bird Guard Bio-Acoustic equipment and
Microlite aircraft from abroad by the IAF tor scaring
away birds.

(e) During the last two years, the IAF has lost 2
MiG-27 and 2 MiG-21 aircraft besides withdrawal ot 57
aero-engines.

[English]
Surplus Port Land

1284. SHRIMATI BHAVNA BEN DEVRAJ BHAI
CHIKHALIA : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) the details of the rules framed by the Government
for leasing out the surplus port land In the country;

(b) whether any surplus port land has been leased
‘out of any port in Gujarat under these rules; and

(c)if so. the details thereof?
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THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) No land has been declared
as surplus in the Port. However, land i1s leased out for
port related activities by calling competitive bids.

(b) and (c). No. Sir.

Indian Mission Premises Abroad

1285. DR. LAXMINARAYAN PANDEY
SHRI ANANTH KUMAR

Will the Minister of EXTERNAL AFFAIRS be pleased
to state :

(a) the details of the Iindian missions in various
countries housed In properties owned by the Government
of India and those housed In rented premises:

(b) the amount of rent paid in each case during the
last three years, year-wise.

(c) whether the Government have examined
comparative advantage of the option of purchasing
property to house missions in rented premises:

(d) if so, the details thereof:

(e) whether the Government have prepared any
policy document in this regard. and

(t) if so. the details thereot?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I.K.
GUJRAL) : (a) At present 57 (fifty-seven) Indian Missions
in various countries are housed in properties owned by
the Government and 59 (fifty-nine) are in rented
properties. The details are enclosed in the attached
Statement | and Il

(b) The amount of rent paid during the last 3 years
is as follows

1993-94 Rs. 8.32 crores

1994-95 Rs. 11.02 crores

1995-96 Rs. 11.32 crores
(c) Yes. Sir.

(d) In view of the rising trend in rentals all over the
world, 1t has been Government's policy to acquire
properties for its Missions wherever cost effective. This
is done either through the purchase of built-up properties
or by undertaking construction on acquiring plots. With
regard to purchase of built-up properties Missions have
been provided clear guidelines on the basis of which
to suggest properties for outright purchase. The basic
requirements in each case are :

(1) Suitability of space and location:;

() Economic cost effectiveness vis-a-vis the
market value and rental trends;

(i1) Structural soundness and residual lite of
proposed properties;

(iv) Clear tite.
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If these criteria are met. Property Teams from the
Ministry are deputed to these stations for inspection of
the property and to enter into final negotiations with the
owner. Similarly, with regard to construction proposals
also. decisions to undertake construction in each case
are taken after considening local trends in rentals,
availabiity of built up properties for purchase, suitability
of location of plots where construction is proposed.
local construction norms as well as economic viability
of construction vis-a-vis renting and purchase.
Construction proposals are finalised taking into account
Ministry’'s prescribed space norms. the staff strength.
prescribed and additional space requirements as well
as present and near future needs of the Mission In
each case.

(e) Yes. Sir

() A comprehensive plan for acquisition/construction
of properties tor Indian Missions and Posts abroad has
been prepared to be implemented over a period of ten
years. subject to availability of funds. The Ministry of
Finance has been requested to provide additional funds
in this Ministry’s Capital Outlay Budget for this purpose.
It has been the consistent and general policy of the
Government to acquire/construct, as far as possible.
properties of our own, with a view to minimise
expenditure on rents.

STATEMENT - |

List of Indian Missions housed in properties owned
by the Government as on 15.7.1996

S No. -

Missions

1 2

1. High Commussion of India. Accra

2. Embassy of India. Amman

3. Embassy of India. Ankara

4. Embassy of India, Antananarivo

5. Embassy of India. Athens

6. Embassy of India. Bangkok

7. Embassy of India, Beying

8. Embassy of India, Bonn

9. Embassy of India, Brussels

10. Embassy of India, Budapest
11 Embassy of India. Buenos Aires
12. Embassy of India, Cairo
13.  High Commission of India. Canberra
14. Embassy of India, Caracas
15.  High Commussion of India, Colombo
16. Embassy of India, Copenhagen
17. Embassy of India, Damascus
18 High Commssion of India, Harare
19  Embassy of India, Helsinki
20.  Commussion of India, Hong Kong
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21.

23.
24.
25.
26

27.
28.
29.
30.
3t
32.
33.
34.
35.
36

37.
38.
39

40

41

42

43.
44
45.
46

47.
48.
49.
50.
51.
52

53

54
55.
56.
57.

High Commussion

Embassy of India,

Higg Commission
Embasy of India,
Embassy of India
Embassy of India
High Commission
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of India, Islambad
Jakarta

of India, Kampala
Kathmandu

. Khartoum

. Kiev

of India. Kinsasha
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High Commikssion of India. Kauala Lumpur

Embassy of India
High Commission
Embassy of India

Embassy of India.

High Commission
High Commission

Embassy of India,

High Commuission

Embassy of India.
Embassy of India,
Embassy of India.

High Commission

Embassy of India,

High Commission

Embassy of India,

High Commission
High Commission

Embassy of India,
Embassy of India.
Embassy of India.

High Commussion

Embassy of India,
Embassy of India,
Embassy of India,
Embassy of India,
Embassy of India,
Embassy of India.
Embassy of India,

High Commission

. Kuwait

ot India. Lagos

. Lima

Lisbon

of Indian. London
of Indian, | usaka
Madnd

of India, Mahe
Manila

Mexico City
Moscow

of India. Nicosia
Oslo

of India, Oftawa
Pans

of India, Port ot Spain
of India. Pretoria
Rabat

Santiago

Seoul

of India, Singapore
Tehran

The Hague
Thimpu

Tokyo

Tunis

Vienna
Washington

of India. Windhoek

STATEMENT-II

List of Missions Housed in Rented Premises and
Amount of Rent Paid during the Last three Years

S
No

1

Names of the Mission

2

1. Embassy ot India, Algiers
__2 Embassy of India, Addis Ababa 319 312

Rents Paid dunng
(in thousand Rs )

1993- 1994- 1995-
94 95 96
3 4 5
155 24 * 4
336

— e
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1 2 3
3. Embassy of India. Abidjan 777
4. Embassy of india, Almaty 789
5. Embassy of India, Ashgabad 8
6. Embassy of India, Abu Dhabi
7. Embassy of India, Baghdad 1
8. Embassy of India. Beirut 784
9. Embassy of India. Belgrade 6641
10. Embassy of India, Berne 3382
11. Embassy of India. Bishkek
12. Embassy of India. Bagota
13. Embassy of India. Brasillia 379
14. Embassy of India, Bratislava
15. Embassy of India. Bucharest 1332
16. Embassy ol India. Bahrain 2207
17. Embassy of India, Dakar 259
18. High Commission of India, 1379
Dar-es-Salaam
19. High Commission of India, 2450
Dhaka
20. Embassy of India. Doha 2038
21. Embassy of India, Dushanbe
22. High Commission of India 7361
Gaborone
23 High Commission of India 344
Georgetown
24 Embassy of India, Honol 1212
25. Embassy of India. Havana 794
26 Embassy of India. Kabul
27. High Commission of India, 2051
Kampala
28 Embassy of India. Kiev 2065
29. High Commssion of India 1136
Kingston
30. Embassy of India, Luanda 109
31 High Commission of India, 770
Male
32. Embassi of India. Maputo 999
33. Embassy of India, Minsk 1678
34. High Commission of India. 415
Maita
35 Embassy of India. Muscat 2850
36 High Commussion ot India. 479
Nairob
37 Embassy ot India. Ouagadougou
38. Embassy of India Panama 917
39. Embassy of India. Paramanbo 315
40. Embassy of India, Phnom Penh 568
41. High Commussion of India. Port 1347
Louis
42.

High Commission ot India, Port
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2510

1878
1354
6433

344

1212
762
41

1286

5329
1136

4619

1000
1431
a1

2850
1061

946
316
568
7021

3260

1983
2167
2655

361

1344
807

2317

7057
1191

1057
1500
520

2840
603

1201
336
308

7389
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1 2 3 4 5
Moresby
43 Embassy of India Prague 4217 7572 7628
44 Embassy of India Pyongyang 438 438 488
45 Embassy of India. Fiyadh 3619 3390 1835
46 ECmbassy of India Rome 5905 6086 6912
47 Embassy of India. Sanaa 1119 656 785
48 t.mbassy of India. Soha 991 791 673
49 Embassy of India Stockhotin 3425 3626 4310
50 Embassy ot India Tashkent 1717 4141 3566
51 Embassy of India. Tel Aviv 3362 3805 3999
52 Embassy of India Tripoh 2634 1262 *
53 Embassy of India Ulan Bator 1420 1414 1919
54 Embassy of India. Vientiane 780 354 378
55 High Commission of India 1871 1734 1881
Wellington
56 Embassy of India, Warsaw 2044 2485 2878

57 Embassy of India. Yangon 153 304 432
58. Embassy ot India. Zagreb

59 High Commission of India. 1108 1271 1726
Brunei
Total 83112 110113 113197
Rounded to (in crores) 8 32 1102 11.32

* Under negotiations/to be paid
# Advance paid m 1994-95
+ No rental paid

Respiratory Diseases

1286. SHRI K.C. KONDAIAH . Will the Minister of
HEALTH AND FAMILY WELFARE be pleased to
state

(a) whether respiratory diseases have emerged as
one of the major causes of disability and death among
Indian workers;

(b) if so, the reaction of the Government thereto.
and

(c) the remedial measures taken/proposed to be
taken to prevent the diseases thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) No scientific report or data is available
at the national level on the disabiliies and deaths due
to respiratory diseases among Indian workers in
general. However. studies done by the Indian Council
of Medical Research indicate that respiratory diseases
are found to be high among workers in centain industries
exposed to different types of dusts e.g. silica. coal,
asbests and cotton.

(b) and (c). There are provision under the Factories
Act to ensure that the workers are not exposed to
occupational hazards. The Act 1s enforced by each State
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Government. The Employees States Insurance Scheme
also provide medical treatment to factory worker.

Construction and Installation of Incinerators

1287. SHRI R.L.P. VERMA : Will the Minister of
HEALTH AND FAMILY AND WELFARE be pleased to
state :

(a) whether the Supreme Court has directed the
Central Government to construct and istall incinerators
in all hospitals and nursing homes in the Capital
equipped with 50 beds and above and falling under
administrative control; and

(b) if so. the details thereof and the action taken
thereon?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFAR (SHR! SALEEM IQBAL
SHERVANI) : (a) and (b) The Hon'ble Supreme Court
in its judgement dated 1.3.1996 directed the Central
Government, Government of National Capital Territory
of Delhi, Municipal Corporation of Delhi and New Delhi
Munipal Committe to construct and install incineretors
in all hospitals and Nursing Homes in the Capital with
50 beds and above falling under their administrative
control within nine months. In order to implement the
directives of the Supreme Court. orders for installation
of an incinerator for Dr. Ram Manohar Lohia Hospital
have been issued. Action has also been initiated to
provide additional incinerator for Safdarjang Hospital,
Lady Hardinge Medical Collge and Associated Hospitals
and All India Institute of Medical Sciences. New Delhi
to supplement the incinerators already installed
Government of NCT of Delhi. Municipal Cooporation of
Delhi and New Delhi Municipal Committee are also
taking action to impiement the directives of the Hon'ble
Supreme Court.

Strategic Planning

1288. SHRI VINAY KATIYAR : -
SHRI PRABHU DAYAL KATHERIA :

Will the Minister of DEFENCE be pleased to state:

(a) whether the attention of Government has been
drawn to the news-item captioned “India Lagging in
strategic Planning” appearing in the Hindustan Times
dated May 31. 1996; and

(b) if so. the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHRI N.V.N. SOMU) : (a) Ye, Sir.

(b) India has a comprehensive strategic and
security policy based /nteralia on our threat perceptions
and the global and regional security environment. This
policy is kept continually under review, in the light of
developments which impact on our national security,
enabling Government to take all necessary measures
to cope with any threat to the nation.
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[Translation]
Irrigation Project in Tribal Areas of Rajasthan

1289. SHRI TARA CHAND BHAGORA : Will the
Minister of WATER RESOURCES be pleased to state :

(a) whether the Union Government would make
separate provisions for the completion of “Mahi Canal
(Sagwada-Dungarpur) Bagidore Anandpuri irrigation
project in the tribal area of Rajasthan; and

(b) if so. the funds to be provided in 1996-97 to the
aforesaid project?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) Mahi Bajaj Sugar Project
Stage Il Unit |l envisages irrigation in Sagwada,
Dungapur, Bagidore and Anandpuri areas. The working
Group of the Planning Commission had recommended
an outlay of Rs. 33.06 crores for this Project for 1995-
96 subject to the condition that State Government would
obtain clearance from the Advisory Committee. The
project involves inter-State issues of submergence and
shaning of water between Rajasthan, Madhya Pradesh
and Gujarat. After resolving inter-State issues the State
Government is required to submit Detailed Project
Report to Central Water Commission for techno-
economic appraisal.

(b) 1996-97 Annual Plan of Rajasthan has not been
finalised.

Construction of Bridge in M.P.

1290. SHRI PRABHU DAYAL KATHERIA : Will the
Minister of SURFACE TRANSPORT be pleased to state:

{a) whether there is a proposal to construct a bridge
over river Asan near Ghonda on National Highway No.
3 1n Murena district of Madhya Pradesh;

(b) if so. the details thereof; and
(c) the time by which 1t is likely to be completed?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T G. VENKATRAMAN) : (a) to (c). For the reconstruction
of a bridge across river Asan at Km. 85/10 on N.H. 3
technical proposal, land acquisition estimate and
aligment for new bridge have been approved by the
Government. The design and estimates are yet to be
prepared and submitted by the State Government.
Therefore. it I1s too early to indicate any time frame for
the completion of the project.

[English]
Clearance of RV P
1291. SHRI T. GOPAL KRISHNA : Will the Minister

of WATER RESOURCES be pleased to state :

(a) whether it 1s a fact that several river valley
projects are awaiting clearance from the Government of
India like Ichampalli, Polayaram (Ramapada Sagar
Project);, and
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(b) if so. the time by which the long pending projects
are likely to be cleared by the Government?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) 69 Major and 58 medium
irrigation projects are pending clearance at the Centre.
The Polavaram Project and Inchampalli project of
Andhra Pradesh are not among the pending projects. In
respect of Polavaram Project, the State Government is
required to submit modified project report after
compliance of observations of the Central Water
Commission. Inchampalli Project proposal had been
rejected by the Ministry of Environment and Forest due
to submergence of large forest area. It was suggested
to the State Government to investigate alternative site
to drive the same benefits involving submergence of
less forest area. The detailed project report of the project
is to be prepared by the Government of Andhra Pradesh
under guidance of a joint Task Force of the Chief
Engineers of Andhra Pradesh. Maharashtra and Madhya
Pradesh. The joint Task Force could not be constituted
due to lack of consensus among the States

(b) Though there i1s prescribed hmit tor appraisal of
the projects. the clearance I1s delayed due to the delay
by the State Governments in complying with the
observations of vaious Central Appraising Agencies.

Irrigation projects in Gujarat

1292. SHR! SHANTILAL PARSOTAMDAS PATEL
Will the Minister of WATER RESOURCES be pleased to
state

(a) the progress of medium and major rrigation
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projects in Gujarat presently under execution during
1995-96 1n terms of targets both physical and
financial:

(b) the details of funds sought by the State
Government and funds actually released during 1995-
96. project-wise:

(c) the tentative allocation of funds and target
set for 1996-97 project-wise of the on going
schemes and funds proposed to be allocated for new
projects;

(d) the names of the projects awaiting clearance
alongwith the reasons for delay: and

(e) the ime by which these projects are hikely to be
cleared?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) and (b). Statement-| giving
detalls of major and medium on-going irrigation projects
of Gujarat 1s enclosed. The funds are released to the
State Government in the form of bloc grants and loans
not tied to any sector of Development or the project.

(c) The plan allocation for 1996-97 for the ongoing
schemes of Gujarat has not been finalised.

(d) Statement-Il giving status of new major and
medium irrigation projects of Gujarat pending clearance
1s enclosed

(e) Though there is prescribed time limit for
appraisal of the project. the clearance 1s delayed
due to the delay by the State Government in compliance
of the observations of various Central Apprising
Agencies

STATEMENT-I

Statement giving details of On-Going Major. Medium and ERM Project of Gujarat

S.No. Name of the Project

Latest Expdr Outlay Ultimate Potential  Target
estimated  incurred recommen- irrigation created Potential
cost upto ded by Wor- potential upto for
March.95  king Group 3/95 1995-96
during
1995-96
~__Rs incrores Thousand hectares
1 2 3 4 5 6 7 8
Major Projects
1. Sabarmati 124.51 113.43 400 61.09 55.44 5.84
2. Panan 95.34 173.52 6.00 49.37 49.16 -
3. Karjan 264.10 233.29 15.00 77.36 46.10 0.39
4. Damanganga 231.32 173.52 14.72 51.56 45.33 6.23
5. Sakhi 113.40 104.53 3.50 25.20 24.18 0.08
6. Sardar Sarovar 13180.62 4515.34 1500 00 1792.00 -
7. Sipu 97.75 85.86 4.75 22.00 20.00 2.00
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1 2 3 4 5 6 7 8
8 Watrak 63.03 64.10 3.00 18.34 18.34 -
9. Zankhari 78.70 3.70 - 24.00
Medium Projects
1. Hiran (S) - I 12.20 8.92 - 6.40 6.40
2. Sakhbabadar 22.06 23.50 1.20 5.41 5.41
3. Machhundri 21.05 21.75 0.75 8.08 - 8.08
4 Kalaohar 21.62 21.83 0.77 4.70 470
5. Machhannala 17.92 17.29 0.10 433 4.30
6. Ver-1l (Anh) 26.50 24 .84 1.00 5.47 547
7. Deo 56.98 52.84 0.10 10.16 10.16
8 Venu-li 23.78 23.31 1.00 5.25 6.00
9 Und (Jivapur) 38.45 39.05 0.77 9.59 9.59
10. Bhadar (Panchmahals) 47.93 47 .69 0.10 8.00 8.70
11, Mazam 32.60 31.62 0.05 472 5.73
12. Hadat . 26.17 25.34 0.50 5.24 6.08 0.28
13. Gahai 71.53 56.50 4.20 7.51 9.72
14, Kelia 25.00 23.03 2.65 3.46 3.46
15. Harnab 8.72 8.24 0.05 3.44 2.84 0.10
16. Sam 11.47 11.20 0.75 2.76 2.76 -
17. Anipur 9.62 " 980 0.50 677 4.30 1.80
18. Aunaria 7.56 6.96 0 05 2.37 2.39 0.43
19. Ap-ll 13.61 13.86 - 2.38 2.25
20. Ap 1l 22 54 28.81 0.60 6.84 6.77
21 Jhuy 42.00 38.78 2.25 5.89 3.22
22 Uben 13.20 13.45 - 2.46 2.46
23 Mukteshwar 22.80 20.45 3.75 - 2.00
24 Deni 1t 11.24 11.33 0.05 2.42 2.42
25. UNU I (Gunatit Sarovar) 38.94 25.03 4.00 4.25
ERM
1. Machhu | (Dam Strengthening) 1.70 1.60
2. Machhu Il (Reconstruction) 39.30 40.01 0.90 © 9.99 9.90
3. Modermisation of Kharicut Canal 8.15 8.24 0.50 2.07 2.01
4. Moderpisation of Fatehwadi Canals 40.46 38.33 0.00 4.47 4.33
5.  Dantiwada Modernisation 4570 47.64 3.00 12.13 12.13
6. Modernisation of Bhadar Canals 24.05 24.32 2.50 1.71 1.7
7. Modernisation of Shetruny Canals 26.21 3568 6.00 378 3.63
8 Modermisation of Machhu | Canals 11 12 11.29 2 00 1.07 1.00
9. Prevention of Salinity ingress 172.12 126.56 18.00 18.27 14.10
(Saurashtra Coastal Development)
10 Ukai - Kakrapar Modernisation 75.23 63.08 3.50 3.09 3.09
1 Restoration of Mitts 2.53 4.02 2.45
2. Karhnd'ri» 3.41 ) 1.31 0.20 2.56 2.56
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Details of the Status of Appraisal of New Major and Medium Irngation Projects of Gujarat

Name of Project
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Latest
estimated
cost
(Rs n
crores)

STATEMENT-II

Ultimate
Irngation
Potential

(Hectares)

Date of
receipt

in CWC
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Status of Techno-economic appraisal

Techrio-economic examination completed and found accptable by the Advisory Committee
subject to compliance of certain observations by the State Government

Major

Modernisation of
Machhu | lrngation

Medium

Nl

Consideration deferred by A
Major

‘Nl

Medium

Walan irngation Project

1112

dvisory C

2216

Projects under correspondence with

Major
‘Nl
Medium

Und Il Irngation Project

Goma Irngation Project

Ozat Il

Restoration of Mitti Irngation

Mahupada Water Reservowr
Vartu |l

Nanibarsan Water
Resources Project

Bakrol

38 94

3110

59.73

14 51

2574
30 48

32 40

23.86

2.140

ommittee

7.390

2/91

5/90

the State Governments

4.250

7.000

7.970

2.030

2.340
6.150

3.760

4.290

12/91

5/94

10/93

6/93

9/93
12/91

11/94

1/9%

Found acceptable by the Advisory Comittee
in 8/93 tor Rs. B.12 crores subject to
environment clearance and concurrence of
State Finance Deptt. The State Government
I1s required to obtain the environmental
clearance trom Ministry of Environment and
Forest and also obtain concurrence of State
Finance Department.

Consideration deferred by the Adwvisory
Commuttee for obtaining forest clearance from
Ministry of Environment and Forests.
clearance of RR Plans trom Ministry of
Weltarc and review of cropping patterns etc.

The State Govt 1s required to sort out aspects
of Hydrology. irngation planning and cost
estimates etc.

The State Government i1s required to sort out
vanous techno-economic i1ssues

The State Government i1s required to sort out
vanous techno-economic i1ssues with Central
Water Commission

-do-
-do-

Moditied report examined by Central Water
Commission and comments sent

The State Government s required to sort out
vanous techno-economic 1ssucs with Central
Water Commission

-do-



83 Written Answers

[Translation]
Allocation for Irrigation Projects

1293. SHRI SOHAN BEER : Will the Minister of
WATER RESOURCES be pleased to state :

(a) whether the amount allocated for the medium
and major irrigation projects in the country during the
last three years has been curtailed;

(b) if so. the reasons therefor: and

(c) the ambunt sought from the World Bank for
these project's in 1994-95 and 1995-96 and the amount
allocated to each State out of the same?

THE MINISTER OF WATER RESOURCES (SHR!
JANESHWAR MISHRA) : (a) and (b). No Sir. In the
Eighth Five Year Plan (1992-97). the total outlay for
Major and Medium Irrigation is of the order of Rs.
22.414.53 crores. Out of this, outlays made during the
last three years are as given below indicating rising
trend :

(Rs. in crores)

Year Approved Outlay
1993-94 3,840.90
1994-95 4,284.96
1995-96 5.045.98

(c) During 1994-96 only three major irrigation
projects received assistance from the World Bank as
per details given below :

Amount of External
assistance

Name of Project State

Haryana Water Haryana US $ 294.289 Million

Resources (Rs. 1030 crores approx.)
Consolidation

Project

Tamil Nadu Water Tamit US $ 282.9 Million
Resources Conso- Nadu (Rs. 990 crores approx.)

lidation Project

Orissa Water Orissa
Resources Conso-
lidation Project

(US $ 290.9 Million)
(Rs. 1018 crores approx.)

Note : US $ = US Dollar.

Approved Irrigation Schemes

1294. SHRI K.D. SULTANPURI : Will the Minister
of WATER RESOURCES be pleased to state the number
of irrigation schemes approved for implementation and
the amount of funds provided during the last three years
as well as current financial year, State-wise and scheme-
wise?
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THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) 158 Major, 226 Medium
and 95 Extension/Renovation/Modernisation (ERM)
Irrigation Projects spilled over into Vill Plan. In addition
14 Major, 50 Medium and 24 ERM New Irrigation
Projects were taken up for execution in Vill Plan.
Statewise and yearwise expenditure/outlay for the last
three years i.e. 1993-96 are given in the attached
Statement. States Annual Plan for 1996-97 have not
been finalised.

Details of Minor Irrigation Schemes are not kept at
the Centre.

STATEMENT

Statewise details of expenditure/outlay on ongoing
Major, Medium and Extension/Renovation/
Modernisation projects for the period 1993-96.

(Rs. in Crores)

S Name of State/ Expend- Expend- Outlay
No. Union Terntory iture iture during
during during 1995-96

1993-94 1994-95 recomm-

(Anticip- ended

ated by
working
Group
1. Andhra Pradesh 151148 301.64 651.15
2. Arunachal Pradesh - -
3. Assam 19.80 21.65 21.75
4. Bihar 9396 119.78 267.00
5. Goa 1516 24.75 30.48
6. Gujarat 43538 45599 605.67
7. Haryana 22.30 44.35 26.81
8. Himachal Pradesh 246 2.60 2.63
9. Jammu and Kashmir 23.00 38.26 44 12
10. Karnataka 551.44 78393 74185
11. Kerala 94.85 86.00 94.50
12. Madhya Pradesh 268.32 202.63 295.80
13. Maharashtra 518.92 690.99 537.29
14. Manipur 24 .99 2568 160.70
15. Meghalaya 0.00
16. Mizoram 0.00
17. Nagaland 000 - -
18. Orissa 135.66 140.52 135.62
19. Punjab 30.02 37.04 46.15
20. Rajasthan 226.99 293.36 337.03
21. Sikkim 0.00 - -
22. Tamil Nadu 30.84 20.73 10.11
23. Tripura 551 3.88 5.63
24. Uttar Pradesh . 29453  283.51 349.56
25. West Bengal 80.06 83.92 97.50
Union Territories - -
Total 4384 87 3661.21 4461.35
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[English]
Height of Sardar Sarovar Project

1295. SHRI HARIN PATHAK : Will the Minister of
WATER RESOURCES be pleased to state :

(a) whether it is feit that the height of Sardar Sarover
Project is required to be 110 metres in the interest of
the dam and the State;

(b) if so, the extent by which it has been agreed to:
and

(c) if not, the reasons therefor and the tinal decision
arrived at in this regard?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) No, Sir.

(b) and (c). Height of Sardar Sarovar Dam has
been determined by Narmada Water Dispute Tribunal
under its Award.

Production of Battie Tank Arjun

1296. SHRI RATILAL KALIDAS VERMA : Will the
Minister of DEFENCE be pleased to state :

(a) whether the main battie tank (Arjun) being
produced in the country is ready for introduction; and

(b) if so, the details thereotf?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHRI N.V.N. SOMU) : (a) and (b). Based on
extensive User trials and performance evaluation. the
Army has given clearance for production of indigenously
designed and developed main battle tank (MBT) ARJUN.
After its production, the MBT ARJUN will be inducted
into the Army during the Ninth Plan period.

[Transiation]
Navodaya Vidyalayas in Uttar Pradesh

1297. DR. BALIRAM :
SHRI D.P. YADAV

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether there is any proposal under
consideration for opening of Navodaya Vidyalayas in
Uttar Pradesh:

(b) if so. the details thereof; and

(c) the time by which the said Vidyalayas are likely
to be established?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA)
: (a) to (c). Proposals for opening Navodaya Vidyalayas
in Uttar Pradesh have been received by Navodaya
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Vidyalaya Samiti. In respect of the proposals received
from 15 districts named below. the condition prescribed
have not been fully satisfied. These districts are :
Moradabad

Saharanpur

Philibhit

Kheri

Pauri Garhwal

Jalaun

Dehradun

Shahjahanpur

Banda

10. Maharajaganj

11. Lucknow

12. Kanpur Dehat

14. Pratapgarh

15. Sonbhadra

The proposal for the District of Rampur has been
referred to the Site Inspection Team for inspection.

® N VLA LN~

©

[English]
Malignant Malaria

1298. DR. RAMACHANDRA DOME : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) whether the attack of Malignant Malaria is on
the rise throughout the country:

(b) if so, the reasons for the outspread of Malignant
Malaria;

(c) the number of deaths due to the said disease
during the last three years, State-wise; and

(d) the immediate steps Government propose to
take to combat this disease?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHE!I SALEEM IQBAL
SHERVANI) : (a) Malignant Malana (P. Falciparum
Malaria) has shown marginal increases during the last
few years.

(b) The main reasons for spread of Malignant
Malaria are :

- Natural calamities like excessive prolonged
rains, water logging and ecological
changes.

- Development of resistance in Vectors to
insecticides and parasites to drugs commonly
used for control of malana.

(c) A Statement showing the State-wise number of
deaths due to malara during the last three years is
enclosed.
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(d) Following are the steps taken for effective control
of Malaria :

- Early detection and prompt treatment:

Vector Control through etfective use of
insecticies to interrupt transmission:

- Anti-larval measures to eliminate mosquito

breeding through source reduction.
application of larvicides and adoption of bio-
environmental approaches;

- Intensification ot Health Education activities

to create awareness among the people to
prevent Malana;

- Experimenting with new insecticides in

multiple resistant areas on a pilot basis.

STATEMENT
Deaths due to Malana in India During
1993. 1994. 1995

S. Name of the States/ 1993 1994 1995
No. UTs/other

1 2 -3 4 5

1. Andhra Pradesh 7 9 7

2. Arunachal Pradesh - 6 0

3. Assam 40 69 300

4. Bihar 2 12 21

5. Goa 0

6. Gujarat 25 14 5

7. Haryana 0

8. Himachal Pradesh - - 0

9. Jammu and Kashmir - - 0
10. Karnataka - 3 20
11. Kerala - 1 2
12. Madhya Pradesh 12 28 19
13. Maharashtra 15 19 219
14. Manipur 9 55 17
15. Meghalaya - 11 18
16. Mizoram 33 41 54
17. Nagaland - 253 0
18. Orissa 118 78 163
19. Punjab - 1 8
20. Rajasthan 19 452 47
21. Sikkim - 0 0
22. Tamil Nadu 9 7
23. Tnipura 19 20 12
24. Uttar Pradesh - 0 0
25. West Bengal 37 52 146
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1 2 3 4 5

Union Territories

A and N lIslands 1 1 2
Chandigarh

D and N Haveli

Delhi

Daman and Diu

Lakshadweep

Pondicherry

N o oA L=

354 1122 1061

india

Suspension Bridge Over Dawki River

1299. SHR!I G.G. SWELL - Will the Minister of
SURFACE TRANSPORT be pleased to state :

(a) whether a suspension bridge spanning Dawki
river. on the Shillong-Dawki highways. has broken down
leading to the suspension of traffic over it;

(b) whether this has affected transfer ot coal to
Bangladesh through that highway;

(c) # so. the details thereof. and

(d) whether the Government propose to repair the
existing bridge or to build a new concrete bridge so as
to restore the vital international road link?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) Recently a wind tie of this
brnidge, which had snapped. has since been repaired.
However, as a precautionary measure. some load
restrictions have been imposed on the movement of
loaded vehicles.

(b) and (c). Transfer of coal to Bangladesh through
Shillong-Dawki highway is reported to have been slightly
affected. However, to cater to Indo-Bangladesh trade,
an aiternative route via NH-44 upto Jowai and. thereafter,
upto Dawki, without crossing the river. is already
available. .

(d) Etforts are under way to rehabilitate this bridge
to its ornginal load capacity. Construction of a new
concrete bridge, at a suitable site nearby. will need
detailed investigations and be subject to the adequaty
of funds therefor.

Funds under CRF

1300. SHRI SONTOSH MOHAN DEV . Will the
Minister of SURFACE TRANSPORT be pleased to
state

(a) whether the Government have approved an
expenditure for construction of three roads under CRF
schemes by its letter dated January 17, 1995;

(b) if so, the details thereof;
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(c) whether the amount has been released so far
according to their approval, and

(d) it not, the reasons for non-release of funds?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) The Central Government has
sanctioned three roads projects under CRF schemes
by itseletter dated 17.1.95 to the Government of Assam.

(b) The details of the projects are as under :
(Rs. in Lakhs)

S. Name of Project Amount approved

No. under CRF
1. Silchar-Jayantipur Road 40.00
2. Palot-Derby-Borjalenga Road 25.00

3. Sonai-Motinagar-Didarkush Road 40.50

Total

(c) and (d). The allocation under CRF are made
state-wise on lumpsum basis and not work-wise.
However, a sum of Rs. 21.00 lakhs has been released
to the Government of Assam during the year 1995-96.

1,05.50

Setting up of University at Balasore

1301. SHRI MURALIDHAR JENA : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state

(a) whether the Government are aware of the long
standing demands to set up a Central University for
Northern Orissa at Balasore; and

(b) if so, the action taken by the Government in this
regard?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUH!I RAM SAIKIA):
(a) and (b). The National Policy on Education - 1986,
with modifications undertaken, in 1992, states that, in
view of the need to effect an all-round improvement in
the institutions, it is proposed that. in the near future,
the main emphasis will be on the consolidation of, and
expansion of facilities in the existing institutions.

In view of the above, the Government has no
proposal to set up a Central University for Northern
Orissa at Balasore.

Amendment to UGC Act

1302. SHRI E. AHAMED : Will the Minister of

HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) whether the Union Government have any
proposal to amend Section 24 of the UGC Act; and

(b) if so, the details thereof?
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THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA)-
(a) and (b). The Government had introduced The
University Grants Commission (Amendment) Bill, 1995’
in the Rajya Sabha to amend Section 24 of the UGC
Act with a view to enhancing the penalty for those who
contravene the provisions of Section 22, which relates
to the nght of conferring or granting degrees by a
university. or Section 23 which prohibits the use of word
‘University’ by an institution not established in
accordance with the prescribed manner.

Deportation of indians from Dubai

1303. SHRI R. SAMBASIVA RAO : Will the Minister
of EXTERNAL AFFAIRS be pleased to state :

(a) whether a sizeable number of Indians are being
deported every month from Dubai on the pretext of
overstaying or staying without valid travel documents
either by sea or by air;

(b) whether this fact has ever been brought to the
notice of the Government; and

(c) if so. the details thereof and necessary steps
being taken in this regard?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |.K.
GUJRAL) : (a) and (b). Government is aware that a
large number of indians have been deported from UAE
to india for overstaying or for staying without valid trave!
documents. The deportation has taken place by sea
and by air. According to figures given by Dubai
Authorities the number of Indian nationals who have
been deported since the beginning of this year i1s as
follows :

S.No. Month Indian nationals deported
1 January 962
2. February 641
3. March 733
4 April 959
5. May 899
6. June 874

(c) Majority of these persons are victims of
unscrupulous agents. Other cases are due to overstay
after expiry of Visas and detection of forged passports.
As and when complaints are received, these are
enquired into with the help of Police and the concerned
Indian Missions abroad depending upon the nature of
complaints. Necessary action is also taken by indian
Missions abroad for redressal of the gnevances of the
Indian nationals by intervening with the local authorities
on a case by case basis.
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Sainik Schools

1304. SHRI RAMENDRA KUMAR : Will the Minister
of DEFENCE be pleased to state :

(a) the details of the sainik schools set up during
the last three years in the country. State-wise:

(b) whether not a single sainik school has been set
up in the State of Bihar during the said period: and

(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHRI N.V.N. SOMU) : (a) to (c). Since 1978.
no new Sainik School has been opened in any of the
States in the country.

Transit Facilities through Bangladesh

1305. SHRI SURESH KALMADI : Will the Minister
of EXTERNAL AFFAIRS be pleased to state :

(a) whether the Government have requested
Bangladesh to grant transit facilities for goods passing
through that country to India’s North-eastern States: and

(b) if so, the response of Bangladesh thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |.K.
GUJRAL) : (a) The Government of India have been
interested in securing multi-modal transit facilities
through the Bangladesh territory to the North Eastern
States and have taken up the matter with the Government
of Bangladesh on a number of occasions.

(b) The Government of Bangladesh have not yet
reacted positively to our proposals.

External Publicity

1306. SHRI PARASRAM BHARDWAJ : Will the
Minister of EXTERNAL AFFAIRS be pleased to state :

(a) the steps being taken to revamp our external
publicity departments functioning abroad so as to
improve the country’s image abroad and also to project
our viewpoints more forcefully on sensitive and important
issues;

(b) whether Government propose to appoint
professionals for this purpose. and

(c) if so. the details thereot?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I.K.
GUJRAL) : (a) Several new steps have been taken to
explain, interpret and project India's Foreign Policy
objectives. These included the opening of MEA's Home
Page on INTERNET; upgradation of our communications
system with missions and posts abroad: use of modern
publicity techniques and professional public relations;
lobbying and advertising agencies; diversification and
augmentation of channels of communications and mass
media including projection through satellite television;
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and broad basing of publicity by involvement of non-
goverhimental and professional agencies. India’s foreign
and economic policies and specific initiatives in both
areas have been well received. The policy of
transparency combined with new initiatives on Kashmir
and human rights issues and their foreceful projection
abroad have contained Pakistan's propaganda against
India on these issues. There has been a perceptible
improvement in India's international image in the media
and amongst the public abroad.

(b) and (c). The Government already employs
professional and professional agencies in the
preparation and placement of its publicity materials.
Such agencies are regularly used in the production of
publications. documentary or video films, feature articles
on various subjects. public relation activities. advertising
and media strategy.

[Transliation]
Four Laning of NH-24

1307. SHRI SANTOSH KUMAR GANGWAR : Will
the Minister of SURFACE TRANSPORT be pleased to
state :

(a) whether any proposal to convert the Delhi-
Bareilly-Lucknow highway (National Highway-24) into
four lanes is pending with the Government;

(b) if so. the details thereof; and

(c) the action taken/proposed to be taken by the
Government in this regard?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) to (c). The total length of
Delhi-Bareilly-Lucknow highway (NH-24) is 499 km. The
portion of NH-24 from Delhi to Ghaziabad 28 km. in
length is grl‘ready four lane. The remaining 471 km.
length 1s having 2 lane carriageway. 4 laning of
Ghaziabad-Hapur Section including Hapur bypass
totalling a length of 32 km. is included in the 8th Five
Year Plan and the work is proposed to be executed with
loan assistance from Overseas Economic Cooperation
Fund (Japan). The loan agreement was signed in Feb..
1995.

[English]
Blood Bank

1308. SHRI MULLAPPALLY RAMACHANDRAN
Will the Minister of HEALTH AND FAMILY WELFARE be
pleased to state :

(a) whether any representations have been received
from the State of Kerala for the issue of licences for
Blood Bank during 1996;

(b) if so, the details thereof;

(c) the number of licences issued to the applicants.
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(d) the reasons for delay in granting licences to the
remaining applicants; and

(e) the steps being taken by the Government
to ensure early decision on the issue of such
licences?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) and (b). A representation regarding
delegation of powers to the State Government in the
matter of issuing of licence Blood Banks was received
trom Minister of Health, Kerala on 16.10.95 and reply
was also sent to the then Minister of Health, Kerala on
18.12.95. Subsequently, a copy of the same
representation was again forwarded by Secretary. Health
and Family Weltare. Government of Kerala to the Union
Health Secretary on 3.5.96.

(c) and (d). Applications for issuance of licences to
41 Blood Banks were received by Drugs Controller
General (India). Out of jhese. 36 licences have been
duly approved; for the remaining 5 Blood Banks, licences
could not be approved because of basic deficiencies
observed due to non-comphance of various parameters
as stipulated under Schedule ‘F', Part - XiI (B) of Drugs
and Cosmetic Rules.

(e) There is no delay on the part of the Central
Licence Approving Authority (Drugs Controller General
India) in approving the licences. However, the
Government proposes to strengthen Central Drugs
Control Organisation for shouldering the new
responsibilities vested under the Drugs and Cosmetics
Act and Rules and also to expedite the disposa! of the
cases. :

DTC Dying a Reject's Death

1309. SHRI SANAT KUMAR MANDAL . Will the
Minister of SURFACE TRANSPORT be pleased to state:

(a) whether Union Government have seen the
newsitem captioned ‘DTC dying a reject’'s death’
appearing in the ‘Iindian Express’. New Delh: dated
April 13. 1996;

(b) if so, the tacts of the matter reported therein and
the reaction of the Government thereto:

(c) the steps being taken to rejuvenate the dying
DTC;

(d) the considerations which weighed with the then
Government in privatising transportation particularly
in certain remunerative routes like ‘620" and host of
others;

(e) whether Government will re-examine wholesale
privatisation of transportation system in the Capital

in the light of complaints received trom commuters;
and

(f) it so, when and if not, the reasons therefor?
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THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) Yes. Sir.

(b) Although. the financial position of DTC is not
satisfactory. it can-not be said that DTC is dying a reject’s
death as Government is making all out etforts to improve
the financial position of DTC.

(c) The Government has taken following steps to
rejuvenate DTC :

(1) Introduction of Voluntary Retirement scheme
in DTC to reduce its surplus staft:

(i) Ban on recruitment.

Besides this. Government is continuously
monitoring the performance of DTC with a view to
improve its functioning and the steps are being taken
on continuing basis to increase productivity, reduce cost
per km.. enforce economic measures. prevent leakage
of revenue by eftective checking. rationalisation of routes
with a view to increasing revenue collection and to
reduce the cash losses.

(d) to (f). As the fleet of DTC could not be augmented
mainly on account of financial constraints and it was
not possible for the DTC to meet the increasing
demands of transportation in Delhi, Private Bus System
in Delhi was introduced by Transport Department of the
Government of National Capital Territory of Delhi to
supplement the DTC operation. The Private buses were
introduced on each routes in the ratio 40:60 alongwith
DTC. Since the introduction of Private Buses was limited
to 40% of the total requirement of city buses. the
question to re-examine wholesale privatisation ot
transport system in the Capital does not arise.

Policy on National Defence

1310. DR. KRUPASINDHU BHOI : Will the Minister
ot DEFENCE be pleased to state :

(a) whether there has been a pressing demand
since long tor tormulation of a long term policy on
national defence and security:

(b) it so. whether there have been suggestions for
setting up a national security council: and

(c) if so. the steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHRI N.V.N. SOMU) : (a) India has a
comprehensive strategic and security policy based inter
alia on our threat perceptions and the global and
regional security environment. This policy is continually
under review, in the hght of developments which impact
on our national security, enabling Government to take
all necessary measures to cope with any threat to the
security of the nation.

(b) and (c). The National Security Council was set
up on 24 August. 1990.
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[Translation]

Funds to Government of NCT Delhi for Publication
of Sanskrit/Urdu Books

1311. SHRI JAl PRAKASH AGARWAL : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether financial assistance has been provided
to the Government of National Capital Territory Delhi for
publication of Sanskrit/Urdu Books during the last three
years:

(b) if so. the details thereof. year-wise; and

(c) the steps taken/proposed to be taken by the
Union Government for the development of Sanskrit and
Urdu in National Capital Territory Delhi?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) No. Sir.

(b) Does not arise.

(c) Under the Scheme of Financial Assistance for
the Development of Sanskrit Education, NCT of Delhi
was given a grant of Rs. 41,400/- each year during
1994-95 and 1995-96 for eminent Sanskrit Pandits in
indigent circumstances. For development of Urdu in
NCT of Delhi the National Council for Promotion of
Urdu Languages has given grant to Basic Calligraphic
Centres. a Decorative Calligraphic Centre and to two
NGOs.

[English)

National Waterway No.ll|

1312. SHRI RAMESH CHENNITHALA : Will the
Minister of SURFACE TRANSPORT be pleased to state:

(a) whether the Governrhent propose to extend the
National Waterways Il from Kottappuram to Kasargoda
in the North and from Kollam to Kovalam in the south;

(b) if so. the details thereof; and
(c) the funds likely to be allotted for the purpose?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T G. VENKATRAMAN) : (a) and (b). Techno-economic
feasibility studies have indicated that the extension of
the National Waterway No. Il from Kottapuram to
Kasargoda and from Kollam to Kovalam will not be
viable in terms of economic and financial rate of return.
However. a fresh techno-economic study is arranged to
re-examine the wviability of the Kollam-Kovalam stretch
of the waterway.

(c) At this stage it will not be possible to indicate
the quantum of funds likely to be allotted for the
purpose.
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[Translation]
Development of Water Resources

1313. PROF. RASA SINGH RAWAT : Will the
Minister of WATER RESOURCES be pleased to state:

(a) the scheme of the Government for development
of water resources in the country at national perspective;

(b) the steps being taken by the Government for
resolving water disputes among the various States,
distribution of river water and utilisation of water going
wste by constructing dams:

(c) whether Government propose to start work on
small irrigation projects and construct small dams, tanks
acording to the needs of the particular area in place of
major irrigation projects;

(d) it so. the measures taken by the Government in
this regard.

(e) State-wise allocation of funds for the purpose
during the last two years;

(f) whether State Governments have been consuited
in this regard; and

(g) if not, the reasons therefor?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) National Perspective for
water resources development was prepared by the
Central Government which envisages linkages between
various peninsular rivers and also between Himalayan
rivers separately for transfer of water from water surplus
basins to water deficit basins for optimum utilisation of
water resources. Government has established National
Water Developmet Agency (NWDA) in 1982 to prepare
feasibility reports for the water transfer links. 36 water
transtfer links, 17 under Peninsular component and 19
under Himalayan component have been proposed.

(b) As per the existing practice efforts are made to
solve the water disputes through negotiations with the
basin States. In case. the efforts do not fructity and if
any of the basin States approach the Central
Government to set up a Tribunal, the same is set up
under Inter-State Water Disputes Act. 1956 to adjudicate.
There is also a proposal for adopting National Policy
Guidelines for water sharing

(c) and (d). Major irngation projects and small
irrigation projects and Tanks are planned and
implemented according to the Topo-graphical, Geological
and Hydrological aspects etc. The small irrigation
projects supplement the irrigation facilities provided by
Major irrigation projects.

All the three types are being implemented by the
State Governments.

(e) A statement 1s attached.

(f) Plan allocation for various categories of State
irrigation projects are made in consultation with the
State Governments.

(g) Does not arise.
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Approved outlay in respect of Major & Medium Irrigation, Minor Irngation

(Rs. Crore)

State/UT. Major & Medium " Minor

. lmgaton . _lmgation

1994-95 1995-96 1994-95 1995-96
Andhra Pradesh 325.55 980.61 82.99 142.28
Arunachal Pradesh 1.00 0.50 14.20 16.16
Assam 25.65 26.00 38.00 41.00
Bihar 319.00 316.46 181.27 178.70
Goa 29.71 30.28 3.60 4.00
Gujarat 485 98 484.13 100.00 101.85
Haryana 124 09 178.95 40.54 45.51
Himachal Pradesh 274 3.06 23.26 25.70
Jammu & Kashmir 18.71 20.39 19.97 21.60
Karnataka 628.92 775.50 67.03 66.78
Kerala 104.00 113.00 33.50 34.00
Madhya Pradesh 362.60 270.60 166.70 158.14
Maharashtra 618.09 622 .43 226 .44 293.36
Manipur 32 22 38.73 5.30 7.00
Meghalaya 2.70 3.00 6.63 6.80
Mizoram 0.05 0.07 2.78 2.40
Nagaland 0.80 0.80 2.45 2.55 .
Onssa 299.99 198.09 ~ - 80.85 94,00
Punjab 56.44 64 96 28.99 33.68
Rajasthan 271 84 328.00 46.06 48.95
Sikkim 0.00 1.99 2.31
Tamil Nadu 65.41 76.23 59.14 48.01
Trnipura 357 5.63 4.41 4.65
Uttar Pradesh 380.76 372.01 39.59 57.58
West Bengal 101 60 105.00 64.25 16.00
Total (States) 4261 42 5014.43 1339.94 1453.01
Andaman & N. Island 1.99 1.42
Chandigarh 0.25 0.20
Dadra & Nagar Havel 1.00 0.50 0.85 1.05
Delhi 2.50 2.52
Lakshadweep
Pondicherry 2.20 2.83
Daman & Dw 0.55 0.55 010 012
Total (UTs) 155 105 188 814
Total States & U.Ts. 4262.97 5015.48 1347 83 1461.15
Centtgl Sector 21.99 30.50 65.38 59.00
Grand Total 4284.96 5045.98 1413.21 1520.15
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[English)]
Primary Health Centres

1314. SHRIMATI VASUNDHARA RAJE : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) the criterion fixed and allocation made by the
Centres to set up Primary Health Centres and Health
Sub-Centres in the country;

(b) the number of PHC and Health sub-centres set
up in Rajasthan during the Eighth Five Year Plan; and

(c) the district-wise location and fund allocation
made for those Centres?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) The Population norms for setting up of
the Primary Health Centres & Sub-centres are as follows:

Plan Hilly/tribal
areas areas
Sub-Centres 5000 3000
Primary-Health Centres 30000 20000

The PHCs are established and maintained by the
State Government under the State Sector Minimum
Needs Programme. The Sub-centres established after
1.4.81 are tunded by the Central Gowvt. under the Centrally
Sponsored Scheme. The Outlay for these centres during
the last three years is indicated below :-

(Rs. in lakhs)
Outlay under Allocation for
MNP* Sub-centres
1993-94 31277.74 18500.00
1994-95 36200.58 18500.00
1995-96 50134.03 19000.00

Also inludes outlay for Community Health Centres and
construction ot Sub-centres

(b) During the Eighth Plan, emphasis has been on
consolidation of the existing infrastructure. However,
120 additional PHCs were opened till 1994-95.

(c) The Central Govt. does not maintain district-
wise details.

Jurisdiction of Passport Office, Delhi

1315. SHRI KRISHAN LAL SHARMA : Will the
Minister of EXTERNAL AFFAIRS be pleased to state :

(a) whether the people from satellite towns of
Gurgaon. Faridabad and Noida are finding great difficulty
in obtaining their passports as they have to go to their
distant State capitals;

JULY 22, 1996

Written Answers 100

(b) whether the Government propose to extend the
jurisdiction of the passport office in Delhi to cover these
towns; and

(c) it so, the details thereof?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI | K.
GUJRAL) : (a) to (c). The districts of Gurgaon, Faridabad.
Sonepat and Rohtak in the State of Haryana and the
district of Ghaziabad and Meerut in the State of UP
have already been brought under the jurisdiction of
Regional Passport Office, Delhi w.ef. 2.12.94. Since
Noida is a part of district Ghaziabad, passport applicants
from Noida are also served by the Regional Passport
Ottice, Delhi.

Family Welfares Centres

1316. SHRI SOUMYA RANJAN : Will the Minister
of HEALTH AND FAMILY WELFARE be pleased to state
the number of family welfare centres at present in
Orissa?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : There are 19 District level Post Partum
Centres. 60 Sub-district level Post Partum Centres, 10
Urban Family Weltare Centres, 8 Urban Health Posts
and 314 Rural Family Weltare Centres in the state of
Orissa.

Assistant Commissioner's Office

1317. SHRI KODIKUNNIL SURESH : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) the criteria for setting up of office of Assistant
Commissioner, Kendriya Vidyalaya Sangathan;

(b) whether Government have any proposal to set
up Assistant Commissioner's Otffice of Kendriya
Vidyalaya Sangathan (KVS) in Kerala; and

(c) if so. the details thereof?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) The Offices of Assistant Commissioner, Kendriya
Vidyalaya Sangathan, are set up keeping in view the
concentration of Kendriya Vidyalayas in and around a
particular location and also equitable span of control of
each Regional Office.

(b) No, Sir.
(c) Does not arise.

Teesta Barrage Project

1318. SHRI AMARROY PRADHAN : Will the'.
Minister of WATER RESOURCES be pleased to state :

(a) The approximate area which is likely to be
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irrigated with the completion of Teesta Barrage Project
of West Bengal.

(b) the percentage of work completed so far; and
(c) the area irrigated by this project till date?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) Presently Sub-stage | of
stage | of Teesta Barrage Project under Phase-I is under
execution. The ultimate irrigation potential of this sub-
stage is 527 th. ha.

(b) The percentage of work completed so far is as
given below :

3 barrages namely, Teesta Mahananda and
Dauk Nagar barrages and Teesta Mahananda
link canal and Mahananda main canal have
been completed. The progress of other 3 main
canals and distribution system is as given

below.
1. Dauk Nagar Main Canal 66°%
2. Nagar Tancon Main canal Nil
3. Treesta Jal Dhaka Main canal 25%
4. Distribution system 25%

(c) Against an ultimate potential of 527 th. ha.
(thousand Hectares) a potential of 73.35 thousand
hectare was likely to be created by March 1996.

Upgradation of Medical College

1319. DR. PRABIN CHANDRA SARMA : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) whether the Union Government propose to
upgrade the Guwahati Medical College into a fulitiedged
Medical Institute; and

(b) it so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) No, Sir.

(b) Does not arise.
[Translation]
Kanhar Irrigation Project
1320. SHRI BRAJ MOHAN RAM : Will the Minister

OF WATER RESOURCES be pleased to state :

(a) the date on which Planning combined on had
accorded approval to “Kanhar” Irrigation Project in
Palamau district of Bihar;

(b) the details of expenditure incurred on the said
project so far;

(c) whether the Government propose to commission

® this project; and

(d) it so, by when and il not, the reasons theretor?
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THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) The Planning Commission
has not accorded approval to Kanhar Irrigation Project.

(b) No expenditure has been incurred on the project
so far.

(c) and (d). The State Government of Bihar is yet to
settle the issue with the State Government of Madhya
Pradesh. Though there is prescribed time for techno-
economic appraisal of the project. the clearance of any
project depends upon how soon the State Government
complies with the observations of the various Central
Agencies.

[English])
Four Laning of Nagpur Ring Road
1321. SHRI BANWARI LAL PUROHIT : Will the

Minister of SURFACE TRANSPORT be pleased to state:

(a) whether any proposal regarding four laning of
Nagpur Ring Road has been received from
Maharashtra;

(b) if so. the details thereof; and
(c) the reaction of the Government thereof?

THE MINISTER OF SURFACE TRANSPORT (SHR!
T.G. VENKATRAMAN) : (a) Yes, Sir.

(b) and (c). Government of Maharashtra had
submitted a proposal on 25.7.94 for four laning of
Nagpur Ring Road between Wardha Road and Umred
Road (km. 1.457 to km 6.871) for an estimated cost of
Rupees 165 Lakhs which was sanctioned by this Ministry
on 16.11.84 under the Central Road Fund Scheme.

[Translation]
Setting up of IDB
1322. SHRI PANKAJ CHOWDHARY : Will the

Minister of SURFACE TRANSPORT be pleased to state:

(a) whether the Union Government propose to set
up a separate Institutional Development Bank (IDB) to
provide financial assistance for the construction of roads
and National Highways in the Country:

(b) if s0. the details thereof; and

(c) the time by which a final decision is likely to be
taken by the Government in this regard?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) No, Sir.

(b) and (c). Do not arise.
(English]
Production of Ballistic Missile by Pakistan

1323. DR. T . SUBBARAMI REDDY : Will the
Minister of EXTERNAL AFFAIRS be pleased to state :

(a) whether it has been reported that Pakistan is
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producing new ballistic missile at a secret factory with
Chinese support: and

(b) if so, the details thereof and the reaction of the
Government thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI LK.
GUJRAL) : (a) Yes. Sir. Government have seen press
reports in this regard.

(b) Government have been aware of Pakistans
attempts to develop and produce Half series of ballistic
missiles with Chinese assistance and consider it a matter
of great concern. Government of India is committed to
taking all necessary steps to sateguard its security and
national interest in accordance with its own threat
perceptions.

US Report on Pak's Support to Militants

1324. PROF. AJIT KUMAR MEHTA :
SHRI MANIKRAO HODLYA GAVIT :

Will the Minister of EXTERNAL AFFAIRS be pleased
to state .

(a) whether the Government are aware of the latest
report of the US Government “Patterns of Global
Terrorism 1995" admitting Pakistan's support to the
militant groups in Kashmir and Punjab;

(b) it so. the details thereot and the reaction of the
Government thereto:

(c) the steps being taken by the Government to
project the report in the international fora;

(d) whether the Government have taken up the
matter with the US in view of its massive arms supply
to Pakistan; and

(e) it so. the details thereof?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I.K.
GUJRAL) : (a) and (b). The State Department’s Annual
Report on Patterns of Global terrorism for 1995 states.
interalia. that there are credible reports of official
Pakistani support to militants fighting in Kashmir,
including Pakistani, Afghan and Arab nationals. and to
groups that claimed responsibility for various terrorist
bombings in Kashmir. In the context of the on-going
hostae crisis in Kashmir, it mentions that the Harkat-ul-
Ansar (HUA), a militant group headquartered in
Pakistan. is believed to be linked to Al-Faran, the group
that has claims responsibility for the kidnappings. The
Report also mentions that India claims that Pakistan
harbours and supports Sikh militant groups.

The above statements in the Report on Patterns of
Global Terrorism support our position that Pakistan
continues to be directly involved in large sacle
promotion and support of terrosist activities in India,
with the supply of arms, equipment, training and
infiltration.

(c) Government has been sharing with friendly
government on a continuous basis the evidence
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available with us from various sources of Pakistan's
active involvement in terrorism in India.

(d) Yes. Sir.

(e) Government has repeatedly made it clear to the
US Government that the US decision to transfer the
$368 million arms package to Pakistan under the Hank
Brown amendment would not promote peace and
stability in the region and should be viewed. interalia.
in the light of Pakistan's major and direct-involvement
in international terrorism.

Raids on the Residence of Health
Department Officer

1325. SHRI CHANDRESH PATEL :
SHRI RATILAL KALIDAS VERMA

Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether attention of the Government has been
drawn to the news-item captioned “Raids on the
residence of the otficer of Health Department” appearing
in the 'Hindustan’ on June 28, 1996;

(b) if so, the details thereof; and
(c) the stage of investigation?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) Yes, Sir.

(b) and (c). The matter is under investigation and '
details are being collected to be laid on the table of the
House.

Report on Conditions of Indian Girls

1326. SHRI JAGAT VIR SINGH DRONA - Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether the Government are aware of the recent
report on conditions of Indian girls published by the
UNICEF;

(b) if so, the salient features of the report; and

(c) the steps taken by the Government towards the
improvement of the conditions in regard to their
equcational rights?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI) : (a) Government
is aware of the recent Report on the “Progress of
Nations™ brought out by United Nations Childrens’ Fund
(UNICEF).

(b) The Report which is an International publication
gives a global update of how children are faring in both
industrialised and developing countries. They are in the
areas of health, nutrition, gender gap in education,



106 Written Answers

immunisation. malnutrition, maternal mortality. low birth-
weight, poor hygiene. breast-teeding and weaning,
general subordination of women etc.

(c) The steps taken by the Government towards
improvement of the conditions in regard to their
educational rights include :

(i) National Policy on Education (NPE) 1992 and
Programme of Action (POA) which proposes
e cation for women's equality with a focus
on girls in leteracy and primary education
proygramme.

(i) Awareness Generation among Girls and
Women to improve girls participation.

(i1i) Various incentive schemes like umforms, text
books, stipends. attendance allowance.
stationery grants. hostel facilities etc.

(iv) Operation Blackboard where 50% of teachers
appointed are women.

(v) Non-formal Education Programme for Girls.
(vi) Mahila Samakhya Programme.
(vii) Total Literacy Campaigns.

(viii) District Primary Education Programe which
stresses education for girls.

[Transiation]

Garbage Free Air Bases

1327. SHR! AMAR PAL SINGH : Will the Minister
of DEFENCE be pleased to state :

(a) whether the Government propose to implement
the schemes of keeping of the ten kilometer radius of
airbases fully garbage free to avoid any air mishaps:
and

(b) it so. the details thereot?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHR!I N.V.N. SOMU) : (a) and (b). The
Government propose to implement the Centrally
sponsored scheme of improving sanitation and solid
waste management, which includes shifting of open
garbage dumps. construction of covered garbage points.
etc., within a radius of 10 Kms around the vicinity of
selected air bases.
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(English]
Central Schemes for Women and Children

1328. SHRI SANDIPAN THORAT : Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) the central schemes formulated to ameliorate
the conditions of women and children from weaker
sections of the community:

(b) the investment made there under scheme-wise
and State-wise during the last three years and the results
achieved so far;

(c) the outlays provided for 1996-97 for theSo
schemes., scheme-wise and State-wise:

(d) the new schemes proposed for the welfare of
women/children; and

(e) the schemes proposed to be dropped/
suspended?

.THE  MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHR! S.R. BOMMAI) : (a) to (c). The
Department of Women & Child Development is
implementing a number of schemes for upliftment of
women and children belonging to weaker sections of
the society. A statement showing schemewise
expenditure, the results achieved thereunder during the
last three years and the schemewise outlays for 1996-
97 is statement-l. No Statewise allocations are made
under the Central schemes of the Department of Women
& Child Development. However, under the centrally-
sponsored schemes of the Integrated Child Development
Services (ICDS) and Indira Mahila Yojana (IMY), grants-
in-aid are released to the State Governments/UT
Administrations on the basis of the number of projects/
blocks sanctioned in each State/UT. A statement showing
grant-in-aid released to the States/UTs under the ICDS
Scheme during the years from 1993-94 to 1996-97 (till
date) is statement-ll. Another statement showing the
results achieved under the ICDS Scheme during the
last 3 years is statement-lll. As regards Indira Mahila
Yojana. the scheme was launched in 200 blocks of the
country on 20 August. 1995. A statement giving the
grants released to the State under IMY during 1995-96
and the results achieved is statement-1V.

(d) and (e). None.

STATEMENT-I
Scheme wise Expenditure & Achievements in 1993-94, 94-95, 95-96 & Plan Outiay for 1996-97

(Rs. in Crores)

S.No. Name of the Scheme 1993-94 1994-95 1995-96 Plan
Expendi- Achievement Expendi- Achisvement Expendi- Achievement Outiay tor
ture ture ture 1996-97
1 2 3 4 5 6 7 8 9
1. Creches/Day Care Centres 1.66 12389 creches 6.50 12470 creches 7.50 12470 creches 7.50

3.10 lakh bene.

2. National Creche Fund 19.90

3.12 lakh bene.
0.01 450 creches 0.01

3.11 lakh bene.
509 creches 0.01
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1 2 3 4 5 6 7 8 9
3. Early Childhood Education 0.50 4224 centres 0.50 4361 centres 0.50 4365 centres 0.50
4. Balwadi Nutrition Programme 3.94 5641 centres 5.87 5641 centres 6.05 5641 centres 6.05
5. Hostels for working women 7.05 30 hostels 7.75 53 hostels 7.75 37 hostels 7.75
2069 bene. 4592 bene. 3560 bene.
6. Employment cum income
Generating Units for Women 4.40 56 Projects 4.99 134 projects 6.20 188 projects 8.00
(NORAD) 6000 bene. 9635 bene. 13500 bene
7. Support to Training-cum-
Employment Programme for 15.05 6 projects 15.98 13 projects 16.00 7 projects 16.00
Women (STEP) 12000 bene. 68590 bene. 36390 bene
8. Short Stay Homes 2.04 34 homes 2.14 42 homes 2.75 32 homes 2.75
9. Education Work for Preven-
tion of Atrocities against 0.46 Not 0.42 Not 0.35 Not 0.35
Women quantifiable quantifiable quantifiable
10. Rashtriya Mahila Kosh - - 0.01 37066 bene. 0.01 99627 bene. 0.01
11. Mabhila Samriddhi Yojana 10.50 5.40 lakh 50.00 8529 lakh 60.00 158.27 lakh 60.00
accounts accounts accounts
12. Condensed Courses for 8.00 1393 courses 8.00 1215 courses 10.00 1235 courses 9.00
Education & Vocational Training 34825 bene. 30375 bene 30875 bene
13. Socio Economic Programme 4.50 502 units 5.50 564 units 6.50 673 units 6.00
6080 bene. 6768 bene. 4866 bene
14. Awareness Generation Projects 1.25 - 2.00 . 2.25 - 2.25
15. Integrated Child Development 410.62 312 projects 434 99 312 555.64 1677 503.94
Services (ICDS) projects projects
16. Indira Mahila Yojana - - 12.00 200 IMY blocks 12.00
allotted
17. World Bank Assisted ICDS 53.36 66 blocks 90.00 8 blocks 90.00 37 blocks 154.30
Projects
STATEMENT-I!
(Rs. in lakhs)
S.No. States/UTs 1993-94 1994-95 1995-96 1996-97
(April-July 96)
1 2 3 4 5 6
1. Andhra Pradesh 1819.26 - 1796.63 2944 .16 774.37
2. Arunachal Pradesh 501.43 364.43 657.98 164.08
3. Assam 1129.93 2006.10 1859.19 561.49
4 Bihar 2867.11 4779.49 2955.19 1452.69
5. Goa 180.26 144.58 189.63 40.32
6. Gujrat 2270.17 ! 1986.58 2477 .95 655.69
7. Haryana 829.86 703.75 1026.86 226.78
8. Himachal Pradesh 587.34 519.90 852.93 213.22
9. Jammu & Kashmir 710.25 708.33 902.98 300.85
10. Karnataka 3201.45 2874.87 4153.54 5§70.53
11, Kerala 1259.01 1252.62 1788.95 427.64
12. Madhya Pradesh 2631.69 4088.10 3902.20 1050.60
13. Maharashtra 3484.91 3527.82 5409.35 1102.73
14. Manipur 409.47 338.69 484.31 111.30
15. Meghalaya 462.88 333.72 549.69 109.48
16.  Mizoram 315.19 280.42 308.16 69.44
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1 2 3 4 5 6
17. Nagaland 316.38 467.62 559.76 145.88
18. Orissa 722.28 1096.32 1737.01 565.13
19. Punjab 1285.40 762.48 1093.17 355.73
20. Rajasthan 2258.58 1972.64 2565.63 783.74
21. Sikkim 115.23 22.03 126.40 18.48
22. Tamil Nadu 2104.08 1418 .41 2981.45 425.86
23. Tripura 245.96 237.85 359.90 76.72
24. Uttar Pradesh 6977.27 7287.73 11141.94 2755.41
25. West Bengal 3588.95 3648.91 4833.65 1148.78
26. Delhi 494 41 603.01 616.47 97.29
27. Pondicherry 115.33 105.83 117.78 18.48
28. Andaman & Nicobar 53.07 59.54 66.62 18.48
29. Chandigarh 42.84 36.91 38.82 7.56
30. Dadra & Nagar Haveli 17.24 16.29 27.81 3.92
31. Daman & Dw 32.83 21.43 36.32 7.56
32. Lakshadweep 14.70 18.19 15.66 3.92
33. R.K. Mission 17.24 17.85 18.74
34. Miscellaneous 37.83

Total 41062.00 43499.00 56838.03 14264.15
STATEMENT-IH

Statement indicating Statewise Number of ICDS Project Sanctioned and Beneficiaries Covered under ICDS
during last 3 years
(Beneficiaries in Lakhs)

S. States/

No. of ICDS Projects Number of Beneficianies {Children 0-6 Years & Mothers)
No  UTs Sanctioned Uptill Tty T -
(Cumulative) 199394  1994-95 1995-96
93-94 94-95 95-96 Child- Moth- Total Child- Moth- Total Child- Moth- Total
ren ers ren ers ren ers
1 2 3 4 5 6 7 8 9 10 1 12 13 14
1. Andhra 192 209 363 13.74 309 1683 13.58 3.10 16.68 1234 280 15.15
Pradesh .
2. Arunachal 39 39 51 053 010 063 0.56 o 0.67 070 0.12 0.82
Pradesh
3. Assam 79 83 224 3.32 067 3.99 3.90 073 4.62 3.28 0.51 3.78
4. Bihar 296 323 598 11.51 1.74 1325 12.14 192 1405 1123 1.64 12.87
5. Goa 1" 11 11 0.30 0.08 0.38 0.34 0.17 0.51 0.34 0.09 0.43
6. Gujarat 154 163 227 986 186 11.72 9.40 1.78 11.18 9.50 1.81 1131
7. Haryana 104 106 114 7.04 191 8.95 7.1 1.92 9.04 8.33 2.12 10.46
8. Himachal 41 42 75 1.27 026 1.53 1.25 0.26 1.51 1.69 0 32 2.01
. Pradesh
9 Jammu & 69 78 128 1.48 0.30 1.78 1.58 0.35 1.94 1.51 0.32 1.83
Kashmir
10. Karnataka 185 185 185 1579 268 18.47 16.80 411 2091 2291 3.78 26.69
11. Kerala 113 120 164 6.42 1.32 7.74 615 1.33 7.48 5.59 1.09 6.69
12. Madhya 269 298 486 1125 234 1359 1092 2.79 13.72 1294 2.85 15.80
Pradesh

13. Maharashtra 255 274 326 17.70 3.60 2130 17.70 3.60 2130 17.61 3.62 _21.23
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1 2 3 4 5 6 7 8 9 10 11 12 13 14
14. Manipur 29 29 32 0.90 .0.18 1.08 °1.07 0.21 1.28 1.16 0.23 1.38
15. Meghalaya 30 30 30 0.75 0.10 0.85 0.81 0.13 094 092 0.16 1.08
16. Mizoram 21 21 21 052 0.14 066 057 0.15 oM 0.65 0.15 0.81
17. Nagaland 26 27 53 1.24 0.1'8 1.42 1.42 0.29 1.71 1.43 0.42 1.85
18. Orissa 218 229 324 12.48 2.42 1490 13.10 2.55 1565 12.78 225 15.03
.19. Punjab 70 72 123 216 063 279 216 067 283 2.15 0.51 2.66
20. Rajasthan 182 194 270 6.28 1.07 7.35 8.54 1.68 10.21 9.02 1.79 10.81
21. Sikkim 4 5 5 0.1t 002 013 0.13 003 0.15 0.19 0.04 0.23
22. Tamil Nadu 112 431 434 5.10 1.13 6.23 5.15 1.13 6.28 9.87 421 1408
23. Tripura 19 20 23 0.66 0.1 0.77 070 0.13 084 0.88 0.10 0.98
24. Uttar Pradesh 540 580 935 16.62 384 2046 1726 452 21.78 18.26 4.44 2270
25. West Bengal 277 294 366 11.55 1.71 13.26 11.76 2.05 13.81 12.62 1.76 14.39
26. A & N Islands 4 5 5 0.17 0.03 0.20 0.16 0.04 0.20 0.13 0.04 017
27. Chandigarh 2 3 3 0.13 0.04 0.17 013 004 0.17 0.13 0.04 0.17
28. D & N Haveli 1 1 1 0.13 0.04 0.17 0.13 0.04 0.16 0.13 0.04 0.16
29. Delhi 28 28 29 3.16 064 380 389 079 468 354 0.68 4.22
30. Daman & Diu 2 2 2 0.05 0.02 0.07 0.05 0.01 0.06 0.05 0.01 0.07.
31. Lakshadweep 1 1 1 0.05 0.02 0'o7 0.05 0.02 0.07 0.06 0.02 0.08
32. Pondicherry 5 5 5 0.29 0.08 0.37 0.30 0.08 0.38 0.31 0.10 0.42

Total 3378 3908 5614 162.56 32.35 194.91 168.80 36.73 205.52 182.28 38.07 220.35
STATEMENT-IV 1 > 3 4 5
howi rants rel U
@ 7
1996, State/UT-wise. 12. Madhya Pradesh 85.40 14 5
— ' — 13. Maharashtra 97.60 16 5
S. Name of the Grants State/ Statewise 14. Manipur 6.10 1
No. State/UTs relegsed QT- No.lof 15. Meghalaya 6.10 . )
during  wise Indira
95-96 No of Mabhila 16. Mizoram 6.10 1
(Rs. in IMY Block 17. Nagaland 6.10 1
lakhs) blocks Societies 18. Orissa 42.70 7
a“;’c:'red regd. 19. Punjab 30.50 5 5
95-96 20. Rajasthan 61.00 10
) 2 o 3 4 5 21. Sikkim 6.10 1 1
22. Tamil Nadu 79.30 13
1. Andhra Pradesh 85.40 14 14 23. Tripura 6.10 1
2. Arunachal Pradesh 6.10 1 24. Uttar Pradesh 183.00 30 30
3. Assam 30.50 5 - 25. West Bengal 85.40 14 -
4. Bihar 122.00 20 - 26. Delhi - 2
5. Goa 6.10 1 27. A & N Islands - 1 -
6. Gujarat 61.00 10 28. Chandigarh 1
7. Haryana 24.40 4 - 29. Dadra & Nagar Haveli - 1
8. Himachal Pradesh 18.30 3 30. Daman & Diu . 1 -
9. J& K 12.20 2 31. Lakshadweep 1
10. Karnataka 61.00 10 10 32. Pondicherry - 1 .
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Teaching Hindi Abroad

1329. SHRI SRIBALLAV PANIGRAHI : Will the
Mini_ster of EXTERNAL AFFAIRS be pleased to state :

'(a) whether Indian Council of Cultural Relations
had prepared a panel of candidates during the month
of June. 1996 for deputation for teaching Hindi abroad:

(b) if so, whether the selection has been done
disregarding the guidelines issued by the Government
in this regard:

(c) whether candidates who had been on deputation
abroad earlier have also been selected again:

(d) whether the Government propose to direct
I.C.C.R. to reselect candidates as per the guidelines
issued; and

(e) if so. the details thereof and if not, the reasons
therefor?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI | K.
GUJRAL) : (a) After seeking nominations from major
Indian universities and Central institute of Hindi. ICCR
had conducted interviews for preparing a panel of Hindi
teachers to be deputed abroad against existing and
future vacancies. The interviews of suitable candidates
were held on 25-26 June. 1996 by a duly constituted
Selection committee of Hindi experts

(b) No. Sir. The selection has been done within the
guidelines for deputation of Hindi teachers abroad and
after seeking nominations from a number of universities
in India and scrutiny of applications

(c) There are four candidates who have already
been deputed by ICCR to toreign countries and who
have been selected and placed on the fresh panel.
However, as per the decision of the Selection committee.
these candidates have been placed last on the panel
and candidates who have never been posted abroad
earlier will get preference in order of merit.

(d) and (e). No. Sir. Since the selections already
made are within the guidelines and policy laid down for
this purpose, the Government does not propsoe to direct
ICCR to have fresh interviews

Blood Donation

1330. SHR! PINAKI MISRA  Will the Minister of
EXTERNAL AFFAIRS be pleased to state -

(a) whether. attention of the Government has been
drawn to the news item in the Hindustan Times dated
January 14, 1996 to the effect that blood donation from
Indians are retused in Sweden on the grounds of
congenital nisk factor:

(b) it so. whether blood donations from Indian donors
are refused on similar grounds of race in other European
and developed countries; and

(c) it so. the Government's information in this regard
and the reaction of the Government thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I.K.
GUJRAL) : (a) Yes, Sir. However. the report is inaccurate.
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There is no legislation in Sweden which discriminates
among doonors on the basis of a congenital risk factor.

(b) No Sur.
(c) Does not arise.

Sharing of Flood Water

1331. SHR! GIRDHARI LAL BHARGAVA .
SHRI MAHENDRA SINGH BHATI :

Will the Minister of WATER RESOURCES be pleased
to state :

(a) whether the State Government of Rajasthan have
requested/proposed to Central Water Commission and
the Union Government to expedite the matter relating to
sharing of flood water of Ganga with Rajasthan:

(b) it so. the details thereof:

(c) the ime by which a decision i1s likely to be taken
by the CWC/Union Government in this regard:

(d) whether the surplus water of river Ganga is
proposed to be utihsed by the State Government for its
drought prone areas: and

(e) it so. the steps taken therefor?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) and (b). Ganga Flood
Control Board was asked to prepare a scheme for
diversion of Ganga water to Rajasthan for 100 days
during monsoon at the rate of 1133 cubic metres per
second (cumec) near Hardwar and 566 cumec near
Bijnore. The study was entrusted to Central Water
Commission to find out the availability of surplus water
at these two places for diversion to Rajasthan.
Government of Rajasthan has requested Central Water
Commission to expedite the study.

(c) Th@ study conducted by Central Water
Commission revealed that sufficient water was not
avilable in Ganga at these two places for more than 20-
30 days in a year for diversion to Rajasthan. On the
request of Rajasthan. Central Water Commussion has
agreed to review the study. The time required to take a
decision by Ganga Flood Control Board will depend
upon the outcome of the study.

(d) and (e). Yes. Sir. Rajasthan has indicated to
utilise the surplus flood water of the Ganga in the drought
prone areas of the State The state will formulate a
technical proposal depending upon the outcome ot the
study.

Central Assistance for Irrigation Projects

1332. SHRI RAJIV PRATAP RUDY
DR. SAHEBRAO SUKRAM BAGUL :
SHRI MRUTUNJAYA NAYAK :

Will the Minister of WATER RESOURCES be pleased
to state :

(a), whether the on-going major medium irrigation
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projects in the country. particularly in Bihar and Orissa
are receiving aid from World Bank:

(b) if so. the details thereof and the amount received
from the World Bank with allocation of funds to each
State:

(c) whether the funds allocated by the Centre for
this purpose during the last three years have been
reduced;

(d) if so, the reasons therefor and details of amount
of Central Assistance;

(e) whether the Government have come across of
diversification of assistance for other purpose: and

(f) the steps taken by the Government in this regard?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) There are eight World Bank
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assisted major and medium isrigation projects currently
under implementation in the country. In Bihar, there is
no World Bank assisted project in operation. In Orissa
there are three World Bank assisted projects under
implementation.

(b) A statement indicating the Name of the Project,
Date of Agreement, Amount of Assistance and Utilisation
of Funds upto 31.3.1996 is enclosed.

(c) and (d). The Central assistance to the States is
in the form of block loans and block grants. Irrigation
being a state subject. the mvestigation. planning.
execution as well as funding is done by the state under
the ‘State Plan’. The reduction in the actual expenditure
as compared to approved outlay as indicated in the
table given below is mainly due to reduction in the
resources to be raised by the State.

Central Assistance

(Rs. in crores)

1993-94 1994-95 1995-96
(Approved) (Actuals) (Approved) (Actuals) (Approved) (Latest Estimates)
1. Bihar 1801.60 1647.46 2068.05 1846.16 1786.57 1786.57
2. Orissa 1213.14 944 .35 1311.43 1127.49 1263.29 1250.13
(e) No. Sir.
(f) Does not arise.
STATEMENT
List of on-going Externally Assisted Irrigation Projects
S. Name of the Project ' o Ué_téte Date of Amount of Utilisation
No. Agreement Assistance as on
31.03.1996
(in Million)
1 2 3 4 5 6
World Bank
1. Upper Krishna Irrigation Karnataka 16.6.89 US$ 169.208 US$ 150.812
Project Phase-Il
2. Maharashtra Composite Maharashtra 5.12.85 US$ 169.083 US$ 138.411
Irrigation Project-1l|
3. Punjab irrigation and Punjab 9.2.90 USS$ 171.429 US$ 93.875
Drainage Project
4. Haryana Water Resources Haryana 6.4.94 USS 294.289 US$ 32.263
Consolidation Project
5. Tamil Nadu Water Resources Tamil Nadu 29.4.95 (V3 282.9 US$ 12438
Consolidation Project
6. Orissa Water Resources Orissa 19.12.95 USs$ 290.9 US$ 276.693

Consolidation Project
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1 2 3 4 5 6
7. Dam Safety Assurance Multi-state 10.6.91 USS$ 148.884 US$ 20.847

and Rehabilitation Project
Tamil Nadu &
Orissa)

8. Hydrology Project Multi State

(Orissa, Maharashtra,
Gujarat, Karnataka,

Kerala, Andhra

Pradesh, Madhya

Pradesh and
Tamil Nadu)

(M.P., Rajasthan,

22.9.95 US$ 142.0 Us$ 4.003

[Translation]
Education for Minorities

1333. SHRI MAHESH KUMAR M. KANODIA : Will
the Minister of HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) the number ot meetings held so far under the
programme of education for minorities and the dates on
which they were held;

(b) the decisions taken by the Government in this
regard; and

(c) the details of the action taken by Government
for implementing such decisions?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) On a Meeting of the National Monitoring Committee
on Minorities Education. was held on 8th November.
1995.

(b) and (c). Necessary steps have already been
initiated in terms of the discussions and decisions taken
in that meeting. Details are given in the enclosed
Statement.

STATEMENT

Recommendations

1. Efforts be made to fuse the special measures
targeting the minorities with the general measures to
improve the availability, accessibility and content ot
education. Particularly, schemes relating to
universalization of elementary education and total
literacy campaigns be taken up in minority concentration
areas on priority basis.

Action Taken
Operation Blackboard

- Under Operation Black-Board Programme. all
primary schools as in 1986 have been covered (5.22
lakhs). Upper primary schools are concerned.
preference would be given to minority concentration
blocks.

Non-Formal Education

- As far as Non-formal Education is concerned in
states with minority concentration districts strong
emphasis would be laid on preparation of instructional
material in urdu and on locating NFE centres in minority
concentration blocks.

District Institutes of Education & Training

- In some District Institutes of Education & Training
(DIETs). special cells have been created for inservice
training of urdu teachers. More such Cells will be
created.

Total Literacy Campaign

- Under the total hteracy campaign 12 Minonty
Concentration Districts have been identitied comprising
Bhopal ot MP. West Dinajpur of WB. Jaisalmer of
Rajasthan. Rampur. Saharanpur, Muzttarnagar. Gonda.
Pilibhit of Uttar Pradesh and Purnea. Kishanganj, Katihar
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2. The schemes for the educational development of
minorities be given appropriate publicity so that the
intended beneficiaries get sufficient information in this
respect.

3. UGC scheme of Coaching Classes for minorities
has not fulfilled its objectives. This needs to the looked
into and implementation of the scheme be intensified
with focus on women. Special Coaching classes for
women should be started soon.

4. Adequate data should be generated about the
extent of benefit which is being derived by the members
of the minority community from various schemes
designed for their welfare and for this purpose studies
be taken up in hand through resource organisations
and other agencies.

5. A sub-Committee of the National Committee be
set up to interact with the states in order to ensure
better implementation of the programmes.

Nehru Yuvak Kendra

1334, SHRI BHANU PRATAP SINGH VERMA : Will
the Minister of HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) the number of Nehru Yuvak Kendras functioning
in Uttar Pradesh. location-wise and the names of the
areas covered by these Kendras;

(b) the expenditure incurred on the Kendras located
in Jhansi division during the last three years. and

~ (c) the amount sanctioned for the each Kendra in
Jhansi division during the current financial year?

THE MINISTER OF STATE IN THE DEPARTMENT
OF YOUTH AFFAIRS AND/SPORTS IN THE MINISTRY
OF HUMAN RESOURCE DEVELOPMENT (SHR!
DHANUSHKODI ATHITHAN R.) : (a) 63 Nehru Yuva
Kendra are functioning in Uttar Pradesh. Location of
these Kendras are given in the attached statement-!
Each Kendra covers the respective revenue district
except in Sultanpur district where there are two
Nehru Yuva Kendras. one in Sultanpur and the other in
Ameth:.

(b) The expenditure incurred on the Kendras located
in Jhansi division during the last three years i1s given
in the attached statement-il.

(c) The amount sanctioned for each Kendra in
Jhansi division during the current financial year is as
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& Darbhanga of Bihar. In most of the districts Total
Literacy Campaings have been launched.

Following steps are being taken :

1. Issue of advertisements in newspapers.
particularly regional language newspapers.

2. Bringing out reader triendly brochures.

3. Requesting State Governments to give wide
publicity to programmes for munorties education.

4. Use of Radio and TV or dissemination of
information about minority programmes.

UGC has advised the coordinators of all the
Coaching Centres to give special emphasis on coaching
of women candidate.

NCERT and NIEPA have been requested to prepare
projects for the purpose.

.

\

Under consideration.

under
1. Banda  Rs 1.80. 470/-
2. Hamirpur Rs. 1,44.720/'-
3. Jhansi Rs. 1.41.300/-
4 Jalaun Rs. 1.39.320/-
5

Lalitpur Rs. 1.38.720/-

|

STATEMENT-I

List of Nehru Yuva Kendras Functioning n the
State of Untar Pradesh
S.No. Name of Kendra

1 2

Almora
Allahabad
Aligarh

Y

Partapgarh
Azamgarh
Badaun
Banda
Bijnor

® N O O s N




ASADHA 31, 1918 (Saka) * Written Answers 122

121 Written Answers

1 2 B
v

9. Chamoli

10. Dehradun

11.  Deoria

12.  Fatehgarh

13. Fatehpur

14. Faizabad

15.  Ghasipur

16.  Gorakhpur

17. Hamirpur

18. Jhansi

19.  Lakshimpur Khri
20. Mathura

21.  Meerut

22. Muzaftar Nagar
23. Moradabad

24.  Nainital

25.  Mirzapur

26. Pauri Garhwal
27.  Pithoragarh
28. Rai Bareilly
29. Rampur

30. Sitapur

31.  Saharanpur

32. Unnao

33. Uttar Kashi

34. Varanasi

35. Sultanpur

36. Lalitpur

37.  Etah

38. Agra

39. Tehti Garhwal
40. Butandshahar
41.  Shahjahanpur
42.  Bahraich

43. Jaunpur

44. Bareilly

45.  Pilibhit

46. Mampun

47.  Lucknow

48. Gonda

1 2

49. Barabanki

50. Ballia
51. Kanpur
52. Etawah

53. Jalaun

54. Ghaziabad

55. Hardoi

56. Basti

57. Haridwar

58. Biddharthnagar

59. Amethi
60. Maharajganj
61. Mau

62. Ferozabad
63. Sonebhadra

STATEMENT-H

The Expenditure Incurred on the Kendras Located in
Jhansi Division during the Last Three Years.

S. Kendra 1993-94 1994-95 1995-96

No. Name (Rs.) (Rs.) (Rs )

1. Banda 2.38.871-90 1,70.937-00 1.65.070-00
2. Hamirpur 1.49,280-40 1.74 833-50 1.76.401-00
3. Jhansi 1,54 330-15 82.777-30 1.42.095-50
4. Jalaun 1,40.053-10 1.81.913-10 1.11,186-00
5 Laltpur 1.48.302-20 1.34.377-30 2.00.295-55

New Policy of Sports

1335. KUMARI UMA BHARAT! :
SHRI SATYA DEO SINGH :
SHRI PANKAJ CHOWDHARY

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the Government have formulated any
new policy in regard to sports:

(b) if so, the details thereof. and

(c) the time by which the above policy 1s hkely to
come into force?

THE MINISTER OF STATE IN THE DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY
OF HUMAN RESOURCE DEVELOPMENT (SHRI
DHANUSHKOD! ATHITHAN R.) : (a) No. Sir.

(b) and (c). Do not anse.
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STATEMENT
Name of Number of Leprosy Eradication Centre. District functioning
in the State of Assam . - B
SET uLC uuLC Leprosy LCU MLCU LTU
treatment
Centre

Kamrup 16 1 1 4 1
Nalbari 13 2 1
Kokrajhar 5 1 1 1
Bongaigaon 8 1
Dhubri 16 1
Barpeta 6 1
Goalpara 8 1 1 1 1
Nagaon 19 1 3 1
Merigaon 8 1
Golaghat 9 1 1 1
Jorhat 13 1 1 1
Dibrugarh 16 1 1 1 1
Sibsagar 16 1 1 1 1
Tinsukia 10 1 1 1
Dhemaji 13 1
Lakhimpur 26 4 1
Darrang 7 1 1
Sonitpur 10 2 1
Karbi-Anglong 18 27 2
Karimganj 8 1 2 1
N.C. Hillas 4 7 1 1
Caohar 14 1 1 1
Hailakandi 5 1 1
Total 268 13 1 56 7 2 22
LCU - Leprosy Control Unit
uLc - Urban Leprosy Centre.
MLCU - Modiied Leprosy Control Unit
HLTU - Mobile Leprosy Treatment Unit
UuLC - Upgraded Urban Leprosy Centre
SET - Survey Education & Treatment Centre
[English] (c) whether any free medicines are being provided

Leprosy Eradication Centre

1336. DR. ARUN KUMAR SARMA : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state :

(a) the number of leprosy eradication centres in
operation in Assam, district-wise:

(b) the amount of assistance sanctioned and
released to each of these centres by the Govermment
during each of the last three years:

to leprosy patient in those centres; and
(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHR! SALEEM IQBAL
SHERVANLI) : (a) The number of leprosy eradication
centres functioning in various districts in Assam i1s given
in the attached statement.

(b) The assistance to these centres is released by
the State Govt. However, the assistane released to
the State of Assam during the last three years is as
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under :-
Year - Assistance reléased by Gowvt. of India
(Rs. in lakhs)
Cash Kind Total
1993-94 18.00 1.49 19.49
1994-95 20.00 16.47 3647
1995-96 20.00 42.45 62.45
(c) Yes, Sir.

(d) Anti Leprosy drugs are being supphed to State
for tree treatment of all the patients as and when
requested by the State Govt

National Council of Blood Transfusion

1337. SHRI MOHAN RAWALE : Will the Minister of
HEALTH AND FAMILY WELFARE be pleased to refer to
the reply given to Unstarred Question No. 35 on
February 27, 1996 and state

(a) whether the Government have since set up a
National Council of Blood Transfusion:

- (b) if so, the details thereof;

(c) if not. the reasons therefor:

(d) whether the State Governments have also been
advised to set up similar bodies at State level: and

(e) if so. the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF

HEALTH AND FAMILY WELFARE (SHR!I SALEEM IQBAL
SHERVANI) : (a) Yes. Sir

(b) National Blood Transtusion Council has been
constituted and registered under Societies Registration
Act of 1860 on 23.5.1996 under the Chairmanship of
Additional Secretary & Project Director (NACO) having
members from Govt. of India, Indian Red Cross Society,
Medical Council of india. Indian Medical Association,
major medical and health institutions and private blood
institutions.

‘(c) Does not arise.

(d) Yes, Sir.

(e) So far information has been received from the
following 19 States/Union Territories contirming

establishment of Blood Transtusion Councils in therr
respective States -

Andhra Pradesh
Assam

Gujarat

Haryana

Jammu & Kashmir
Karnataka

Kerala

NO O e WD~
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8. Maharashtra
9. Mizoram

10. Manipur

11.  Orissa

12. Uttar Pradesh
13. Tamil Nadu
14 Punjab

15. . Tripura

16. West Bengal
17 Pondicherry
18. Chandigarh Admn.
19. Daman & Diu

[Translation]
Synthetic Milk

1338. SHRI MRUTYUNJAYA NAYAK
SHRI RATILAL KALIDAS VERMA :
SHRI KACHARU BHAU RAUT :
SHRI PANKAJ CHOWDHARY
SHRI DATTA MEGHE :

Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether synthetic milk containing a mix of
hazardous chemicals is being sold by milk producers in
many parts of the country:

(b) whether any remedial measures have been
taken by the Government in this regard.

(c) it so. the details thereof:

(d) whether any study regarding possible ill-ettects
of such milkk has been conducted by the Government:

(e) if not. reasons theretor;

(f) whether Government have been able to take any
action against the guilty manutacturers of synthetic milk;
and

(g) 1t not. the reasons therefor”?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVAN!)  (a) Some cases ot adulteration 1in milk
with toreign substances have been reported trom
certain States in the northern parts ot the country.

(b) and (c). Sale of adulterated milk 1s prohibited
and 1s a punishable oftence under the provisions of the
Prevention of Food Adulteration Rules. 1955 The Food
(Health) authorities of States/UT. have been advised to
step-up surveillance measures and take appropriate
legal action aginst the oltenders.

(d) and (e). Presence of sodium hydroxide/
detergents/added urea in milk may cause gastric
disorders.
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(f) and (g). The concerned State authorities have
launched prosecutions and some arrests have aiso been
made.

National Waterway Between Patna and Allahabad

1339. SHRI RAM KRIPAL YADAV : Will the Minister
of SURFACE TRANSPORT be pleased to state :

(a) whether the Government till date has not been
able to open National Waterway for traffic between Patna
and Allahabad;

(b) if so, the reasons therefor; and
(c) the time by which this waterway will be opened?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATRAMAN) : (a) to (c). During high water
period, the waterway between Patna and Allahabad is
open for traffic. However, in order to make it navigable
round the year, bed regulation activities, such as,
dredging. bandalling and provision of terminal facilities
are proposed to be included during the 9th Five Year
Plan, phasing of which would depend on growth of
cargo and availability of funds.

Research Centre Nalanda

1340. SHRI ANAND RATNA MAURYA : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) the objectives with which Mahavihar and
Postgraduate Research Centre (Snatkotar Anusandhan
Kendra) was set up at Nalanda and whether these
objectives are being achieved.

(b) the reasons for delay on the part of the Central
education department in taking over this research centre
located at such a place of pride; and

(c) the details of the proposal under consideration
to directly monitor the development activities at this
research centre?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAL) : (a) and (b). Nav
Nalanda Mahavihar (NNM), an Institute dedicated to
the post graduate studies and research in Pali language
and literature and Buddhology, was established by the
State Government of Bihar in 1951 with a view to
reviving some of the past glory of the ancient University
of Nalanda. In 1990, the Government of Bihar decided
to hand over the NNM to the Government of India
(Department of Culture). This decision was taken
keeping in view the international character of the Institute
as also to facilitate its all round development.
Consequent upon this decision. Government of India
(Department of Culture) prepared Memorandum of
Association, Rules, Regulations and Bye-laws of the
Nav Nalanda Mahavihar. After completing the legal and
administrative formalities, the NNM was taken over by
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the Government of India vide Resolution dated 7-12-
1993. The Institute was registered as a Society under
the Societies Registration Act on 25-2-1994.

(c) According to the new dispensation, the Nav
Nalanda Mahavihar is an autonomous society fully
funded by the Government of India (Department of
Culture). A Director has been appointed to manage the
affairs of the Institute. The Academic Council and the
Finance Committee of the Society have also been
constituted.

[English]
Sports Institutions

1341. SHRIMATI JAYAWANT! NAVINCHANDRA
MEHTA : Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the number of sports institutions functioning/
proposed to be opened in the country to encourage
sports for women;

(b) the details thereof, State-wise;

(c) whether the sites have been identified for new
institutions. if so, the details thereof, State-wise;

(d) the funds allocated and spent during the last
three years. institution-wise; and

(e) the efforts being made to find out new talents,
discipline-wise?

THE MINISTER OF STATE IN THE DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY
OF HUMAN RESOURCE DEVELOPMENT (SHRI
DHANUSHKOD! ATHITHAN R.) : (a) Sports Authority of
India (SAl) under its various schemes encourages
Sports among Women. Apart from National Sports Talent
contest, SAI training Centres and Special Area Games
(SAG) schemes which promote sports among Women
also, the following schemes are being implemented
exclusively for Women :-

(i) National Sports Festival for Women

This Festival is held every year and involves
holding of lower level competitions (Block,
Distt. and State level) by the States/UTs which
are followed by National level competitions.

(i) Sports Talent Search Scholarship Scheme

Under this Scheme, scholarships are
awarded to Women National champions and
to women having Masters Degree in physical
education doing SAl's NIS Diploma/M.Phil/
Ph.D.

(i) Promotion of Sports and physical
Education amongst women

Under the Scheme, Special Certificate
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Courses are held every year for women
physical education teachers.

(b) and (c). Details in respect of Adopted Schools
under National Sports Talent Contest scheme as well
as in respect of SAl Training centres and Special Area
Games scheme are given in the attached statements |.
Il and Il

(d) On an average, SAl spends a sum of Rs.
37.500/- per child per year on education. training and
participation in the tournaments for the children admitted
under the schemes mentioned in para 1 of part (a)
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above. Year-wise details are as un.der -

1993-94 Rs. 2.87.47.306/-
1994-95 Rs. 2.91.12.480/-
1995-96 Rs. 2.45,92.701/-

(e) Under all the above schemes. talent scouting is
carried out from Block level to National level with the
help of local authorities, State Govts.. in association
with Regional Directorates of SAl Talent is being scouted
in 17 disciplines as per details given in statement-IV.

STATEMENT-I

Adopted Schools under National Sports Talent Contest Scheme

Name of School Discipline Boys Girls Total
1 2 3 4 5
Punjab
1 Govt. Girls Senior Athietic 14
Secondary School
Jallandhar Hockey 06 20
1-A Yadnandra public Athletic 08 03 1
School. Patiala
2 Shivalik Public School Athletics 08 05
Hockey 11 -
Volleyball 13 03
Badminton 04
Wrestling 18
Football 11 73
Haryana
1. Motilal Nehru School Athletics 15 08
of spornts Rai. Gymnastics 06 06
Hockey 04 .
Swimming 08 02 S0
Himachal Pradesh
) Govt. Seniro Secondary Hockey 07 07
School. Mazra.
Delhi
1. Air Force bal Bharti Badminton 05
School. New Delhi Basketball 02
Swimming 02 09
2 Mothers International Athletics 05
School, New Delhi Table Tennis 03 08
Uttar Pradesh
’ M. K.P. Inter College Hockey 14
Dehradun. Table Tennis 02
Volieyball 02
Badminton 02 20




131 Written Answers .

JULY 22, 1996

Written Answers

132

1 2 3 4 5
Madhya Pradesh
. Maharani Lakshmibai Athletics 10
Govt. Multi purpose Basketball 02
School, Jabalpur Gymanstic 03 15
West Bengal
1. Gowt. Girls _Athletics 23
High School Gymnastics 10
Krishnanagar Volleybali 06 39
‘2. Dowhill School Athletics 04
Karshiang, W.B. Basketball 04
Gymnastics 13 21
3 Taldi Mohanchand High Athletics 14 06
School, Taldi Swimming 15 07
Volleyball 04 02 48
Orissa
‘1. St. Mary Girls School Athletics 05 05
Sundergarh
‘Bihar Govt. Girls High Athietics 14
School, Ranchi Hockey 12
Volleyball 04 30
Sikkim
Tashi Namgyal Academy Athletic 03 02
Gangtok Badminton 02 02
Football 14 -
Table Tennis 03 01
Swimming 03 02 32
Assam
1. Govt. Bezbaruah Hr. Sec. Athletics 04 06
School, Golaghat Football 13 - 23
Arunachal Pradesh
1. Dony Polo Vidya Bhavan Football 08 -
itanagar Athletics 16 09 33
Maharashtra
1. Pravara Public School. -Athletics 1 10
Pravaranagar Gynastic 09 -
Swimming 10 02
Basketball 12 03
' Hockey 04 - 61
2. Muktangan English School Athletics 33 22
Pune Gymnastics 03 08 1 66
3 Sanjeevan Vidyalaya Badminton 04 02
Panchgani Basketball 05 .
Swimming - 02 13
Gujerat
1. NSTC Gandhinagar Athletics - 11
(Hostel), Gandhinagar Hockey 04 -
Gymnastic - 02 17

* These Schools are exclusively for girls.
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1 2 3 4 5
Andhra Pradesh
1. V.P. Siddhartha Public School Athletics 03 05
Vijaywada Basketball 03 : -
Gymnastic 1" 04 26
Kerala
1. Mount Carmel Girls School Athletics - 13 13
Kottayam.
- Total= 318 322 640
STATEMENT-lI
SAl Training Centres
S:No. .Siate - Centre "vwm‘Dnscipline ‘“-A:m”innate Position
R Boys Girls Total
1 2 3 4 5 6 7
1. Punjab Patiala Gymnastics 01 05
Hockey 23 -
Judo 09 -
Swimming - - 38
2. Andhra Pradesh Eluru Athietics 05
Volleyball 05 -
Wt. Lifting 03 01 14
3. Karnataka Dharwad Athletics 18 03
Basketball 12 - 33
4. Karnataka Medicary Athletics 4 12
Hockey . Co- 21 33
5. Karnataka Bangalore Athletics 05 02
Boxing 03
Football 16
Hockey 25 -
Judo 06 - 57
6. Kerala Kollam Athletics - 20 1
Football 07 - 38
7. Kerala Trichur Athietics 03 06
Basketball - 11
Badminton 03 -
Swimming 01 02 26
8. Kerala Calicut Athletics 14 -
Badminton - 01
Volleybal 14 .
Football - 17 . 46
9. West Bengal Burdwan Basketball 08 .
Gymnastics 05 07
Volleybali 04 - 24
10.  West Bengal Calcuta. Athletics 06 03
Football 03 -
Hockey 21

Archery 04 06 43
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1 2 3 4 5 6 7
11. Orissa Cuttack Athletics 12 06
Football 27 -
Gymnastic 05 02
Basketball 14 B
Hockey - 66
12. Maharashtra Buldana Athletics 06 04
Handball 02 12 24
13. Maharashtra Kandivali Athletics 11 04
Hockey 26 -
Wrestling 11 52
14. Rajasthan Ajmer Athletics 09
Basketball - 04
Volieyball 03 16
15. Assam Golaghat Athletics 13 13
Football 15 - 41
16. Assam Guwahati Athletics 05 03
Football 23 -
Cycling 06 03
Wt.Lifting 04 03 47
17. Meghalaya Shillong Athletics 05 09
Archery 09 -
Football 28 51
18. Manipur Imphal Athletics 10 09
Football 21 -
Hockey - 16
Cycling 08 05 69
19. Chandigarh(U.T.) Chandigarh Athletics 08
Basketball 10
Volleyball 09
Hockey 16 43
20. HP Bilaspur Athletics 03 04
Volleyball 07 -
Boxing 06 20
21, Goa Margaon Athletics 04 04
Football 19 -
Boxing 06 33
567 247 814
STATEMENT-IlI
Sports Authonty of India
Special Area Games
S.No. Name of the Centre Discipline No. of Boys No.of Girls Total
1 2 3 4 5 6
Mizoram
1. Aizwal Boxing 20 - 20
Judo 9 7 16 36
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1 2 3 4 5 6
Manipur
Imphal Boxing 12 - 12 9
Judo 15 6 21 66
Wrestling 15 - 15
Weightlifting - 18 18
Kerala
Alleppey Kayaking 10 7 17 9
Canoeing 5 - 5 39
Rowing 15 2 17
Tellicherry Gymnastic 7 7 14 14
Delhi (Associate Members-5) Archery 4 1 5 4
Cycling 7 4 1 27
Fencing 11 - 11
Uttar Pradesh
Allahabad Gymnastics 11 11 22 22
Bihar
Ranchi Hockey 13 5 18 18
Orissa
Jagatpur Rowing 5 5 10
Ca noeing 4 - 4 ] 21
Kayaking 4 3 7
Andaman & Nicobar Islands
(A) Port Blair Kayaking 5 5 10
Canoeing 4 - 4
Rowing - 6 6 44
Cyclhing 14 10 24
(B) Car Nicobar Athletics 1 - 1
Football 19 - 19 ] 20
210 97 307 307
STATEMENT-IV 14, Fencing
15. Cycling
List of the Disciplines 16. Archery
1 Athletics 17. :Va;eorwipczrts (Kyaking, Canoeing
2. Hockey 9
3. Vollyball
4 Basketball Demolition of Historical Monuments
5. Football ‘
6 Badminton 1342. SHRIMATI SUMITRA MAHAJAN : Will the
' adminto Minister of HUMAN RESOURCE DEVELOPMENT be
7 Wrestling pleased to state
8. Gymnastic ) (a) whether the Government are aware of the fact
9. Table Tennis that the historical monuments ‘Sheela Lekh' are being
10. Swimming destroyed/demolished in “Dhar” Bhoj Shala of M.P.; and
1. Judo (b) it so, the steps taken or proposed to be taken
12. Boxing to preserve these historical heritage inscribed in Sanskrit
13. Weightlifting and Pali languages?
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THE MINISTER FOR HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI) : (a) No “Shila
Lekh" (inscription) is being destroyed/demolished in
Bhoj Shala. Dhar. Madhya Pradesh.

(b) Question does not arise.

Land Acquired by Army in J&K

1343. SHRI GULAM RASOOL KAR : Will the
Minister of DEFENCE be pleased to state :

(a) the total area of land acquired by the army in
J&K so far;

(b) whether the compensation has been paid to the
owners;

(c) it not. the reasons therefor; and
(d) the area of land taken by army on rental basis?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHR!I N.V.N. SOMU) : (a) 11.420.459 acres
of land has been acquired in Jammu & Kashmir so far
under the J&K Requisitioning and Acquisitioning of
immovable Property Act. 1958 and J&K Land Acquisition
Act. 1990 (svt).

(b) and (c). Compensation for the above acquired
lands has been paid except for the followig areas for
the reasons stated therein

(1) 1007.469 acres - for want of Assessment
reports as per the J & K RAIP Act from the
State Government authorities indicating the
amount of compensation payable.

(1) 894 acres - final award under J& K LA Act
had not been declared by the State
Government authorities. However
Rs.9.76.34.600/- has been paid as on
account payment

(i) 32.176 acres - Assessment report from the
State Government received in February 96
and I1s under examination in Ministry of
Detence in consultation with Director General,
Detence Estates

(d) 30726.731 acres of land i1s held by army on
rental basis.
[Translation]

Regional Cultural Centre

1344, SHRI LALIT ORAON.: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) whether the Government propose to set up a
regional cultural centre at Ranchi (Bihar) in order to
patronise and develop tribal folk arts and culture:

(b) it so, the details thereof: and
(c) if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMALI) : (a) No. Sir.
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(b) Does not arise.

(c) Bihar is already one of the participating States
under the North Central Zone Cultural Centre set up by
the Government of India at Allahabad

[English]
Expansion of UN Security Council

1345. DR. LAXMINARAYAN PANDEY
SHRI S.D.N.R. WADIYAR :

Will the Minister of EXTERNAL AFFAIRS be pleased
to state :

(a) whether the United States has mooted any
proposal at the UN to expand the Security Council to
give permanent membership to Japan and Germany in
view of their global influence and power:

(b) if so. whether the Government has taken any
steps to counter this proposal:

(c) if so. the details thereotf:

(d) the steps taken by the Government to assert
India’s night to permanent membership of the Security
Council as a major South Asian country and the results
thereof. and

(e) the countries which have supported India’s
candidature for permanent membership in UN Secunty
Council?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |1 K.
GUJRAL) : (a) to (e). The United States has supported
the candidatures of Japan and Germany for permanent
membership of the Securnty Council in the ongoing
discussion at the UN on Security Council restructuring.
They have not, however, taken position on the
candidatures of other countrnies. India has called for
inclusion of developing countries in any expansion of
permanent as well as non-permanent member’'s
categories. India has also stressed that on objective
criteria, some countires will clearly quahty for permanent
membership. India among them. India’s candidature for
permanent membership has been strongly taken up
during bilateral discussions, as well as in the Open
Ended Working Group of the UN General Assembly on
Security Council restructuring. Bhutan, Mauritius, Cuba
and Dominican Republic have supported India’'s
candidature for permanent membership in statements
at the UN General Assembly. while several others have
supported India in bilateral discussions. A very large
number of countries have called for a broad based
expansion of the UN Security Council to include
developing countries.

- Imparting of One Year undergraduate
Degree Course

1346. SHRI MANIKRAO HODLYA GAVIT : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether a number of universities are imparting
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one year under graduate degree course inspite of three
years:

(b).if so. the rationale therefore and the names of
such universities: and

(c) the reaction of the Government in this regard?

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) and (b) No. Sir. However. Osmania. Kakatiya and
Kurukshetra Universities are offering one sitting
undergraduate degree courses

(c) Does not arise.

Health Programme

1347 SHRI S DN.R WADIYAR - Will the Minister
of HEALTH AND FAMILY WELFARE be pleased lo state:

(a) the National and State health programmes being
implemented in Karnataka:

(b) the allocation of funds made and actually spent
under those programmes during the Eighth Five Year
Plan. year-wise:.

(c) the achievement made so far:
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(d) whether there is any need to give more emphasis
on the effective implementation of those programmes
particularly in the rural areas; and

(e) if so. the steps proposed to be taken in this
regard?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) and (b). A statement showing the
allocation and expendityre on major National Health
Programmes under implementation in Karnataka 1s
enclosed as statement-iI. Besides there are some State
Sector programmes which are implemented and
monitored by the State Sector programmes which are
implemented and monitored by the State Government
directly e.g. minimum needs programme. vocational
training etc

(c) Statement-il 1s attached.

(d) and (e). Emphasis has been placed on effecting
improvements in the health sector through a World Bank
assisted project for upgrading the secondary health
services in the State The project cost is Rs 546.37
crore and it will be implemented over a penod of 6
years covering the whole State. Assistance has also
been made available from external agancies iike
DANIDA. SIDA. UNICEF, WHO etc. for strengthening
various disease control programmes

STATEMENT-|

Statement showing allocation and expenditure for major National Health Programme in operation in Karnataka
State during Eighth Five Year Plan

(Rs. In Lakhs)
Name of the scheme 11992-93  1993-94  1994.95 1995.96  1996-97
Alloca- Expen- Alloca- Expen- Alloca- Expen- Alloca- Expen- Alloca-
. tion diture tion diture tion diture tion diture tion**
National Malana
Eradication Programme 31835 31835 241.05 24105 47665 476.65 43292 43292 84968
National Leprosy
Eradication Programme 13C 00 137.20 18000 10329 20500 130.86 23700 25098 25000
National TB Control
Programme 89.00 17025 117.00 102 .31 154.00 81.80 19950 19106 30000
National Blindness
Control Programme 57.35 38.68 70.44 43 .81 76 96 63.07 8939 7432 7444
National AIDS Control
Programme 117 .87 400 12931 79.48 197 88 55.44 23986 2796° 239.80
National Family Welfare
Programme

339511 4719.11 4676.51

5602 03 6974.61 6401.41 7557 81 N.A N.A

Expenditure for 1.1.96 to 31 3.96 1s stll awaited
** Provisional
N.A. No Available
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STATEMENT-II
Statement showing achievements under major National Health Programmes for the State of Karnataka During
1995-96
gf:l'(—) Name of the Scheme 1995-96 Achivements
1 2 3
1. National Malaria Eradication Programme (NMEP)
(i) No. of positive cases detected and treated 0.25 million
(i) No. of P.F. cases detected and treated 0.03 million

Measures for the containment of Malaria were further strengthened through supply of insecticides and drugs
as under :-

Insecticides Supplied under NMEP

DOT 555 MT
Malathion Tech. 1250 Kg.
Larvicide

Senthion 7000 Litres
Temephos 1500 Litres
Pyrathrum Ex<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>